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BEFORE THE HON'BLE NATIONAL GREEN TzuBTINAL

EASTERN ZONE BENCH, FINANCE CENTRE,

3m FLooR, NEw rowN, KOLKATA

Miscellaneous Application No.3 0/2 025 IEZ

Arising out of:

Ori ginal Application No.l29 12022/EZ

In the matter of:

Subhas Datta

...Applicant

Versus

Viswa Bharati University & Ors.

...Respondent (s)

DAF

REPORT ON COMPLIANCE FILED ON BEHALF OF THE DISTRICT MAGISTRATE,

BIRBHUM, TO THE DIRECTION DATED 22,12.2025 PASSED BY THIS HON'BLE

TRIBUNAL IN MISCELLANEOUS APPLICATION NO. 3O/2025/EZ IN ORIGINAL

APPLICATION NO. 129 /2O22IEZ.

I, Shri. Dhaval Jain, son of Manoj Kumar Jain, aged about 36 years, by faith Jain

working for gain as the District Magistrate and Collector, District- Birbhum, having office at

P.O. & P.S. Suri, District Birbhum, West Bengal , PIN 73ll0l, do hereby solemnly affirm

and say as under :-

l. That I am presently posted as the District Magistrate and Collector, Birbhum District

having my office at Suri, Post Office & Police Station- Suri, District- Birbhum, West Bengal.

I am the Respondent No.3 in the Original Application No. l29l2022lEZ and I have made

myself acquainted with the facts and circumstances of the case and as such I am competent to

swear sign and affinn this affidavit.

2. That" the State respondents have already filed their respective Reports/Affidavits/

Action Taken Reports on different occasions during proceedings of the Original Application
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and the facts, action taken reports and pleadings thereofas already placed thereon before this

Hon'ble Tribunal, are not reiterated herein for the sake of brevity and the deponent craves

kind leave of this Hon'ble to refer to and rely upon the same as and when necessary.

3. That, this Hon'ble Tribunal, by solemn order dated 08.02.2023, while disposing of the

Original Application No.l29l2022lEZ, was pleased to observe and direct, inter alia, as

follows:

"27. Coming to the Minutes of the Meeting held between the various authorities

on 1 1.1 1.2022 with the Registrar of the University chairing the meeting, the views

of the University, the Inspection Report in the light of the orders of the Tribunal,

the following points have been duly considered.

a It was agreed that Solid Waste and Liquid Waste Management matters of
Visva Bharati Campus in compliance of Solid Waste Management Rules,

2016, is to be taken care of by Visva Bharati (for their own area, which is

outside the jurisdiction of any local body) and Bolpur Municipality (for

the rest of the areas of the Campus belonging to Ward No.1, 2, 3, 4, 6,7 8.

e).

Visva Bharati will provide an area map (preferably Auto Cad Map) for

detailed and clear understanding and demarcation of Bolpur Municipality

Area and Visva Bharati owned Area for further action.

A Detailed Project Report (DPR) and Micro Level Plan for Solid and

Liquid Waste Management of Visva Bharati Campus needs to be

prepared. For this, the State Government in the Urban Development and

MunicipalAffairs Department will engage a Micro Planning Organization.

Micro Planning Organization will prepare the DPR and Micro Plan with

support from Visva Bharati and Bolpur Municipality.

One DPR will be prepared for Integrated Solid Waste Management

considering Fresh and Legacy Waste Management, Construction and

Demolition Waste Management, Hazardous Waste Management, Bio-

Medical Waste Management and E-Waste Management. Another DPR

will be prepared for Liquid Waste Management, considering Water Body

Conservation, Used Water Management and Faecal Sludge Management.
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For preparation of the DPR and Micro Level Plan, enumeration of area

will be conducted jointly by the enumerators of Visva Bharati and Bolpur

Municipality.

State Government through Local Administration will try to solve the

environmental problem of the pond of Bhubandanga Bundh.

After preparation of DPR, part of Visva Bharati owned area which is

outside the jurisdiction of any local body is to be covered by Visva Bharati

and other areas of the Campus and fringe areas belonging to the

jurisdiction of Bolpur Municipality are to be taken care of by the Bolpur

Municipality.

As a Bulk Waste Generator, for Solid and Liquid Waste Management,

Visva Bharati may choose one of the following two options: -

i. A setup its own Waste Management System at their own area

and run the same on their own for the Campus Area, which is

outside the jurisdiction of any local body.

ii. Against user fee, infrastructure establishment & manpower

support cost and other necessary support, may take these

services from Bolpur Municipality.

The State Government may build & operate the system for Solid Waste

Management and Sewage Treatment Plant (STP) for Santiniketan, else the

University will approach the UGC/lvloE to arrange for CAPEX and

OPEX.

The cost of engagement of Micro Planning Organization and cost of

enumeration (wage of enumerators and logistic support) is to be borne by

Urban Development and Municipal Affairs Department.

The environmental pollution of Fair (Poush Mela) and other ceremonies

(if organized by Local Administration and permitted by Visva Bharati) in

the Visva Bharati Area, is to be managed by a Waste Management Agency

engaged by Urban Development and Municipal Affairs Department.

West Bengal Pollution Control Board will visit the Pearson Memorial

Hospital of Visva Bharati for inspecting the condition of incineration and

for necessary clearance of WBPCB.
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a West Bengal Pollution Control Board shall issue advisories to Visva

Bharati for Waste Management as mentioned in the Minutes: -

The points noted in the Minutes of the Meeting for discussion have

similarly been outlined under the heading "Decisions Taken", paragraph I

to 8 and sub-paragraph (a) to (k), and paragraph-9 to 14 which have

already been extracted hereinabove.

28. However, from the Minutes of the Meeting and the projected action to be

taken either by the Government at its level or by the Visva Bharati University, we

find that no timelines have been given for execution of the various projects.

29. However, considering that this matter has been under consideration of the

Tribunal since 2016 and from time to time orders have been passed by the

Tribunal which have not activated the authorities till the present Original

Application No.l29l2022lEZ was taken up and orders passed therein, we direct

all the stakeholders to complete the various projects decided upon in the Minutes

ofthe Meeting dated 11.11.2022 by 31.12.2024.

29. A compliance Report on affidavit shall be filed by the District Magistrate and

Collector, Birbhum by 31.01.2025 before the Registrar, National Green Tribunal,

Eastern Zone Bench, Kolkata with copy to the Applicant..."

4. That, in the event of non-filling of the compliance report within the stipulated time,

the present Miscellaneous Application was registered and this Hon'ble Tribunal, by order

dated22.12.2025, was pleased to impose costs of Rs.10,000/- on the District Magistrate and

Collector, Birbhum to be deposited within 15 days with the Learned Registrar of Eastern

Zone Bench of this Hon'ble Tribunal. It was further directed to file the compliance report by

the District Magistrate and Collector, Birbhum and also by other respondents within three

weeks. This Hon'ble Tribunal was further pleased to direct the District Magistrate and

Collector, Birbhum and the Registrar of Viswa Bharati University to remain present before

this Hon'ble Tribunal either physically or through virtual mode on the next date on

21.01.2026 to assist this Hon'ble Tribunal in ensuring due compliance of the orders of this

Hon'ble Tribunal.
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5. In terms of the said solemn direction passed by this Hon'ble Tribunal, I am filling

this Compliance Report to place the facts of compliance of the solemn orders of this Hon'ble

Tribunal.

6. At the outset, I most humbly submit that I have the highest regard and unalloyed

veneration for every judicial order passed by this Hon'ble Tribunal, to which I am ever bound

to comply within the stipulated time frame and it has always been my best endeavour to

comply with the same to uphold the dignity and majesty of this Hon'ble Tribunal. However,

there is unwilling and bonafide delay in complete compliance of the solemn order dated

08.02.2023 of this Hon'ble Tribunal passed in the instant mattero which is purely

unintentional and not wilful, for which I sincerely tender my unqualified apology before this

Hon'ble Tribunal.

7. I respectfully submit at this stage that this Hon'ble Tribunal, vide order dated

5.10.2025 passed in the Miscellaneous Application, was pleased to direct that

e may be filed by the respondent nos. 1 to 5 within two months.

-r)f,
/J

tr [t is most respectfully submitted that the deponent has taken charge of the office of

?ihe District Magistrate, Birbhum on 29.10.2025 and the deponent has no knowledge of the

said solemn directions of this Hon'ble Tribunal prior to that. After coming to know of the

said directions and in order to file compliance reports/responses, a communication being

Memo No. 2283(3)/RM dated 27 .11.2025 was issued by the office of the deponent to (i) The

Registrar of Viswa Bharati University, (ii) The Executive Officer of Sriniketan-Shantiniketan

Development Authority (SSDA) and (iii) The Executive Officer of Bolpur Municipality

requesting them to forward a report regarding the status of execution of various works in

connection with solid waste and liquid waste management and disposal, as decided in the

meeting held on l1 .11 .2022 under the Chairmanship of the Additional Secretary of the UD &

MA Department with different authorities including the Viswa Baharati University.

Photostat copy of the aforesaid communication being Memo No. 2283(3)/RM dated

27.11.2025 issued by the office of the deponent is annexed hereto as Annexure-R3/l.
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g. Records in file reveal that response dated 12J22025 from the SSDA and the

response dated 16.12.2025 from the Bolpur Municipality were received by the office of the

deponent, shortly before the date of hearing on 22.12.2025 and the said status

reports/responses appeared to be not sufficient with all relevant particulars as regards

execution of various works in due compliance of the solemn directions of this Hon'ble

Tribunal. On the other hand, no response was found to be received from the Viswa Bharati

University authorities at the material time. I respectfully submit that due to administrative

engagement in the ongoing works in connection with Special Intensive Revision of Electoral

Rolls undertaken by the Election Commission of India, the deponent could not take effective

steps to file the compliance/response before this Hon'ble Tribunal in compliance to the

aforesaid direction dated I 5.10.2025 due to bona fide reasons as stated above, for which I

tender my unqualified apology before this Hon'ble Tribunal and I respectfully submit that

this Hon'ble Tribunal may graciously be pleased to accept the same.

10. I further respectfully submit that the in due compliance of the solemn direction dated

22.12.2025 of this Hon'ble Tribunal, the deponent has deposited the costs of Rs. 10,000/-

through the Demand Draft No. 194031 dated 06.01 .2026 of the State Bank of India, Suri

Branch drawn in favour of "The Registrar, National Green Tribunal" payable at New Delhi

.01.2026 with the

together with the

1 l. As per the decisions taken in the meeting dated 11.11.2022 under the Chairmanship of

the Additional Secretary, UD & MA Depa(ment with different authorities including the

Viswa Bharati University, the details of which remain recorded in the order dated 08.02.2023

of this Hon'ble Tribunal in OriginalApplication No.l29l2022lEZin verbatim, it appears that

the matters pertaining to solid waste and liquid waste management within the Viswa Bharati

University campus were to be covered and taken care of by the Viswa Bharati University for

their own area not falling within any local body and by the Bolpur Municipality for the rest of
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Registrar of this Hon'ble Tribunal on 07.01 .2026.
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the areas of the Campus belonging to Ward Nos. l, 2,3, 4, 6,7 and 9. It further appears, inter

alia, that a Detailed Project Report (DPR) and Micro Level Plan for solid waste and liquid

waste management of Viswa Bharati Campus was to be prepared and for this, the UD & MA

Department was to engage a Micro Planning Organization and cost of engagement of Micro

Planning Organization and enumeration was to bome by the said UD & MA Department. It

further appears, inter alia, that the State Government through the local administration was

supposed to try to solve the environmental problem of the pond of Bhubandanga Bundh.

{,I

12. It is submitted that a communication being No. UDMA-I301l(99y8/2020-BDG-UD-

SEC-Dept of UDMA-Part(7)19773(7) dated 26J220025 was received from the Special

Secretary to the Govemment of West Bengal and Director of State Urban Development

Agency (SUDA), which was addressed to different authorities including the deponent,

whereby different points of action in reference to the order dated 08.02.2023 of this Hon'ble

Tribunal and the role of the relevant authorities thereto, were reiterated. Vide the said

communication dated 26.12.2025, all relevant stakeholders were requested to forward their

consent lettersA.lOC, action plan including mode of operation and the Action Taken Report,

the said Department for taking further course of action
t

Y Photostat copy of the said communication being No. UDMA-l30ll(99y812020-

UD-SEC-Dept of UDMA-Part(7)19773(7) dated 26.12.20025 of the Special Secretary

Dtr I ( to the Government of West Bengal, and Director SUDA, is annexed hereto as Annexure-

R3/3

13. It is humbly submitted that the deponent has held a review meeting on 02.01.2026 in

hybrid mode with different authorities including the Viswa Bharati University, wherein the

authority of the SUDA also joined. After conducting such meeting and in response to the

aforesaid communication dated 26.12.2025, the deponent has addressed a letter being Memo

No. 22lRM dated 05.01 .2026 to the Special Secretary to the Government of West Bengal, and

Director of SUDA requesting for intervention and taking earliest steps towards engagement

of Micro Planning Organization and preparation of integrated DPRs for solid and liquid

waste management and for subsequent actions thereto, for due compliance of the solemn

directions of this Hon'ble Tribunal. Vide the said letter dated 05.01.2026, it has been further
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requested to engage Municipal Engineering Directorate for technical support and diversion of

outfalls of three drains falling at Lalbandh, in order to protect the Bhubandanga Bundh

pollution free. It has been further requested to take steps for engagement of a Waste

Management agency for managing environmental pollution of fair and other ceremonies (if

organized by local administration) in the Viswa Bharati University area. Copy of the said

communication dated 05.01.2026 was also forwarded to the Registrar of Viswa Bharati

University, the Chairman of Bolpur Municipality and the Executive Officer, SSDA, with

request to forward their respective consentsNOC and other documents to the UD & MA

Department.

photostat copy of the aforesaid communication being Memo No. 22lRM dated

05.01.2026 issued by the deponent to the Special Secretary to the Government of West

Bengal, and Director SUDA is annexed hereto as Annexure- R3/4'

14. It is further humbly submitted that necessary steps have already been taken by the UD

& MA Department by engaging the Micro Planning Organization namely "Bitan Institute for

Training Awareness and Networking" for preparation of the DPR for solid waste

management within the Viswa Bharati University Campus areas. It is further respectfully

submitted that deponent has been personally keeping regular and close liaison with all

stakeholders/authorities in this regard. The said organization completed the field survey

works including collection of primary and secondary information, testing of mixed waste at

the laboratory etc. and submitted the draft DPR along-with a Liquid Waste Management Plan

before the appropriate authority of the UD & MA Department. It is further submitted that all

necessary and further steps towards execution of the works may be initiated as per the

decision adopted in the said meeting dated 11.11.2022 in due compliance of the solemn

directions of this Hon'ble Tribunal.

Photocopies of the aforesaid draft DPR for SWM along-with Liquid Waste

Management Plan are collectively annexed hereto as Annexure-R3/5.

15. pertinently, it submitted that as perthe internal reports received from both the Viswa

Bharati University and Bolpur Municipality authorities, some activities for management of

solid waste have been performed by them in the interregnum period, pending preparation of
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the DPRs and execution of works subsequent thereto, and the same are humbly placed herein

below before this Hon'ble Tribunal for kind consideration.

(D The Bolpur Municipality, through its sanitation workers and engaged staffs,

has been regularly collecting solid waste from households, marketplaces,

commercial establishments from all wards including Ward Nos. 1,2,3, 4, 6,7,

and 9 . The wastes are segregated at the source into bio gradable and non-bio

gradable. Such wastes are transported and dumped into a temporary dumping

area located at Plot Nos. 2590 and 2703 at Khoskadambpur, P.S. Bolpur, J.L.

No. 95. An agency namely M/s Rohini Fire Safety Pvt. Ltd. has been engaged

by the SUDA vide Work Order No. SUDA-139512024118211 dated

31.12.2024, for management and disposal of legacy waste as well as plastic

waste, employing bio-mining, bio-remediation, and proper reclamation of the

designated dumping sites, adhering to the Swachh Bharat Mission scheme and

other environmental norms.

(II) A site covering an area of 6.68 acres of Govemment land situated at Mouza-

Dwarakanathpur, JL No. 128 under P.S. Bolpur, was identified and proposed

by the District Administration for solid waste management and disposal in

accordance with the Solid Waste Management Rules. The proposal for Inter-

Departmental Transfer of the said land rvas forwarded by the District

Adrninistration to the appropriate authority of the L&LR and RR&R

Department for sanction of the Government in favour of the UD & MA

Department, pursuant to which, the Government has accorded sanction of

transfer of the said Government Land in favour of the UD & MA Department,

vide the Memo No. 4602-GE(M)124012120012022 dated 04.11.2022 issued by

the Deputy Secretary, L&LR and RR&R Department. Possession of the said

land has also been handed over to the Bolpur Municipality. It is reportedly

known that the preliminary works of fencing and construction of the boundary

walls at the said proposed site have commenced and are ongoing.
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Photostat copy of the aforesaid Memo No. 4602-

GE(My24012120012022 dated 04.11.2022 issued by the Deputy Secretary,

L&LR and RR&R Department, regarding sanction of Inter Departmental

Transfer of the aforesaid Government land, for SWM is annexed hereto as

Annexure-R3/6.

(IIl) The Bolpur Municipality has also been undertaking daily sweeping of major

roads, lanes, andpublic spaces in WardNos. 1,2,3,4,6,7 &,9, with special

attention to high-footfall areas, markets, schools, and institutional zones.

Periodic cleaning drives are being undertaken during festivals, public events

and monsoon seasons.

(IV) Identified vulnerable garbage spots are being periodically cleared by the

Bolpur Municipality. Preventive measures such as increased monitoring and

community sensitization are also being undertaken to avoid re-emergence of

open dumping. Camps are being conducted to sensitize citizens on cleanliness,

proper waste disposal, and avoidance of littering.

On the other hand, the authorities of the Visva Bharati University, since early

2025, have initiated a process of in-house disposal of certain types of waste

namely bio-degradable leaves and other materials within their campus areas.

The University has prepared a DPR for vermin composting using fallen leaves

and has made a budgetary allocation of Rs. 10,00,000/- vide the notification

dated 27 .05.2025 in this regard.

(VD The said university has also formed a committee vide office order dated

14.08.2025 for execution of a composting project namely "Bio consortium for

Vermi-Composting using fallen leaves in Visva-Bharati". Few works like

construction of composting pit, purchase of shredder machine etc. have

already been completed, while the works related to construction of shed,

collection pits etc. are underway.
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(V[) The Executive Council of the said University, in its meeting dated21.02.2023

has resolved that the University may approach UGC and Ministry of

Education, New Delhi for extending necessary support for implementation of

Solid and Liquid Waste Management System at Visva Bharati as per the

orders of this Hon'ble Tribunal. It is stated by the authority of the said

University that on receipt of the DPR and MLP from the UD & MA

Department, the said University will approach the Ministry of Education

(MoE) and other relevant ministries of Government of India and also the UGC

for University's share in the Capital Expenditure (CAPEX) and Operating

Expenditure (OPEX), in compliance with the solemn order dated 08.02.2023

of this Hon'ble Tribunal.

Some photographs of waste collection being conducted by the Bolpur

Municipality together with Photostat copy of the aforesaid work order No.

SUDA-I39512024118211 dated 31.12.2024 for disposal of legacy waste for

Bolpur Municipality, the Project Proposal on "Bio consortium for Vermi-

Composting using fallen leaves in Visva-Bharati", document relating to

budgetary allocation, work order dated 12.11.2025 issued by the Viswa

Bharati University authority along-with some photographs of works are

collectively annexed hereto as Annexure- R3/7 .
r.a I s.

A RYNorr
icourT6l ifHUM

SAOA
REG -t7 l1^5D

xP oT

16. I.most humbly reiterate that I have highest regard and unalloyed veneration for every

judicial order passed by this Hon'ble Tribunal and it has been always my best endeavour to

comply with the same to uphold the dignity and majesty of this Hon'ble Tribunal. However,

the delay in due compliance of the solemn direction of this Hon'ble Tribunal within the

stipulated time frame and to file the compliance report/affidavit thereof before this Hon'ble

Tribunal in due course, was purely unintentional, bonafide and not wilful, for which I once

again sincerely tender my unqualified apology before this Hon'ble Tribunal.

17. In view of what have been stated and submitted by me in this affidavit, I most humbly

submit that I have taken immediate steps towards due compliance of the solemn direction of

this Hon'ble Tribunal and there is no wilful violation and/or non-compliance of such solemn
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direction. I therefore most humbly pray that this Hon'ble Tribunal may graciously be pleased

to condone the delay occurred in compliance of the said solemn directions of this Hon'ble

Tribunal.

18. The statements made in paragraphs I and 2 of the foregoing affidavit are true to my

knowledge, those made in paragraphs 3,4, 5,7,8,9, 10, ll, 12,13,14, 15 are information

derived from the available records, which are maintained in the office of the deponent in

usualcourse of office business and the rest are my humble submission and prayer before this

Hon'ble Tribunal.

/t[f^r-

Deponent

Dlstrlct Magistrate
Birbhum

Verification

I, Shri. Dhaval Jain, the District Magistrate and Collector, Birbhum District, do hereby

solemnly affirm and verifu that the contents of the statements made in the above paragraphs

of the affidavit are true and correct to the best of my knowledge and belief. No part of the

same is false and nothing material has been concealed therefrom.

Verified at Suri, Birbhum, this the !6W day of January,2026

ry

Dha^.d'far,0 f
o.pon.nJ

District Magistrate
Birbhum

Identified by me
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Government of West Bengal

office of the DistrictlVlag:::ffi". Collector, Birbhum

e-mail:-

15

TO

Memo No.:- 22.8..'3 ..(3)/RM Dated:- *Rh t lzo2s

1. The Registrar,

Viswa Bharati UniversitY,

Bolpur, Shantiniketan, Birbhum

2. The Executive Officer,

Sriniketan Sha ntiniketa n Development Authority (SSDA),

Bolpur, Birbhum.

3. The Executive Officer,

r Municipality,

I

laneous Application No. 30/2025/EZ in Original ApplicationNo.129/2O22/EZ in the matter of

Datta -vs- Viswa Bharati University & Ors.

Sir,

ln Reference to the subject mentioned above, you are requested to send a report regarding the present status of

execution of works decided in the meeting dated 7L.1L.2022 in connection with Solid and Liquid Waste Management of

Viswa Bharati University Campus Area for the purpose of complying the order of Hon'ble National Green Tribunal dated

08.02.2023 vi d e O ri gi n a I Ap pl ica ti o n N o. L29 I 2022 I EZ.

This may be treated as very urgent and the report may be submitted before LOl72l2O25 po{tively.

Add itio na I D istricFMlistrate (G e ne ra I ),
Birbdum Q--

Memo N".-*.*fi.2........(3)/1(1)/ RM oatear.*J.....111/zo2s

Copy fonrarded to the Sub-Divisional Officer, Bolpur 5ub-Division with request to liaison with the departments

concerned for sending report before t0/L212025.

o
\
3,
I

AdditionalDist
Birbhum

(General),
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*tnln er<tti(e- *Zf Z rc
ta

@
Government of West Bengal

Office ofthe Dishict Magishate & Collector
Birbhum.

Prashsan Bhavan, PO & PS- Suri, District- Birbhum, PIN- 731 101

R.M. Section
e-mail: dm-bir@nic.in

.{EBr

Memo No. 38/R.M. Date:0610112026

To,

The Learned Registrar

The Hon'ble National Green Tribunal

Eastem Zone Bench,

Finance Centre, 3'd Floor,

Re: Miscellaneous No. 30/20251E2 in Original Application No.

129/2022/EZ in tha matter of Subhas Datta vs. viswa Bharati University & ors.

In compliance to the solemn order dated 22.12.2025 passed by the Hon'ble National Green

Tribunal, Eastern Zone Bench, please find enclosed the Original Demand Draft No. 194031 dated

06.01.2026 of State Bank of India, Suri Branch amounting to Rs.10,000A (Ten Thousand only) drawn

in favour of " The Registrar, National Green Tribunal" payable at New Delhi, towards deposition of the

cost imposed by the Hon'ble Tribunal vide the aforementioned order dated 22.12.2025 upon the District

Magistrate & Collector, Birbhum.

Kindly acknowledge the same and oblige.

Yours faithfully,

f

Districtfu,:-:r*(qi .,ti

ry
I

i'
I

l ' 
/totc'H0

Kolkata.

.t
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State Bank of lndla Key: SEJKUR

Sr. No: 8'17608
0 6 0 1 2 0 2 b

;suing Branch:SURI
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'el No.
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$ttame of Applicant
I

Key: SEJKUR Sr. No:817608
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qiTIsIE

DEMAND DRAFT

NATIONAL GREEN TRIBUNAL*'*Ittt'Ii*III*tt*Iitt
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.O '" ,'-(\Q ., .:-

t'
'\r',

0 J Irr', 00000 lo00r: 000 5g lil' tB

9

I
7

6
0000.00 5

4

3

2

1
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Government of We3136'r'gal . 
'

urban Developm""l*tfffiH1l Department

DF-8, Sector-I, Salt Lake City, Kolkata 7OO 064

No. rrDMA-lBo1l(ee) I8|2o2a-BDG-IrD SEC-Dept. of UDMA-Paranf q.773 G)
From : Shri JoIy Chaudhuri, WBCS (Exe'),

Special 
-secretary 

to the Government of West Bengal &
Director, SUDA

1. The Rogistrat, Visva Bharati University
2. The Member SecretarY, WBPCB
3. The Chief E:recutive Officer, I(MDA

Date: 2(.12. ZE-

Oti '.,-' ': 
i'

Docket t'tr,.t irq l.',f.,,,;21, :/?' 25

matter of Subhas Datta -Vs- Visva-

To

Sir,

.Or

o$/\

Magistrate, Birbhum
Eecretary' MED

The Chatrmqn, Bolpur MunicipaHty
The Executive Offlcer, SSDA

I
( Request for Actlon Taken Report (ATR) in reference to the letter dated No.

11011(15ll5l20?g-Law Sec{SUDA}- SIIDA dated L9,O6.2O23 ln connection
with Hon'ble NGT matter betng Origtnal Appllcatloa No. 129 of 2O22-EZ in tle matter
of Subhas Datta -Vs- Vishwa Bharati Uuiverslty & Ors.

aforesaid Original Appllcati on No,._129 I ?O2? I 9Z* tn th e

Bharati Universlty & Others.

2. T};.e in reference to the aforesaid order dated 08.02.2023 and letter dated 13.06.2023, the
ts of different Department(s)/ Authorities have been reiterated beiow for ready

reference.

I

Apropos the captioned subject, I am directed to forward herewith a copy of the order dated

O8.O2.2023-passed in t}re matter bearing OA No. l29l2O22lFZwttn a request to your good

oflice to kindly provide the Action Taken Report (ATR) in reference to the letter bearing No.

52lsIlDA-11O1U15t1612O23-Law Sec (sUDAl dated 19.06.2023 in connection with the

In Re directlon of llon'ble NGT dated$-92;?94
L Paragraph/polnt No. 27- "... Coming to the lfinutes of the Meeting lte,ld betuteen the uarious

autltoities on 17.11.2022 utithth.e Registrar of thd Uniuersity chairing the meetirq, the uieuts of
th.e Report in the lighr of the orders th.e following
.?tsue been duly considered.

It u.tas agreed t?wt Solid Waste

Visua Bharati (for tTeir own area, whiclr

Campus It-L lid Waste

matters of Visua Bltarati

-Rules, 20L6, is to be takcn ure
bodg) and

,

v
a

-i
..t / (^v- ,YY

s

w

ana

Page 1 of 6
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Bolpur Municipatitg (for tLte rest of the areas of the campus belonging to ward No'7, 2, 3, 4,

6,7&9).

[Action: WtI (for their own area) and Bolytur Munlcipalitg (for the rest of the @recls

oJthe Campus belongtng to Watd No'7, 2, 3, 4, 6' 7 & 9)l

In this regard, as per the gravity and importance of the instant matter, vBU may kindly

like to necessa4r consent letter, details about the mode of operation and NOC

along with supporting documents like map etc. and may also nominate

{his/her address, rta and may kindly be prouided) for qll soils of

coordinatton witlt tlle otlter stakehptders within 30 .06 .2023. If no consent letter is received

then it may be treated as that the aforesaid areas may be taken mre of bg itsetf in

compliane of Solid Waste Management Rules, 2W A'

.,,1€Jr - [Action: VBIIJ

Bharati witt prouide an area yWdgW a:Uled anfi' clear

Ig

and. d.emarcahon of Bolpur Municipalitg Area and Visua Btwrati outned Area

a

I
a,
,

t

action.

A Detailed Project Report (DPR) and Miqo l*uel Plan for
Bharati Campus needs to be prepared. ?or this, the

n_

-zl
r.o S

r'
a

a

[Aetlon: WA]

Solid Waste Management of Visua

ffate Gouentmerut in th.e Urban

Deuelopment and Municipal Affiirs Departrnent uill a Miqo

[Action: SUDA (stbJecttothc rece\rt of thc eonsent lstter o:nd of the Notlal

OIllcer.from Wt\l
o A Detatted Project Report (DPR) and. Miqo Leuel Planfor Liquid. Wa,ste Management of ]trlr;ua

Blwrati Campus needs to be prepared. For ,this, ttv State Gouernmerft in the Urban

Deuelopmert and Municipal Affairs Department utill engage a Micro Plartning Organization.

[Action: KIWDA (stQJectto the recelpt of the conserrt letAer and detall,s oJthe Nod.al

Offrcer from Wtll
Iuficro Planning Organization will prepare the solid and liEtid

)

waste utithstrpportfrom Vrsua Blwrati arzd. Bolpur Mtmicipatitg.

[Action: Mlcro Plannlng Organlzatlon 7n adhn sttppott, of Viwa Bl:o;ratl, and bo$tur
Muntclpalitg ifre consertt letter o.nd detalls of the Nodal

OIficerfromWWI
o One DPR utill be prepared for Integrated Solid Waste Managemenl ansidering fresh and

Waste Managernent, Construction and Demolition Wo,ste Management, Hazardaus

Waste Management, Bio-Mediu.l Waste Management anL E-Waste Managernerfi.

Page 2 of 6
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[Action:..J1[icro Planning Organization in actioe suppot't of StlDA, Vtsaa Bharati and
Bolpur Municipalitg (subject to the receXpt of the consent letter and detalts of tlrc

Nodal Officerfrom WW
c Another DPR utill be prepared for Liquid Waste Martagemerrt ansidertng, Water Body

CortsentattorL tised Water Management and. Faecat Studge Manageme:nt. 
*--

in actiae stpport ofKMDA, Vista Bhdratt and
Bolpur Municipalitg (subject to the receipt of the consetrt letter and. detalts of the

Nodal Officer from WUJI
. Por preparatiort of th.e DPR and Micro Leuel PIan, enumeration of area wtll be mnducted.

by the enumerators of Visua Bharati and Bolpur Municipatitg,

f$etton: Enumerators of Wu and Bolpur lrltinlcipaltfu (subJect to the recel9rt of *ze

t\C

consent leti.er a;nd details of tlr';e Nodal Officer;From Wql
No. 27 read uith Paragraph/potrrt JVo. 4 g, lO -

1r.
Bandh utater hauing four diuisions uiz. Lalbandh (souttt), Dal Bandh

\a
3
I

o tr

oAt 9(

a

a

(east), Barobandh (west) and chhotobandh (north) is couering 2g aqes tand. within Bolpur
Municipaltty., To protect this Bandh from enuironmental Munictpal Engineering
Directorate * u: .*"n"d fo, hb ryge for tectaiwt sltpport. ailalt.of s2 (tltree) drailts
of Ward no. 7 of Bolpur Municipality falling at Lalbandh eitLter shtautd. be diuerted. or anA
other arrarqement shnuld be made.

State Gouernmerut through Loq.t Administration wtlt try to solue tlu enutrorunental
problem of tte pond of Blabandanga Bundfu

[Action: Disttlct Admlnl.stro,tlory MDD, SSDA and Bolpur Munlcipallty (subJect to
the recelpt the consent letter and detalls olthc Nodal OflicerJrom WW

Afier preparation of DPR, pari of Visua Bharati owned. areauthichis outside
of any local body is to be couered by Visua Bltrrrati.

[Actlou: Wtl
preparation of DPR, oth.er areas of the Campus and ftinge areas belonging to the

iurisdiction of Bolpur Munictpatitg are to be taken care of bg the Botpur Mtmicipality,
[Actlon: Bolpur Munlcipalttg (subJectto the receipt of the consent letter and.

de+,a;lls oJ the Nodal Of{tcer fro m WU)l
As a Bulk wa'ste Generator, for solid. and LiEtid waste Management, wsva Bh.aratt may
choose one of thefoilowing two options: _

i' A sefitp its own Wa,ste Management System at their own area and, run the same

- on tlwir own for the campus Area, which is outside the jurisdidion of arry tocal
bodg.

Page 3 of 6
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2L
n. Against user fee, infrastntcture establishment & manpouter support cost and

other necessary supporl, mag take these seruices

vBU (subjectto the receipt, of the cor.sent letter and. detaits of
the Nodal Offr.eer from WqI

The State Gouernment mag build & operate th.e, system for Solid. Waste Management and
sewage Tleatment Plant (fftP) for Santiniketary ebe the Uniuersita uiu approach ye
UGC/MoE to arrangefor CApEX and OpEX.

[Action: WU]
The cost of engagement of Micro and cost of enumeration (u.tage of
enumerators and logistic support) is to be borne bg ttrban Deuelopment and. Municipat
Affairs Department.

west Bengal Poltutlon control Boqrd, utitt uisit the pearson Memorial Hospital of visua
Bharati for inspecting the condition of incineration and. for necessary cleararte, of wBpcB.
west Bengat Pollutton control Board. shall r.ssu e ad.uisories to visua Bhnrati for waste
Management as mentioned. tn th.e Minutes as mentioned in the lufinutes: - Tle. poirts noted.
inthe Minutes of the Meeting for discr,rssion ltaue simitarty been ouflined. urzderthe heading
"Decisiott's Talsen" paragraph 1 to I and sub'paragraph (a) to (k), arud. paragraph-9 to i4which lwue alreadg b een ertracted heretnab ou e...,

a

a

"itr I
[Action: urban Deaelopment and MunlcipalAffatrs Depan-tment (stbJectto the

i receipt of the consent letter and d.etaits of theNodal Officer.,fro m wql
No. 27 read ulth paragraptt/potnt No. lO -

to commurtieate:
I4qP e (y To nomingte one Nod,at offrcer for this purpose informing hi,s/her ad.dress, mobile no

and emaillD.

for processing of sotid.
waste in segregated manner Le, eilfler manage on their ou)n or enler brto an
ag re ement u.tith B olpur lu[unicipalitg,

lAcUon: Wtl
The enuironmental pottution of Fair (Poush Meta) arzd, ofircr erernonies (if organized. by

LocoJ Administration and permitted. bg lf.sua Bhnrati) in the vbua Bluratt Area, is to be
managed by a Waste engaged bg Urban Deuelopment antd Municipal
Affairs Department.

[Action: Dt"str-tct Adminrstration and, B orpur Muntctpatttgl
Paragraph/polnt No, D? read, wtth paragraph r to g and. sttb-paragraph (a) to (Id,
and paragraph.g to 14-

I

t,
'o

$

a

Page 4 of 6
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fi.

lAction: wBPcB (sttbiect to the receipt of the consent letter and. detaits of thegodal

Paragraph/point No, zg- ",., Houreuer, cor.tsid.ertng that this matter"X* {::: H,
cortstd'eration of the Tribunal since 2016 and. from time to ttme orders ltaue been passed, by the'Trtbunal which haue not actiuated. the autltorities tilt thT present oiginat Appticatton
No'129/2022/Ez utas taken uP and. orders passed. theretry Hon,ble NGT directed. att thestakehowers to comptete the uaious projects d.ecided. upon in the Minutes of tte Meeting d.ated
1 1. 1 1.2022 bg B t. t2.2o24..."

[sttbJect to the recelpt of the consent retter and. detaits oJtheNodar OflicerfromWt4
JVo. 3O- CC A compltance Report on affi.d.auit slnil be fiIed bg the Dts.trictand Collector, Birbhum by Ol.Ol.DgZS before the Registrar, National Green

Zone Bench Koficata, uttth copy to tLe Applicant..."

.llo. 37- o._.
[Action: District Magistrate and Collector,Btrbhurnl

With the aforesaid. dir€cttons, filp Originat ApplimtionNo. 1 2 9/ 2022/ DZ is accordingly disposed of, and in case of non omptiane it shatt be opento theAppltcant to appro ach t?rc. TYtbunal utith appropiate applicati.on. . . 
o

3. Under the above_stated circumstances, I am further directed to request all concernedstakeholders to kindly forward the following documents to this Department within seven (OZ)days

a
I

. Required Consent Letter/NOC,

. Action plan, including the mode of operation, and

*:il:J*::Jffil$i^Ttilth '"g"'J;;" instant matrer pending berore the Honbie

1;Jli#l"T ffiJH::*H"Ifr:: *' required ror placins the same berore the appropriate
5' I am further directed to request that the District Magistrate and. collector, Birbhum, may kindlyconvene a review meeting with all concerned. stat<eholJer., pr"i.r"u!-"t *ortruy intenrals, as theHon'ble NGT vide order a"tua 08'02'2023 had directed alr stakehoia.r" to comprete the various

F$iil::"ii;*Tl[ff m::,f*: XXn*; ;ffiffi; sowever, 
"" o,, da,e, no

6. Your cooperation in this regard is highly solicited,.7. This may Irrrdly be treatel as urgent

Encro: As stated above yours faithfully,

ffi$o.w,,v/
Special SecretaryNo. UDMA-l3orr(ee)/ Lt2ozo-BDG-uD sEC_Dept. of uDMA-pa *(71/q773 Q)/ro4)Date: 26. t L,LrCop,y forwarded for kind infor:nation to:

i. i?;,i#3?f",ii,',3*i:i'r s"o"tarv (NG), uD & MA Deparraaeot.

Paae 5 nf n

.lr
,I
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2b
J. SDO, Bolpur.
4. Special Law Oflicer, UD & MA DeparLment.
5. Engineer-In-Chief, Municipal Engineering Directorate.
6. Chief Engineer (South), Municipal Engiaeering Directorate.
7. SE, SUDA.
8. Executive Officer, Bolpur Municipality.
9. Private Secretary, Hon'lole MIC UD & MA Departrrent, GoWB.
10.Sr. P.S. to the Principal Secretar5r, UD & MA Department.
1 1. Sr. PS to the PD, SMCG WB & Secretary, KMDA & Senior Special Secretary, UD & MA

Departrnent.
l2.Lavr CeIl, KMDA.
13.Law Cell, SMCG, WB.
14.Offrce Copy.

lr.
I

t .#r
tt r5L

5A\\ v
I A Ft

Feo rO\i\)
,.'f

fu'JW.rLt-nd
Special SecretaryI

a

& ,
.,o
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Government of West Bengal

Office of the District Magistrate & Collector

Birbhum.
R.M. Section

Memo No. 22_ /R.M. Date:6$/0112026

To,
The Special Secretary to the GoWB

UD & MA DePartment &
Director,
State Urban Devetopment Agency (SUDA),

'NAGARAYAN", bF-8, Sector-I, Salt Lake City,

Kolkata, West Bengal - 700 064

Sub: Requesting for taking urgent action for compliance of the solemn directions dated

oS.OZ.ZO;3passed by the Hon'ble NGT, EZ in O'A' No' 129/2022lEZinthe matter of

Subhas Datta Vs. Viswa BharatiUniversity & Ors'

Ref: (i) Your Memo No. UDMA-13011(99y8/2020'BDG-UD SEC Dept' of UDMA-

P art(1 )l 97 7 3(7) dated 26.12.2025

(ii) Solemn order date 22.12.2025 passed by the Hon'ble NGT, EastemT-one

Bench in Miscellaneous Application No' 3Ol2O25/EZin O'A' No' l29l2022lEZinthe

matterofSubhasDattaVs.ViswaBharatiUniversity&ors.

t\a
?
I

Sir,

This has reference to the above as well as to the discussion held in the virtual meeting dated

02.01.2026.

At the outset, it is useful for the sake of brevity to quote the observations and direction passed

by the Hon,ble NGT, EZ in o.A. No. 129/20221E2, contained in Paragraphs 27 '29 of the said order'

as follows:

,,27, Coming to the Minutes of the Meeting held between.the various authorities on 1l'l l'2022 with

the Registra, L7 ilrr-trirurity chairing-the meetin-g,.the views of the University' the Inspection

Report in tn, tieht'if i,i oiari of the Tirbunal, the fillowing points have been duly considered'

o It was agreed that Solid Waste and Liquid waste Management matters of visva Bharati

campus in compliance of solid waste Management Rules, 2016, is to be taken care of by

visva Bharati (for their ,*, *r,o, ittirt it iutside the iurisdict.ion of any.local body) and

Bolpur Municipality (for the rest of the areas of the campus belonging to l4lard No'l ' 2' '3'

4,6,7 &9).

o visva Bharati will provide an area map (preferably Auto cad Map) for detailed and clear

untJerstanding and'demarcation of Bolpui Municipality Area and Visva Bharati owned Area

forfurther action.

. A Detailed Project Report (DPR) and Micro Level Plan for solid. and Liquid waste

uono[iiiri oTVxur l'horotiCampus negds-lo be prepared' For-lhis, the State Government

in the'(Jrban ieuelopment and Muiicipal Affairs iepartment will engage a Micro Planning

Organization

o Micro planning organization will prepare the DPR and Micro Plan with support from

Visva Bharati and Bolpur Municipality'

^---. -li
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One DPR will be prepared for Integrated Solid Waste Management considering Fresh and

Legacy lhaste Management, Construction and Demolition Waste Management, Hazardous

lhaste Management, Bio-Medical ll/asle Management and E-Waste Management. Another

DPR witl be prepared for Liquid llaste Management, considering llater Body

Conservation, (Jsed Water Management and Faecal Sludge Managernent.

For preparation of the DPR and Micro Level Plan, enumeration of area will be conducted

jointly by the enumerators of Visvb Bharati and Bolpur Municipality'

State Goyernment through Local Administration will try to solve the environmental problem

ofthe pond ofBhubandanga Bundh.

After preparation of DPR, part of Visva Bharati owned area which is outside the

iirisdiction of any iocal body is to be covered by Visva Bharati and other areas of the
'Campus 

and-fringe areas belonging to the jurisdiction of Bolpur Municipality are to be

taken care of by the Bolpur Municipality.

As a Bulk Waste Generator, for Solid and Liquid Waste Manogement, Visva Bharati may

choose one of thefollowing two options: -

i. A setup its own lqaste Management System at their own area and run the same

on their ownfor the Campus-Area, which is outside the iurisdiction of any local

bodY.

ii,Againstuserfee,infraslructureestablishment&manpowersupportcostand
other necessiry *pp*t, may take these services from Bolpur Municipality.

The State Government may build & operate the system for Solid Waste Management and

Sewage Treatment Plant (STP) for Santinil<etan, else the (Jniversity will aPProach the

UGC/MoE to arrange for CAPEX and OPW.

The cost of engagement ofMicro P lanning Organization and cost of enumeration (wage of

enumerators and logistic support) is to be borne bY Urban Development and MuniciPal

Affairs Department.
r,1tg 5

T'he environmental pollution of Fair (Poush Mela) and other ceremonies (if organized by

a

\

a

a

a

a

a
r
I

a

Local Adminisftation and permitted by Visva Bharati) in the Visva Bharati Area, is to be

managed by a Waste Management Agency engaged by Urban DeveloPment and MuniciPal

Affairs DePartment.

c llest Bengal pollution Control Board will visit the Pearson Memorial Hospital of Vilya

Bharatifir inspecting the condition of incineration andfor necessary clearance of WBPCB'

o l4est Bengal pollution Control Board shall issue advisories to Visva Bharati for Waste

Management as mentioned in the Minutes: -

The points noted in the Minutes of the Meetingfor_discussion.have similarly been

outtineiunier the heading 'lDecisions Taken"' paragraph I to I and sub-paragraph (a) to

ft ), ,ri iirosroph-9 n ltr which have already been extracted hereinabove.

28. However, from the Minutes of the Meeting and the projected action to be taken either by the

Government at its level or by the Visva Bharati (Iniversity, we find that no timelines have been given

for execution ofthe various proiects'

29. However, considering that this matter has been under consideration of the Tribunal since 2016

and from time to time oruJers have been passed bl ,!:^ 
^Tribunal 

which have not activated the

authorities tiu iie present original Applicition No.'\29/2022/EZ was taken up and orders passed

therein, we direct itt tlrc stakeiolders'ti complete the various projects decided upon in the Minutes

of the Meetingdated 11.11.2022 by 31'12'2024"""

The aforesaid observations and directions dated 08.02.2023 passed by the Hon'ble NGT and the

action points/roles of different authorities have been enumerated in your office letter dated 26'12'2025

cited above.

Because of non-filling of the compliance affidavit/report within 31.01.2025, Miscellaneous

Application No. 30/2025 lEZ in O.A. No. l2gl2o22lEz, was registered and it was considered by the

P:op 2 nf 1

.p a
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r

./

t s

88



t

26
Hon'ble NGT on 22.12.2025 whereby, the Hon'ble NGT has been pleased to impose a cost as well as

require personal appearance of the District Magistrate, Birbhum and the Registrar of Viswa Bharati
University before the Hon'ble NGT on 21.01.2026.It has been further directed to file compliance report

by the District Magistrate, Birbhum and other respondents within three weeks. Copy of the order dated

22.12.2025 of the Hon'ble NGT is enclosed for reference.

In the above backgrounds and in terms of the discussion held in the virtual meeting dated

02,01.2026,I am making my earnest approach to your kind end for your intervention and earliest

necessary steps on the Action Points decided in the meeting dated 11.11.2022 and outlined in your

Letter dated 26.12.2025 towards engagement of the Micro Level Planning Organization and preparation

of DPRs on the Solid and Liquid Waste Management and subsequent actions thereto for due

compliance of the solemn direction of the Hon'ble NGT under alleged contempt/non-compliance.

Fufther, in order to protect the Bhubandanga Bandh pollution free, the Municipal Engineering

Directorate may kindly be engaged for technical support and for diversion of outfalls of three drains

falling at Lalbandh. Action may also be kindly taken to engage a Waste Management Agency for

managing environmental pollution of fair and other ceremonies (if organized by local administration) in

the Viswa Bharati Area.

In view of the ensuring listing of the matter before the Hon'ble NGT on 21.01 .2026 for further

consideration, prior to which we are to file our compliance report/affidavit, I eamestly solicit your kind

+

p), {_t$tYention for taking steps ON URGENT BASIS

\r
b .'

:t*o'i * '",.
. t'''AU ri

Yours faithfully,

dJJT) a
&a,

,d:
d

.,t
';Q

I

'a" District
Birbhum.

MemoNo. Zzll"(vS /R,M Darc: fiflotl2o26

Copy forwarded for information and necessary action to:

l. The Registrar, Viswa Bharati University'

2. The Chairman, Bolpur Municipality

3. The Executive Officer, SSDA

All are requested to take immediate steps to forward their respective consentsA{OC and other

documents/Action Plan to the uD & MA Deptt. as per the Action Points outlined in the Letter being

Memo No. UDMA-130 tt(gg)t}tzoz0-BDc-uD sEC Dept. of UDMA-Part(7)19773(7) dated

26.12.2025 of the Special Secretary, UD & MA Deptt. and Director, SUDA (copy enclosed for

reference).

d.!N r'
District &

Birbhum.
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1. EXECUTIVE SUMMARY

1.1. Baclqground and Rationate:

Visva-Bharati University functions as a large, comptex institutionat campus with characteristics of a
semi-urban setttement, generating diverse waste streams from academic, residentiat, commerciat,

heatthcare, cutturat, and visitor-retated activities. Changing consumption patterns, frequent cuttural

events, and a significantftoating population have led to increasingvotumes of biodegradabte, recyctabte,

ptastic, sanitary etectronic, and inert waste. ln the absence of an organized and scientific waste
management system, current practices-targety timited to mixed waste coltection and open dumping-
pose serious enl'ii'onmental, pubtic heatth, and aesthetic risks, particularty given the Univ,ersi.y-'s

ecotogicaI sensitivity, proximity to forest areas and water bodies, and open-campus phitosophy.

As a Butk Waste Generator under the Sotid Waste Management Rules, 2015, Visva-Bharati University

has a statutory obtigation to imptement source segregation, decentratized processing of biodegradabte

waste, scientific handting of recyctabtes and hazardous waste, and remediation of existing dump sites.

I he prevaiting non-scientitic practices atso ptace the University at risk of regutatory non-comptiance,

environmental degradation, and [ong-term liabitities.

At the same time, Visva-Bharati's defined administrative controt, avaitabitity of tand, academic

ecosystem, and strong student and community engagement provide a unique opportunity to estabtish a

need-based, decentratized and integrated sotid waste management system atigned with the Swachh

tsharat Mission, circutar economy pnnciptes, and NG I directives. lhe proposed DPR has theretore been

devetoped to provide a structured, comptiant, and sustainabte frameworkforwaste reduction, resource

and environmentatty safe disposat, enabtingVisva-Bharati Universityto transition into a modet

environmentatty responsibte campus of nationat significance.

Obiectives of the Proiect

objective is to prepare a campus-specific Concept cum Action Ptan for Scientific Sotid

Management at Visva-Bharati University and to provide handhotding support for effective

imptementation of the proposed system. The assignment aims to transform the University campus into

a model green and sustainable institutional area, futty compliant with statutory environmental

regutatiorrs.

The specific objectives of the assignment are as foltows:

1. Assessment of ExistingWaste Management Practices

To evatuate the current status of sotid waste management practices across academic btocks,

hostels, residentia[ quarters, otfices, markets, canteens, and open spaces within the Visva-

Bharaticampus.

To identify gaps, chattenges, and inefficiencies in existing cottection, segregation,

transportation, processing, and disposaI systems.

2. Preparation of Sotid Waste lnventory and Characterization

To prepare a comprehensive campus-tevel MSW inventory, inctuding estimation of per capita

waste generation and totat waste quantities.

{T'AR
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' To conduct detaited waste characterization and composition anatysis for different waste

streams such as biodegadabte, recyctabte, ptastic, sanitary, hazardous, e-waste, garden
waste, and inert waste generated from various functionat zones of the campus.

3. lnfrastructure, Asset and Human Resource Assessment

o To assess the existing infrastructure, equipment, tand avaitabitity, and processing facitities
retated to sotid waste management within the University.

o To evatuate the availabitity and capacity of sanitation workers, superuisors, and administrative
mechanisms invotved in waste management.

o To recommend appropriate technotogies, infrastructure augmentation, and manpower
deptoyment ptans suited to the campus scale and waste characteristics.

4. Devetopment of a Scientific Waste Management Action Ptan

o To formutate a feasibte, scalable, and sustainabte sotid waste management action ptan based

on decentratized and centratized processing approaches, strictty adhering to Sotid Waste

Management Rules, 2016, CPCB guidetines, and NGT directions.

o To propose systems for source segregation, cottection, processing, resource recovery, and safe

disposat of residuaI waste.

5. Stakehotder Perception and Attitude Assessment

To undenake anitude scating anci perception anatysis of students, facutty, staft, residents,

vendors, and visitors regarding sotid waste management practices.

To identify behaviora[ gaps and barriers affecting effective segregation and waste reduction on
f ;rf_*r
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and Capacity Buitding

To design and recommend a targeted lnformation, Education and Communication (lEC)

strategy for different stakehotder groups within the University.

To strengthen institutionat capacity through training awareness programs, and handhotding

support for sanitation workers, supervisors, and administrative staff.

e {OTfl 5

7. lmptementation Support and Monitoring Framework

To provide imptementation handhotding support, including devetopment of SOPs, monitoring

mechanisms, and performance indicators.

To estabtish a robust monitoring reporting, and feedback framework to ensure sustained

comptiance and continuous improvement.

1.3. Present status of SWM practices:

Visva-Bharati University, spread over approximatety 1 130.78 acres in Santiniketan, Birbhum district of

West Bengat, functions as a targe residentiat and academic campus accommodating students, facutty,

staff, service providers, and a substantial ftoating poputation of visitors throughout the year. Owing to its

scate, diverse [and use, and continuous academic and cutturat activities, the Universitygenerates a wide

a
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range of sotid waste streams inctuding biodegradabte, recyctabte, ptastic, horticulturat, sanitary and
timited hazardous waste.

At present, the sotid waste management system on the campus is partiatty organized and largely non-
scientific. Waste cottection practices are inconsistent, with garden waste cottected daity, white waste
from hostets, staff quarters, and other estabtishments is coltected irregutarty, primarity when
community bins are fitted. A structured, campus-wide system for regutar, segregated door-to-door
cotlection has not yet been estabushed.

Segregation of waste at source is targety absent across the campus. Except for timited and informal
separation of kitchen and plastic waste in some hostet areas, waste from hostels, academic and
adn-rinistrative buitdings, rcsider'itial quaiters, canteenq markets, and pubtic spaces is generated and
cottected in a mixed form. The absence of source segregation significantty restricts opportunities for
composting, recycting, and resource recovery.

. Temporary storage of waste is carried out through a timited number of concrete bins and movabte

containers, mostty placed near hostets and setected buitdings. These storage points generatty receive

mixed waste and often remain uncovered. ln severat roads, ptaygrounds, and open areas, dustbins are

not provided due to concerns related to nuisance from stray animats. Transportation of waste is

.undertaken using tractors and trotteys without covered or compartmentatized arrangements, andrl
't without fixed routes or cottection schedutes.

.'t ,r/ ,- - .' The University has timited waste processing infrastructure, comprising smatt-scale vermicomposting
'' ,iB ".dnils,managed under the Agricutture Department and a bio-methanation facitity. However, these

?- . i faoilities are fragmented, operate in isotation, and are inadequate to handle the overall votume of

biodegradabtewaste generated on campus. Consequentty, the majority of waste remains unprocessed.
"0t

Disposat of waste is primarily through open dumping of mixed waste at a designated site near the

noitfiellr side of Bairgtadeslr Blravarra. Tlre durrrping site lacks scientific design, segregatioir fasitities,

leachate management, odour controt, or environmental safeguards, resutting in accumutation of legacy

waste and posing risks to soit, water bodies, nearby forest areas, and campus aesthetics.

Sotid waste management operations are supported by timited manpower and weak institutionat

arrangements, with retiance on casual and outsourced workers and no dedicated SWM cett, defined

responsibitities, or systematic monitoring mechanism. During major cutturaI events and fairs, temporary

arrangements are made, inctuding engagement of Botpur Municipatity on a payment basis to manage

excess waste.

Overatt, the current practices indicate substantiat non-comptiance with the Sotid Waste Management

Rutes, 2016, particularly with respect to segregation at source, decentratized processing, scientific

disposat, and record-keeping. The existing situation underscores the urgent need for a comprehensive,

scientific, and decentratized solid waste management system to ensure regutatory compliance,

environmental protection, and sustainabte campus management atVisva-Bharati University.

7
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I .3.1. Poputation and waste generation 2026

*Populations are inctusive of ftoating poputation

Number ofZones:3

Waste Generation - 6.5 MT/Day

Segregation is not practiced at source of waste generation.

Centrat Processing Unit (CPU) and Material Recovery Facitity (MRF) is not availabte for

segregation of inorganic recyctabtes.

Rag PickersA/Vaste Pickers satvage recyctabtes from the university area as wetl as from the

!isoosat site.

AF for convertingwetwaste to compost is not avaitabte.

rao ' open dumping of sotid waste is practiced at the dumping disposal site.

1r.
solid waste management s)rstcm of the univer.sity as Btrlk Waste Generator (BWGs) is not heinp

ed out as per guidetine of swM Rute 2016. Much deficiencies coutd be observed in current waste

management system for the town and accordingty sotid waste management system for the town needs

to be rationatty ptanned and imptemented conforming to the guidetine of the SWM Rute 2016.

sotid waste inventory was done through rigorous survey, secondary data mining and literature study as

toifows.

1.3.2. Quantum of Sotid Waste Generated -

Waste projection has been catcutated in tabte... The method fottowed for waste projection catcutation

are as fottows-

Waste Projection = Waste projection for that year x poputation of that year

a

a

a

a

r

\t:

I
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2026 (Poputation) Per Capita waste
generation

Waste Quantity Totat wet
waste
generated per

eapitaperday
in grams

(gpcd) as on

2026

Total dry
waste
generated per

capita perday

in grams

(gpcd) as on

2026

20951 308 g.p.c.d 6.5 TPD 185 123

Waste proiection for 2026- 2035

Year Projected generation of waste (MT/Day)

TotatwasteDryWasteWetWaste
6.52.62026 3.9
6.62.62027 3.9
6.62.72028 4.0
6.72.72029 4.0
6.82.74.12030
6.82.74.12031
6.92.84.',|2032

8
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2.8 7.0

During various events (posh meta and Basanta Utsav) additionat waste witt be generated and same witl
be managed in the proposed facitity.

1.3.3. Detaits of LegacyWaste

There is no legacy waste at the university premises.

1.4. Recommendation for Scientific Sotid Waste Management ptanning

The proposed plan of action for the rrniversi\r on scientific management of waste hegins with
computsory segregation at source using dry wet and domestic hazardous waste bins. The periodicat

transportation of atl three types of waste witt be done from the door-to-door cottection system.

Segregated waste bins witt be ptaced in markets, stums, function hatts, streets, hospitats and

commercial ptaces. Construction and demotition waste generation requires prior permit from the

municipatity.

The cottection and transportation witl be fottowed by maximum recovery of resources by segregation of

screening, shredding, drying and air density separator.

1 .4.1. Ptanning of Seglregiationr Collection & Transportation of Sotid Waste.

2033 4.2
2034 4.2 2.8 7.0
2035 4.3 2.8 7.1

Types of
Waste

Generating

Unit

Waste Cottection Mechanism

Staff Quarter Every staff quarter shatl maintain two (2) cotour coded bins (green and btue) of 10

titers size each to be used separatety forthe storage of organic waste and inorganic

waste. Storage of other wastes tike discarded etectronic goods, battery cetts,

diapers, napkins etc. witl be cottected by the sanitation depaftment separatety in

synthetic bags atong with dry waste daity and regutar coltection timing witt be

decided by the VBU authority.

Hostets Everyftoor of hostet shat[ maintain two (2) cotour-coded bins-green for organic

waste and btue for inorganic waste-of 40 liters capacity each, to be used

separatety for waste storage at the source. Segregation of waste shatt be strictty

fotlowed by att residents. Student boarder wit[ be encouraged to maintain room

wise separate dustbins so that segregation at source can be ensured.

Other waste such as discarded electronic items, battery cetts, sanitary waste

9
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sanitary pads), and other domestic hazardous waste shatt be
cottected separatety in synthetic bags atong with dry waste by the sanitation
department or designated agency and regutar cottection timing wil.t be decided
by the VBU authority.

(diapers, napkins,

Shops these sources is dry and recyctabte. Conservancy workers cotlect
the recyctabte waste for disposal. The waste cottectors can cottect the recyctabte

waste from shops and estabtishments as soon as they open. The shops and other
establishments may be asked to store waste in two (2) 10 liters bins if they produce

waste other than recyctabte waste atso, and regutar cottection timing wiLt be

decided by the VBU authority.

The waste from

Offices,

institutions

and others

0

i.n
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The waste from these sources mainty is dry and recyctabte wfiere each floors or

office room witt maintain bins and every day they witl ensure the same waste to be

deposited tothe ftoorwise 10 titers bin. Conservancyworkers cottectthe recyctabte

waste for disposat. The waste coltectors can cottect the recyctabte waste from

shops and estabtishments as soon as they open. To store waste in two (2)40 titers

bins at the ground floor and designated corners at they produce waste other than

recyctabte waste atso, and regutar cotlection timing witt be decided by the VBU

authority.

Canteen witt be given four 1 00 liters bins (2 Green & 2 Bl,ue) for cottection of waste,

and regutar cottection timing witt be decided by the VBU authority.

Every academic centre shail maintain two (2) cotour-coded bins-green for

organic waste and btue for inorganic waste-of 10 liters'capacity each, ptaced at

appropriate [ocations such as ctassrooms, laboratories, offices, corridors, and

common areas to ensure proper source segregation.

Waste generated from academic activities, inctuding paper waste, ptastic waste,

packaging materiats, and other recyctabte waste, shatt be collected separatet'y.

Etectronic waste, battery cetts, printer cartridges, and laboratory-retated

hazardous waste, if any, shatt be stored separatety in designated containers and

handed over to authorized agencies as per guidetines and regutar cottection timing

witt be decided bythe VBU authority.

Academic

Centers

Fruit

Vegetabte

Markets

& tt is desirebLe that a[[..,egetabte market. ,sste be stored separately. lt is suggested

that four numbers of separate reptaceabte sturdy bins of 100 titers capacity each

shoutd be provided to cottect organic and inorganic waste respectivety. The

management of the entire primary cottection system witt be the responsibitity of

the University, and regutar co[lection timingwitt be decided bythe VBU authority.

Bio MedicatWaste is collected separatelyhy service provider (Medicare) as per Bio

Medicat Waste (Management & Handting) Rutes. Onty organic waste witt be

cottected regutarly from the hospitat and for that 40 Liters bin witt be placed in the

designated space of the hospitat.

Hospital

Ptayground,

community
center, prayer

hatl and other

open spaces

Two 40 liters bins (one for wet and one for dry) wil.l, be instatted with iron based

structure and same witt be cottected regutartv bv the universitv SWM team and

regutar cottection timing witt be decided by the VBU authority.
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Construction &

Demolition

Waste

This waste shoutd be stored within the site with a proper screen around it to
prevent scattering of the waste. The owner/ promoter may request for providing
appropriate skips/containers for storing their waste on payment basis. The
recyctabte waste witt be satvaged, stored and disposed of separately. These may
be used in the construction process as may be suitabte.

f

F

1.4.2. Proposed Waste Collection Vehicte

Summary of Proposed Solid Waste management:

1.4.4. Summaryof Land Requirement

*Land is not required for SLF as it witl be handed over monthty to the Botpur Municipatity based

on the decided terms and conditions by both parties.

1.5. Recommendation for lmproved Awareness and Capacity Buitding

The biggest chattenge faced in the Scientific Sotid Waste Management byVisva Bharati University is lack

of proper knowtedge and awareness amongthe University stakehotders, residents of quarters, students,

and the waste cottectors. The officiats witt be sensitized on SWM rules, 2016, NGT guidetines and

pottution contro[ board guidetines. Mutti-teve[ homogenous Community groups consisting of university

\

I d
D

Type of Vehicte Capacity Rote in Daity Waste Cottection
PedatTriCycte 320 titters. (4 Bins for Organic

Waste and 4 Bins for lnorganic

Waste). 2 Separate Recyclabte

Synthetic Bags for Domestic

Hazardous Waste.

Primary Waste Cottection from

Househotds and Retait shops

inctuding Stums.

Rt:,.t 
tuet oPerated riPPer 2000 titters (2 Containers of

1000 titters)

Secondary Transportation of

waste

{s< Year 2026 2030 2035

Population 20951 21998 23207
Gram per capita waste (@ I% yearty per capita
increase) generation

308 311 314

Waste quantity per day (MT/ day) 6.5 6.8 7.1

Organicwaste 4 4.2 4.4
Recycte able waste 0.7 0.74 0.78

Disposabtewaste 1.3 1.36 1.42

Domestic Hazardous waste

0.21 0.22 0.23

0.29 0.29 0.30Sanitarywaste
7.1Totat 6.5 6.8

Year Area for MRF Area for Composting (Acre) TotaI Area required (Acre)

With buffer area With buffer area

2026-2035 0.03 Acre 0.24Acre O.27 Acre

11
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and schoot students, hostet boarders, [oca[ vendors in the road side and markets, etc needs to be
constituted in an urgent basis for fietd tevet monitoring. The grass root community tevet organizations
would be associated with upstream zona[ leveI committee and department levet committee. The training
process is recommended invotves ontine and offl.ine training, consuttation, web-based forum and
increased accessibitity of resource materiat. A dedicated controt room, improved monitoring system and
a dedicated mobite app for grievance redressat shatt be highty prescribed. A communication chain
consisting of municipatity chairman to citizen woutd be suffice to initiate a mass awareness about SW
and its management. Handbilt, ftyers, banners, newstetter and audio-visual communication witt be
deptoyed for sensitization at a scate. ln addition, citizen participation witt be promoted and citizen forums
need to be formed for better visibitity

1.6. Mass Batance Diagram

I

Fig 1: Mass Batance Diagram

Note: lnert Waste wrtl be handed over to Botpur Municiptaity monthty at the cost or condition mutuatty

decided the Botpur Municipatity and Visva-Bharati University

1.7. FinanciatSummary

The budget ptan for the project has been prepared for 10 years (2026-35) in two sections namely

Construction Costs (inctuding rate of interest of bank) and the Operationat & Maintenance Cost. The

operational and maintenance cost of Visva Bharati has been catcutated with an average of 50z6 of total

capital cost of Compost Ptant, 30/o of totat MRF, and an increment of 3olo every 5 year. The per ton tipping

fee forthe management of the processing plant has been determined on the basis of cost recoveryto be

made by the sate of Manure, user fees and Recyclabte wastes.

Components

!ll't lltstc-
{ }l'f/dar

\1 indrou s

Contposting
Plant-.1
IIT'/da1

Ib{al I}aste-
6.5 I{'tlda1

$IJ -20tt of

totrlrasts$
iner'f wrste

MRF 2
1'lTidar'

Dry'llaste-
2.5 S{T/da.v-

Hazardous
rvaste 0.5
ll'l-idav

Rate of Manure Rs.3000/MT2026-2035

Rate of lnorganic Recyctabte

Waste

Rs.5000/MT

Year Amount

t2
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Total Quantity of Sotid Waste

2026
6.5 MT/Day

BudgetSummary

cy 3olo = 154.7934

GST 12olo = 619.1736

Cess 1olo = 51.5978

Overatt project Cost = 5,985.34 Lakh

Total revenue of the project from waste by product and user fees Rs. 580.62 - 5,985.34(Totat cost of the

project) = -5,404.71

2.INTRODUCTION

2.1. Gontext of Sol,id Waste Management in lnstitutional Campuses

Sol.id Waste Management (SWM) has emerged as a critical environmentat, pubtic heatth, and

governance chattenge, particutarty in large institutional campuses that function as semi-urban systems.

Universities and simitar institutions generate diverse waste streams due to the coexistence of academic,

residential, commerciat, heatthcare, cutturat, and visitor-retated activities within a singte administrative

framework. Rapid changes in consumption patterns, tifestyte practices among young generations with

increased use of packaged goods have resutted in higher votumes of non-biodegradabte, ptastic,

sanitary electronic, and hazardous waste.

ln the absence of scientific management, improper handting, storage, and disposal of such waste can

iead to contamination of soit and water bodies, protiferation of disease vectors, air potiution from open

dumping or burning, and long-term ecotogicat degradation. Recognizing these risks, the Sotid Waste

Management Rutes, 2016 have expticitty brought institutional campuses, universities, and butk waste

generators under the ambit of mandatory comptiance, requiring segregation at source, decentratized

processing of biodegradabte waste, scientific handting of recyclabtes and hazardous waste, and

minimization of tandfitt disposat.

lnstitutional campuses, due to their defined boundaries, administrative controt, and avaitabitity of tand

and human resources, offer significant opportunities to imptement need based centratized or

SL No. Reference Gomponent Amount (Lakh INR)
1 Ref: Tabte 13.1, Non-

Recurring Cost (A) Page no-

58

Capitat Cost (Non-Recurring) 348.78

2. Ref: Tabl.e 13.2. Recurring

Cost 2026, Page no-59
Recurring Cost 4,790.00

N; Ref: Tabte 13.3. Page No-60 EnvironmentaI Monitoring &

Contro[ (Partty Recurring)

8.20

*1E
Ref: Tabte 13.4. Page No- 61 IEC & Capacity Buitding (Partty

- Recurring)

12.80

5,159.78

13
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decentratized, circutar, and resource-efficient waste management systems. When ptanned
scientificatty, such campuses can serve as demonstration modets for sustainabte waste management
practices, atigned with national priorities such as the Swachh Bharat Mission and circutar economy
principtes.

2.2 About Visva-Bharati University

Visva-Bharati University, located at Santiniketan and Sriniketan in Birbhum District of West Bengat, is a
Centra[ University of nationa[ importance estabtished in 1921 by Gurudev Rabindranath Tagore. The

University campus spans an area of approximatety 1130.78 acres (4.58 sq. km) and is spatiatty
distributed across muttipte zoneq interwoven with private Landhotdings, forest-adjacent areas, water
bodies, residentia[ setttements, markets and individuat shops, and areas fatting both within and outside

of Botpur Municipatity where core areas of the Visva-Bharati University not coming under
a bodies.tf

t..
D

Tr

$^
,
)l,)
I
,j

o
comprises 12 academic institutions, 11 centres, 13 administrative offices,2T student

capacity of 3,017 beds, staff residentiat quarters, heatth facitities, markets, shops,

kitchens, gardens, roads, and nearty 20 water bodies covering about 50 acres exctuding 200

s.{D forest covered tand comes under the witd tife century located adjacent to the university campus.

The campus supports a resident population of students, facutty, staff, and outsourced workers, atong

with a significant ftoating poputation of daity visitors.

Visva-Bharati is gtobatty recognized for its cuttural heritage, ecotogical sensitivity, and open-campus

phitosophy. These distinctive characteristics, white centrat to its identity, atso pose unique cha[tenges

for infrastructure ptanning inctuding sotid waste management, requiring customized, decentratized, and

environmentatty sensitive sotutions.

2.3 Need for Scientffic Sotid Waste Management at Visva-Bharati

At present, Visva-Bharati University does not have any organized, quantitied, or scientitic sotid waste

management system in ptace. Waste management activities are confined mainty to routine street

sweeping and the cottection of mixed waste from hostets, academic and administrative buitdings,

residentiat quarters, canteens, markets, and other campus areas. Segregation at source is completety

absent, and there is no systematic mechanism for measuring, recording, or monitoringwaste generation

across the campus.

The mixed waste cottected from various sources is transported and disposed of through open dumping

practices, primarily at a designated site on the northern side of Bangtadesh Bhavana. There are no

structured systems or facitities for the segregation, scientific processing recycting, or environmentatty

safe disposal of different waste streams, inctuding biodegradabte, recyctabte, ptastic, sanitary

etectronic, or hazardous waste. lhe limited compostrng and vermicomposting tacititres currentty

existing under the Agricutture Department of the University are fragmented, inadequatety designed, and

insufficient to manage the total votume of biodegradabte waste generated across the campus.

The prevaiting practice of open dumping, without engineered containment, leachate management,

odour controt, or other environmental safeguards, poses serious environmentat, pubtic heatth, and

aesthetic concerns. These risks are further aggravated bythe proximity of forest areas, water bodies, and

ecotogical.ty sensitive zones within and around the University campus. The existing situation ptaces

t4
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Msva-Bharati University in non-comptiance with the provisions of the Sotid Waste Management Rules,
201 6, which mandate segregation at source, decentratized processing of biodegradabte wastg scientific
handting of recyctabte and hazardous waste, and remediation of existing dump sites by institutionat and
butk waste generators.

The University generates a diverse and comptex waste profite, comprising biodegradabte waste from
hostets, kitchens, canteens, and gardens; recyctabte dry waste from academic and administrative
buitdings; ptastic waste from fnarkets, shops, and cutturat events; horticuttural waste from extensive
landscaped and green areas; as wetl as e-waste, sanitary waste, and timited biomedicat waste from
heatth facitities. During major cuttural and academic events such as Poush Meta, Magh Meta, Hoti,
Rabindra Jayanti, and other festivats, the campus experiences a sharp increase in ftoating poputation,
re6ql$ng in a manifotd rise in waste generation within short durations.

Given its status as a Butk Waste Generator under the Sotid Waste Management Rutes, 2016, and being
\

,t ' +0 fu.tty funded by the Ministry of Education, Government of lndia, Visva-Bharati University carries a
O statut4jlbtigation to imptement a scientific, decentratized, and environmentatty sustainabte sol.id

{, . rfubste management system. At the same time, the University has a significant oppoftunity to teverage its
,i, academic environment, student pafticipation, and land avail,abitityto emerge as a modetgreen campus,

atigned with national initiatives such as the Swachh Bharat Mission, circutar economy principtes, and

environmenta[ comptiance directives issued by regutatory authorities inctuding the National Green

Tribunat (NGT).

2.4Proiect Background

The proposed Sotid Waste Management Project for Visva-Bharati University has been conceived in

response to the growing votume and comptexity of waste generated across the campus, coupted with

regulatory requirements under the Sotid Waste Management Rutes, 2016 and retated environmental

tegistations. Atthough the University currentty operates five composting units and one bio-methanation

ptant, these facitities function in isotation and are inadequate to manage the totat waste load in a

systematic and integrated manner.

The dispersed nature of the campus, avaitability of tand for decentratized facitities, and the presence of

diverse waste generators necessitate a zone-wise, decentratized, and integrated sotid waste

management system. The project aims to estabtish organized systems for segregation, coltection,

transportation, processing, recycting, and sate disposat of att waste streams, white minimizing

dependence on open dumping and tandfitt disposat.

This Detaited Project Report (DPR) provides a comprehensive frameworkfor ptanning, imptementation,

and monitoring of a sustainabte SWM system at Visva-Bharati University, al,igned with national

regutations, regutatory authority guidetines, and best practices in institutionat waste management.

2.5 Scope and Ptanning Horizon

ln accordance with the provisions of the Sotid Waste Management Rules, 2016, the proposed Sotid

Waste Management Ptan forVisva-Bharati University has been devetoped with a ptanning horizon of 30

years, imptemented in six phases of 5 years each.

The phased ptanning approach enabtes:

f
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o Graduat strengthening of institutionaI capacity and infrastructure,
o Alignment of investments with avaitabitity of funds,
r lncorporation of technotogicat improvements and behaviouraI change over time, and
o Periodic review and mid-course corrections based on performance and regutatory

requirements.

The short-term phase focuses on estabtishing core infrastructure for segregation at source, primary
coltection, decentratized processing, and awareness generation, white the subsequent phase

emphasizes system optimization, expansion, and tong-term sustainabitity. Poputation projections,
waste generation trends, and seasonal variations have been considered to ensure that the proposed

system remains robust, scatabte, and environmentalty comptiant throughout the ptanning period.

2.6. Provisions of SWM Ptan (Ptanningyear2026to2035)

The University shoutd systematicatty devetop their SWM systems inctuding carefutty accessing their

of toots, equipment, vehictes, and processing and disposat facitities in a way and at a pace

tocatty doabte, meets the [ong-term needs of the University, and is atso financial.ty sustainabte. lt
to take stock of the situation and devetop a Sotid Waste Management ptan (SWM) as butk

This ptan shoutd be in consonance with the SWM Rutes, 2016; the state poticy and

onSWM.

devetopment of a SWM ptan fottows a seven-step process as mentioned betow:

2.6.1. SIEP 1: Poticies, Programmes & Legat Framework

The University shatt prepare a tist of atl mandatory and recommendatory actions as per the MSW (M&H)

Rutes, 2000; SWM Rutes, 201 6; the NUSP and alt other retevant poticy guidance to ensure that the SWM

action ptan is devetoped within these frameworks. According to MSW (M & H) Rutes, 2000 or, SWM

Rutes, 2016, State Urban Devetopment & Municipat Affairs Department is the prescribed authority

responsibte for scientific MSWM in the State of West Bengat.

Under the Sotid Waste Management Rutes, 2016, institutional campuses, universities, hostets,

residential complexes, and estabtishments generating [arge quantities of waste are categorized as Bul.k

Waste Generators (BWGs). As a large residential and academic campus, Visva-Bharati University

qualifies as a Butk Waste Generator and is required to compty with the fottowing statutory provisions:

Segregation at Source: Mandatory segregation of waste into biodegradabte (wet), non-

biodegradabte/recyctabte (dry), and domestic hazardous waste at the point of generation.

On-site / Decentratized Processing: Biodegradabte waste generated by BWGs shat[ be processed at

source, preferably through composting, bio-methanation, or other approved biotogicat treatment

methods, as far as possibte.

Scientific Handting of Recyctabtes: Dry and recyctabte waste must be stored separatety and handed over

ontyto authorized recycters or Material Recovery Facitities (MRFs).

Safe Disposal of Hazardous and Sanitary Waste: Domestic hazardous waste, sanitary waste, e-waste,

and other speciat waste streams must be stored, tabetted, and disposed of as per prescribed guidelines,

without mixing with general waste.

..t
.f t'.

DAi

1.l

16

106



hh
Prohibition of open Dumping and Burning: Open dumping littering, and burning of sotid waste within
campus premises are strictty prohibited.

Remediation of Legacy Waste: Existing dump sites within institutionat premises are required to be
scientificatty remediated through bio-mining or bio-remediation.

Record Keeping and Reporting: BWGs must maintain records of waste generation, processing, and
disposat, and make such data avaitabte to competent authorities as required.

User Fee and Cost Responsibitity: BWGs are responsibte for bearing the cost of waste management,
inctuding processing and disposat of residuaI waste, either directty or through authorized agencies.

Nott-cotlrptiattcu witit tlresc ptuvisitxts atttaets tegutatuiy autiutr ard petattics, incturJirrg tJiructiurrs
issued by Potlution Control Boards and the National Green Tribunat (NGT)

2.6.2 STEP 2: Assessment of Current Situation & GAP Anatysis

A criticat assessment of the current status of SWM in its jurisdiction as per nationat, state, and [oca[ level
rutes, poticies, and strategies for SWIvl governingthe University needs to be vatidated and improved. The

.r- 
rn, .S;.:"."nt shoutd clearty bring out the deficiencies or gaps

; I f* . b ., :qgpntifh,ation and characterization. This is essentiat as quantities and composition of waste vary widety

' 
-r. 

-,.?;ityrffi[sation and afftuence.

tt, 
; , - -l,l$# lffie conducted a questionnaire survey invotving concerned ofticiats of the conservancy department' 
' ; I ' df it 

" 
Unir"rsity to assess (i) Quatity and quantity of MSW, (ii) Current system of cottection, segregation,

treatment for recycte/ reuse/ recovery and disposal of waste, (iii) Their proposal for efficient cottection

and transportation of waste inctuding ptan of future expansion, (lV) existing monitoring & supervision

mechanism, etc.

GAP anatysis bewv'een existing capacity to tackte proper screntrtic SWM and the actual requirement tor

the current and future expansion is done in DPR.

2.6.3 STEP 3: Stakehotder Consuttation for SWM Ptanning

Considering the identified gaps, future poputation projections and waste generation rates, current and

future quatity and quafttity of waste (based on changirg tifestytes and economic status), inputs from

stakehotders, financial situation, and technicat capabitities of the University, the University's authority

shoutd prepare its draft shoft term and tong term SWM ptan. Stakehotders' consuttation witt be carried

out and documented in DPR

2.6.4 STEP 4: Preparation of Draft Sotid Waste Management Ptan

Considering the identified gaps, future poputation projections and waste generation rates, current and

future quatity and quantity of waste (based on changing tifestytes and economic status), inputs from

stakehotders, financial situation, and technicat capabitities of the University, the authority shoutd

prepare its draft short term and long term SWM ptan.

2.6.5 STEP 5: Schedute for lmptementation

17
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The University authority shoutd specify needs for institutional strengthening and financing.
Subsequentty, an operationat ptan shoutd be prepared as an integrat part of the SWM ptan. An
imptementation ptan, indicating attocation of resources and specifying timetines, should be prepared.

Pubtic private partnership (PPP) for infrastructure devetopment and service detivery may atso be futty
exptored during this exercise. Timetine for imptementation of the SWM project in the University can be
fixed up once DPR is compteted and fund is reieaseci.

2.6.6 STEP 6: Stakeholder Consultation for SWM Plan Validation

Provision of effective SWM services is substantiatty dependent on community behaviour and practices.

Therefore, citizens and stakeholders shoutd be made aware of the ptans and consulted before

finatization of the SWl'l pian.

2.6.7. SIEP 7: University Approval for SWM Ran & Ptan lmptementation lnctuding PPP

The finat SWM ptan is to be presented to the admin body of the University authority to seek approvat and

to officiatty formatize the plan. Register shoutd be made aware of the short term and long-term actions

to bc taken and shcutd atso opprovc thc financiot plan ond nccssscry institutionct strengthcning for

imptementation of these actions. The services to be outsourced (PPP modet) or private operator shoutd

be made aware of the SWM ptan made by the University. Contracting modets shoutd be transparent and

based. Both the University and PPP operator shoutd be accountabte for their rotes to

successfuI and sustainabte project implementation

stiputated in SWM rute 2016 that the SWM ptan is meant for a [ong-term ptan for 30 years.

entation is guided by short term SWM ptan for 10 years and reviewed midterm once every 2-3

Thus, to estimate the quantum of waste expected to be generated in forth coming years the

DAI ber of poputations duringthose periods is to be made availabte atthe time of design of sotid waste

management. For this purpose, the estimation of projected poputation is required at different stages of

pianning anci ciesign of SWM system. in view of above the total project period has been envisage for 30

years and short-term ptan for 10 years (2026'2036) starting from 2026.

3. REGULATORY & POLICY FRAMEWORK

The proposed Sotid Waste Management (SWM) system forVisva-Bharati University has been formutated

in accordance with the statutory and poticy ftamework prescribed by the Government of lndia and the

Government of West Bengat. As a Centra[ University of national importance and a Butk Waste Generato[

Visva-Bharati University is required to compty with muttipte waste management rutes, guidetines, and

judiciat directions issued bythe Ministry of Environment, Forest and Ctimate Change (MoEFCC), Central

Pottution Control Board (CPCB), West Bengat Pottution Controt Board (WBPCB), and the Nationat Green

Tribunai (NGT),

3.1 Solid Waste Management Rutes, 2016

The Sotid Waste Management Rutes, 2016, notified by MoEFCC, reptace the eartier MSW (Management

& Handting) Rutes, 2000 and significantty widen the scope of appticabitity to inctude institutionat

campuses and butk waste generators. The Rutes emphasize segregation at source, ciecentraiized

processing of biodegradabte waste, scientific handting of recyctable and hazardous waste, prohibition

of open dumping and burning, remediation of existing dump sites, and reduction of tandfitt dependency.

\a
3
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The Rutes atso mandate authorization from the State Pottution Controt Board and submission of annua[
compliance reports.

3.2 Ptastic Waste Management Rutes, 201 6

The Ptastic Waste Management Rutes, 20'16 regutate the management of ptastic waste through
segregation, cottection, recycting, and disposat. The Rutes introduce the concept of Ertended producer

Responsibility (EPR) and impose responsibitities on butk waste generators to prevent littering, ensure
separate coltection of ptastic waste, and channetize ptastic waste to authorized recycters, particutarty
during targe pubtic gatherings and events.

3.3 Gonstruction and Demotition Waste Management Rules,2016

These Rutes govern the management of waste generated from construction, renovation, and demotition
activities. They mandate segregation of C&D waste at source, prevention of mixingwith municipat sotid

waste, reuse and recycling of inert materiats, and disposat through authorized facitities or designated

sites, especiatty in targe institutional and infrastructure devetopment projects.

3.4 Bio-Medical Waste Management Rutes, 201 6

The Bio-Medica[ Waste Ma nagement Rutes, 2016 appty to healthcare facitities and retated

The Rutes prescribe segregation of biomedicat waste at source into cotor-coded

safe storage, transportation, and disposat through authorized Common Bio-Medical. Waste

Facitities (CBWTFs). and strict prohibition of mixing biomedicat waste with municipat sotid

i
and OtherWaste (Management and Transboundary Movement) Rutes,2016

t
15
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These Rules regutate hazardous and speciat wastes generated from institutionat, commerciat,

laboratory. and maintenance activities. inctuding batteries. tube Lights. CFLs. chemicats. paints.

sotvents, and etectronic components. The Rutes require safe storage, labeling, record-keeping, and

disposa[ through authorized handters and prohibit mixing of hazardous waste with general solid waste.

3.6 CPCB and WBPCB Guidetines

The CPCB and WBPCB issue technical standards. operational guidetines, and monitoring protocots for

sotid waste management. These inctude standards for compost quatity, leachate and odour

management, occupational heatth and safety, environmental safeguards, and requirements for

obtaining Consent to Estabtish (CTE), Consent to Operate (CTO), and Authorization under the SWM

Rules.

3.7 Nationai GreenTribunat (NGT) Directions

The NationaI Green TribunaI has issued severaI binding directions emphasizing strict enforcement of the

Sotid Waste Management Rules, 2016, etimination of open dumping and burning, scientific remediation

of tegacy waste dumpsites throug! bio-mining or bio-remediation, and accountabitity of waste

generators for environmentaI damage caused by improper waste management practices.

3.8 ButkWaste Generator (BWG) Guidelines

19
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Under the Solid Waste Management Rutes, 201 6, institutions generating significant quantities of waste,
inctuding universities with hostets, residentia[ facitities, canteens, markets, and event-based activities,
are ctassified as Butk Waste Generators. BWGs are required to manage their waste independentty,
ensure segregation at source, process biodegradabte waste on-site, and channetize recyctable and
hazardous waste through authorized systems.

3.9 Appticabitity to Msva-Bharati University

ln view of the above regutatory and poticy framework, Visva-Bharati University ctearty quatifies as a Butk
Waste Generator and an institutionat waste generator under the Sotid Waste Management Rutes, 2016.
Accordingty, the University is tegatty obtigated to imptement segregation of waste at source across at[

camous zones; estabtish decentratized processing facitities for biodegradabte waste; ensure scientific
cottection, storage, transportation, recycting, and disposal. of ptastic, recyctabte, hazardous, biomedicat,
and etectronic waste; etiminate open dumping and burning of waste; and undertake remediation of
existing dump sites.

The University is atso required to obtain statutory approvats, inctuding Authorization, Consent to

Estabiish, and Consent to Operate from the W'est Bengal Potiution Control Board, and to compiy with

CPCB guidetines and NGT directions on environmental protection and waste management. This DPR

hdqbeen prepared to provide a comprehensive and imptementabte roadmap to achieve futt regutatoryt
comptiance white transforming Visva-Bharati University into a model sustainabte and environmentatty

., 'I ,g ,i=:T:::" campus, atigned with nationat initiatives such as the Swachh Bharat Mission and circutar

.. O economyprinciptes.
-J : -1 .
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Visva-Bharati University is tocated at Santiniketan and Sriniketan in Botpur Sub-Division of Birbhum
District, West Bengat. The campus extends over both municipat and non-municipal. areas, fatting partty
within the jurisdiction of Botpur Municipatity and partty outside the tocat urban body timits. This duat
jurisdictional' setting poses additional chattenges for waste management, as municipal services are
timited and the University is targety responsibte for managing its waste independentty as a Butk Waste
Generator under the Sotid Waste Management Rutes, 20,16.

4.2 CampusArea & Land Use Pattern

The University campus is spread over approximatety 1130.78 acres, encompassing Santiniketan and
Sriniketan zones. The tand use pattern is highty heterogeneous, comprising academic institutions,
student hostets, staff residentiai quarters, offices, heatth facitities, markets, canteens, open grounds,

heritage structures, forest-adjacent areas, agricuttural fietds, gardens, and water bodies. The dispersed
and interwoven nature of tand use demands zone-wise and decentratized waste cottection, segregation,

and processing systems rather than a centratized approach.

Totat Poputation inctudingftoating poputation:

t

J

,
I

r,AF 9

I
(

4.3 Academic, Residentiat & lnstitutional lnfrastructure

Visva-Bharati University has an extensive academic and residential infrastructure, inctuding:

o '12 academic institutions and 11 centres

o 27 student hostets with a totat capacity of approximatety 3,017 beds

r 13 administrative oftices inctuding the Centrat Administrative Buitding Estate Office, Proctor's

Office, Siksha Bhavana, Patha Bhavana, PSB Library, Sports Board Office, University Press, and

Watch &Ward Office

r t heatth facitity, 3 markets, around 100 shops/statts, 5 canteens, and 15 kitchens across

Santiniketan and Sriniketan

These facitities generate diverse waste streams on a daity basis, inctudingfood waste, packagingwaste,

paper, ptastics, garden waste, sanitary waste, e-waste, and timited biomedical waste, requiring

differentiated h andting and processi ng systems.

4.4 Poputation Profite (Students, Staff, Ftoating Poputation)

Zone Design Poputation Area (ha)

Zone I 7,300

Zone ll 7,152

Tnna lll

a/
A /Oq

456.21

TotatIi 20,951 1 1 30.78 acres (approx.)
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The University supports a targe and dynamic poputation comprising students, facutty, staff, seMce
providers, and visitors. The average daity poputation is estimated at approximatety 20,951, inctuding
around 8,500 students, 2,500 teaching and non-teaching staff, residents of staff quarters and their
famities, outsourced workers, and seruice personnet.

During maior cuttural and academic events such as Poush Meta, Magh Mela, Hoti, Rabindra Jayanti, and
other festivats, the campus experiences an elctraordinary surge in footfatt, with visitor numbers reaching
1.71o2.0 lakh over short durations. These seasonal peaks result in a sudden and substantial increase in

waste generation, particutarty ptastic, food, and packaging waste, ptacing additionat stress on the
existing waste handting mechanisms.

4.5 Speciat Events & SeasonatVariations

Visva-Bharati is internationatty recognized for its cuttural festivats, fairs, exhibitions, and academic
gatherings. Events such as Poush Meta and Rabindra Jayanti attract targe numbers of visitors, vendors,

temporary statts, and informal markets, teading to short-term but intense waste generation. Seasonat

variations, particutarty during monsoon months, atso inftuence waste composition, with increased

of biodegradabte and horticutturat waste. These factors necessitate ftexibte, scatabte, and

waste management arrangements as part of the overatt SWM ptan.

Sensitive Areas (Forest, Water Bodies)

Bharati campus is characterized by significant ecotogical sensitivity. The University maintains

20 water bodies covering nearty 50 acres, enensive green spaces, gardens, and forest-

zones. The campus is closety integrated with its natura[ landscape, reftecting the founding

phitosophy of harmony between education and nature. lmproper waste disposat practices, particutarty

open dumping near ecotogicatty sensitive areas such as the northern side of Bangtadesh Bhavana, pose

risks of soit contamination, water poltution, and disturbance to locat biodiversity.

Given the proximity of forest tand, water bodies, and heritage tandscapes, the adoption of a scientitic

sotid waste management system is criticat to prevent environmental degradation and to preserve the

ecotogical and cutturat integrity of the campus.

ln view of its scate, poputation dynamics, cutturat significance, and environmentat sensitivity, Visva-

Bharati University requires a comprehensive, decentratized, and sustainabte sotid waste management

system. The proposed SWM plan seelc to address these unique characteristics white ensuring

comptiance with statutory requirements and reinforcing the University's rote as a model green and

sustainable campus.

5. BASELINE ASSESSMENT & EXISTING SWM PRACTICES

5.1 Existing Waste Gottection System

Visva-Bharati University has a large residential character, with 32 student hostets (boys' and girts'

hostets) accommodating approximatety 4,500 student boarders. These hostets are among the major

waste generators on campus due to daity cooking and food preparation activities in hostel kitchens and

messes. Substantial quantities of biodegradable waste, atong with packaging and plastic waste, are

generated on a daity basis.

I 1.l

t
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At present, waste generated from hostets is cottected in a mixed form, without any segregation, and
transported to the dumping site. Cotlection is targety manuat and dependent on casual and outsourced
workers. Waste from academic buitdings, offices, staff quarters, guest houses, and canteens is atso
cottected in a mixed manner, with no differentiation between wet, dry or hazardous waste streams.

Roads, internal streets, and garden areas are cteaned through routine sweeping operations. The
cottected sweepings, inctuding [eaves, soit, ptastics, and other mixed waste, are [oaded onto tractors or

trotteys and transported directty to the dumping site. Waste from canteens and guest houses is simitarty
co[tected as mixed waste and disposed of without any intermediate segregation or treatment. ln several

[ocations, informat or ad-hoc cottection by casual staff is observed, particutarty during peak activity
periods.

5.2 Segregation Practices at Source

At present, segregation of waste at source is not practiced across the Visva-Bharati University campus.

Waste from hostets, kitchens, canteens, offices, residential quarters, markets, gardens, and pubtic

spaces is disposed of as mixed waste. There is no system of separate bins for biodegradabte, recyctabte,

sanitary or hazardous waste at the point of generation. The absence of segegation significantty

oppoftunities for recycting, composting, or resource recovery and leads to avoidabte

of recyctabte and biodegradabte waste streams

*
& Transportation

ry storage of waste is primaritlt done using concrete dustbins and movabte containers. which

. -are generatty located atthe backside of hostets and near selected buitdings. These storage points receive

mixed waste and often remain uncovered. ln roadsides, ptaygrounds, open grounds, and severat pubtic

areas, dustbins are largety absent, mainty due to concerns retated to nuisance created by stray dogs and

animats scattering waste.

Transportation of waste is carried out using tractors anci trotieys, without eovered containers or

compartmentatization. Waste is transported in a mixed condition directty from cottection points to the

dumping site. There is no fixed route ptan, frequency schedule, or dedicated vehictes for different waste

streams.

5.4 Existing Processing Facitities (Gompost, Bio-methanation)

Visva-Bharati University currentty has timited waste processing infrastructure. A smatl. quantaty of

biodegradabte waste is treated through vermicomposting units, primarity managed under the Agricutture

Department. However, these facitities are smatl in scale and inadequate to handte the totat votume of

biodegradabte waste generated across the campus.

Apart from timited vermicomposting. most of the biodegradabte waste remains untreated and is

disposed of atong with mixed waste. Existing processing facitities are fragmented, not integrated into a

campus-wide waste management system, and operate far betow the required capacity for a university

of this size.

-))
I

c

5.5 Disposal / Dumping Practices
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The dominant mode of waste disposat at Visva-Bharati University is open dumping of mixed waste. Att
cottected wast+-whether from hostets, roads, gardens, canteens, or offices-is transported to the
designated dumping site, primarity located nearthe northern side of Bangtadesh Bhavana.

The dumping site [acks scientific design, segregation, engineered tining, leachate management, or
environmentat safeguards. Continuous dumping of mixed waste has resulted in accumutation of
unprocessed waste, posing risks to soit, water bodies, nearby forest areas, and overatl campus
aesthetics.

5.6 Manpower & lnstitutiona[ Arrangements

Sotid waste management activities at Visva-Bharati University are carried out with timited manpower
and weak institutional arrangements. The current manpower depl.oyment inctudes:

Sweepers:3

Mutti-Tasking Staif (MTS): 3

Outsourced workers:9

casuatworkers:3

a Setf-Hetp Group (Mahadal.) comprising approximatety 150 members is associated with

itation-retated activities. However, the University remains targety dependent on casual and

outsourced [abour for waste cottection, transportation, and dumping.

During major cuttural events and fairs such as Poush Meta, Do[ Yatra, Basanta Utsava, and other

festivats, the University deptoys additionat temporary manpower to manage the surge in waste

generation. ln several instances. the University atso engages Bolpur Municioatity on a payment basis to

ctear waste from high-generation zones during such events.

There is currentty no dedicated SWM cett, no defined rotes and responsibitities for waste management

staff, and no structured monitoring or reporting mechanism.

5.7 Gomptiance Statuswith SWM Rutes,2016

Based on the baseline assessment, Visva-Bharati University is targety non-comptiant with key provisions

of the Sotid Waste Management Rutes, 2016. Major areas of non-comptiance inctude:

o Absence ofsegregation atsource
o Lack of decentratized processing of biodegradabte waste
o Mixing of recyctabte, ptastic, and hazardous waste with general waste

o Open dumping of mixed waste

o lnadequate infrastructure for storage, transportation, and processing

o Absence of systematic waste quantification, record-keeping and reporting

The existing practices hightight an urgent need for a comprehensive, scientific, and decentratized sol,id

waste management system, supported by adequate infrastructure, manpower, institutiona[

s
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strengthening and behaviourat change initiatives, to ensure regutatory comptiance and environmentat
sustainabitity across the Visva-Bharati University campus.

6. WASTE INVENTORY & CHARACTERIZATTON

This chapter presents an assessment of the waste inventory and characterization for Visva-Bharati
University, prepared to understand the quantity, composition, spatiat distribution, and tuture trends of
sotid waste generation across the campus. The anatysis forms the basis for designing an appropriate,
decentratized, and sustainabte sotid waste management (SWM) system in comptiance with the Sotid

Waste Management Rutes, 2016.

6.1 Waste Generators (Hostets, Quarters, Canteens, Offices, Markets)

Sotid waste generation at Visva-Bharati University originates from muttipte academic, residentiat,

institutionat, commerciat, and pubtic-use activities. The major waste-generating sources are as fottows:

o Student Hostets (Boys' and Girts' Hostets): The University has 32 student hostets

accommodating approximatety 4,500 boarders. Hostet kitchens and messes generate

substantiat quantities of biodegradabte waste such as food teftovers, vegetabte waste, and

cooked food residues, atongwith packagingwaste, ptastics, and [imited sanitarywaste. Hostets

constitute the [argest share of daity waste generation on campus.

T Residentiat Quarters: Residential quarters occupied by teaching and non-teaching staff

their famities generate househotd waste comprising biodegradabte kitchen waste,t
t drywaste (paper, ptastic, $ass, metat), and sanitarywaste.

s, Kitchens, Guest Houses & Eating Estabtishments: The University operates 5

and around 15 kitchens, in addition to guest houses and temporaryfood statts during
o

These facitities generate high votumes of wet waste and ptastic waste on a daily basis.

lrlc
(
Academic & Administrative Buitdings: Offices, ctassrooms, libraries, laboratories, and

administrative units generate mainty dry recyctabte waste such as paper, cardboard, stationery

waste, atong with timited quantities of e-waste and hazardous waste from [aboratories and

maintenance activities.

e Markets, Shops & CommerciaI Areas: The campus inctudes 3 markets and approximatety 100

shops/statts, which generate mixed waste inctuding packaging materiat, ptastic carry bags, food

waste, anci inen materiats.

o Gardens, Roads & Open Areas: Extensive landscaped areas, gardens, and roadside vegetation

generate large quantities of horticuttural waste such as teaves, grass clippings, and tree

trimmings, particutarty during monsoon and seasonaI pruning periods.

6.2 Methodotogy for Waste Quantification

Waste quantification for Visva-Bharati University has been carried out using a combination of the

fottowing approaches:

Poputation-based estimation, using standard per capita waste generation norms for institutional and

residentiat settings as prescribed by CPCB and relevantguidelines.

Activity-based assessment, considering the number of hostets, kitchens, canteens, markets, offices,

and gardens.
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Fietd observations and stakeholder consuttations, inctuding discussions with conservancy staff, hostel

authorities, and University officiats.

Secondary data review, inctuding records retated to poputation, infrastructure, and existing waste

handting practices.

Due to the absence of a systematic weaghing and recording mechanism at present, waste quantities

have been estimated conservativety, with provisions for refinement once segregation and measurement

systems are introduced.

6.3 Waste Composition and characterization Anatysis (Wet, Dry Hazardous)

The waste generated at Msva-Bharati University is heterogeneous in narure and broadty categorized as

fottows:

a

Biodegradabl,e (Wet) Waste (50-55%o) lncludes food waste from hostets, kitchens, canteens,

guest houses; garden and horticutturatwaste; and biodegradabte packaging materiat.

Dry Recyctabte Waste (30-35%o) lncludes paper, cardboard, ptastics, gtass, metals, and

packaging materiats from offices, hostets, markets, and events.

Domestic Hazardous & Speciat Waste (5-107o) lncludes sanitarywaste, batteries, CFLs, tube

tights, cteaning chemicats, e-waste, and limited biomedicaI waste from heatth facitities.

a

I

-L v , ,I.:E.:nce 
of segregation at source currentty leads to contamination of recyctabte and biodegradabte

fl ' rO : parte streanls, reducirrg,ecovery potentiat.
r11 A.y.

,.. 5 " p.$.f .,&Uantification, Composition and characterization of waste:

r: " Residentiat- Girts'Hostels, Boys'Hostets and Staff Quarters

For effective planning, design, and imptementation of a scientific Sotid Waste Management (SWM)

system, it is essentiat tor the Universrty to assess the quantity and composrtion of waste generated

within the campus. Waste generation patterns are inftuenced by poputation size, functional activities,

income levets, lifestyte, food habits, and institutiona[ infrastructure.

ln Visva-Bharati University, residentiat areas comprising boys'hostets, girts'hostels, and staff quarters

are the primary contributors to daity municipal sotid waste generation. These areas mainty generate

biodegradabte waste such as tood waste and kitchen waste, atong with recyctabte dry waste inctuding

pape6 ptastic, metal, and glass.

A fietd-tevet waste assessment study was conducted within setected hostets and staff residentiaI units

across different zones of the University campus. Representative residentiat units were identified to

reflect varied occupancy [evets and tifestyte patterns. Residents and hostel authorities were informed in

advance regarding segregation and temporary storage of waste at source.

The waste generated was coltected, segregated into wet and dry fractions, and weighed under

supervision of designated University officiats and project team members. Quantitative anatysis of sotid

waste was carried out using the quartering and coning method, as prescribed in the Centra[ ft.tbtic

Heatth and Environmentat Engineering OEanisation (CPHEEO) Manuat.

a

q,
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Thefindings of this assessmentform the basisfor estimatingtotatwaste generation, designing cottection

and transportation systems, and setecting appropriate processing and disposat technotogies for the

University campus.

6.3.2. Methodotogy Quartering and Coning Sampting Procedure:

Step 1: Entire university area was divided into 4 (Four) types of waste generatinggroups vtz. girt's hostets

group, boy's hostets group, staff quarter and canteen.

Step 2: Mixed waste is cottected from each type of major waste generators which is as fottowed:

Step 3: Number of members in each househotd was noted as mentioned betow:

Step 4: Samptes from att heterogeneous sampling points (Girt's hostets / Boy's hostet / Staff quarters /
Canteen) shatt be mixed thoroughty mentioned above so that heterogeneous waste sampte of each type

of generator is ptaced as a uniform heap.

Step 5: Heterogeneous waste of each of the four heaps witt be weighed and recorded.

Step 6: NoW each of the tour heaps are divided into four portions using straight tines perpendicutar to

each other.

7: Waste from opposing corners of the divided heap is removed to teave hatf of the originaI sampte.

aining portions are again thoroughty mixed and the quaftering process is repeated untit a desired

obtained

8: The tast remaining opposing fractions of waste shatt be mixed and anatysed for identitying

physicat properties of the waste. Decomposabte waste, after removing inorganic and inert portions of

the waste white finding physicat composition of waste, were measured for chemical anatysis by

engaging a taboratory accredited bythe NABL.

Fietd resutts are depicted in the Tabtes betow for the fottowing segment of population:

O Waste generated trom the girt's hostets

OWaste generated from the boy's hostets

OWaste generated from the staff quarters

OButk waste generated from canteens

Findings of Quantitative Anatysis of Sotid Waste Generatingfrom Different Ptaces are presented in Tabte

Quantitative Anatysis of Waste Generated in VBU

Visva Bharati University

Covered 50 waste generating units covering quarters, hostets and canteens (Random)

Survey for Waste Quantification and Characterization

t
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Day 1 (05/01 12026) Day2 (06/01 12026l Day 3 (07.01 .2026)Date

308.023563 60.66 60.23 183.89Total quantity of
wastecottected (Kg)

22.3
Samplewaste (25%)

derived
22.8 22.1

50 50
Totat No of quafters
covered

50

199 597Totat No of family
Members covered

199 199

Weight
(Ke)

o/o ot
Sampte
Waste

Weight
{Ks)

c%ol

Sampte
Waste

Weight
(Kg)

Vool
Sample
Waste

52.28 11.23 50.34 52.30Quantity of Organic
Waste

12.38 54.28 11.55

Nature and Quantity
of RecyclabteWaste
derived from sampte
wastc

10.57 2.34 10.57 2.80 12.55 11.23Paper & Cardboard 2.41
13.003.04 13.34 2.95 13.34 2.75 12.32Ptastic

2.76 2.43Metat 0.40 1.76 0.61 2.76 0.62

0.30 1.34 1.27Gtass 0.28 1.24 0.27 1.24

1.2 o.27 1a {en
LEOtrrEt ,,ra1 .la da1

0.69 3.1 0.69 3.1 3.10Carry Bags 0.71 3.1

't.750.48 2.12 0.25 1.12 0.45 2
Napkin &Sanitary

Diaper
2.52,Hai&tousWaste 0.50 2.19 0.70 3.19 0.49 2.19

2.33 10.2 2.48 1',t.2 2.72 12.2 .2011
iQuintity ot lnert
derivedfrom sampte
waste

100 22.10 100 22.30 100 10022.80

'{rl
,,lt
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6.4 Resutt- Sotid Waste Management in grams per capita/day: Per Capita Generation of

Waste

6.4.1 Waste Generated from quarters

ln reference to Tabte total waste generated from the University quarter and shops = (63+60.66+60.23) =

183.89 Kg

ln reference to Tabte total poputation= 597

Waste generation per capita per day in2026 = (183.89 ' 1000) + 597 = 308.02, Say 308 gml capl day

Waste generation in 2026 = Population in 2026 ' Per capita generation in 2026 (20951* 308

g.p.c.d)/1000 = 6453.4 k.g.l day/1OoO = 6.45 MT/ day; Say, 6.5 MT/ day

6.42. Gharacteristics of University Sotid Waste
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University solid waste was coltected from fietd and representative samptes were sent to NABL

accredited [aboratory for anatysis. The resutts are as mentioned below:

TESTFINDINGS

Photo 2

Process

For ptanning purposes, the University campus has been divided into broad functional zones based on

land use and poputation densitY:

. Zone I (Santiniketan Academic & Residential Core): High waste generation due to dense

concentration of hostets, academic buitdings, offices, markets, and cuttural activity areas'

o Zane ll (Santiniketan Peripherat & Residentiat Areas): Moderate waste generation from staff

quarters, gardens, roads, and scattered institutionaI facitities.

o Zone lll (Sriniketan Campus): Moderate waste generation dominated by academic institutions,

agricutturaI activities, hostels, and hotticuttu ral waste.

Zone-wise waste generation patterns indicate the need for muttipte decentratized processing units

rather than a singte centratized facitity.

.$

Sl. No. Test Parameters Unit Resutts

1 Moisture o/o 45.62

2. Organic Matter o/o 40.98

3. C:N Ratio 12.51:1

4. Gross Catorific Vatue KcaUkg 4115

5. Organic Carbon o/o 23.77

6. TotaI Nitrogen o/o 1.90

7, Totat Phosphorus o/o 0.21

8. Totat Potassium o/o 0.40
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6.6. Waste Proiection (2026-2035)

Waste generation at Visva-Bharati University is expected to increase steadity due to:

o Growth in student intake and academic programmes

o Expansion of hostel and residentiat facitities

r lncrease in visitor footfatt and cuttural events

o Rising consumption of packaged goods

Assuming a conservative annual growth rate of 1026, waste generation has been projected for a 10-year

planning horizon (2026-2035), in line with SWM Rutes, 2016 and nationat ptanning practices.

fhe projections indicate:

o A graduat increase in daily waste quantities under norma[ operating conditions

o Sharp short-term spikes during festivats and fairs

o lncreasing proportion of dry and ptastic waste unless reduction and segegation measures are

implemented

These projections reinforce the need for a scatabte, modutaq and decentratized SWM system, capabte

of adapting to future growth white minimizing environmental impact and dependence on dumping or

tandfitting.

7. GAP ANALYSIS

7.1 lnfrastructure Gaps

At present, Visva-Bharati University lacks the essential physicat infrastructure required for scientific

sotid waste management. The key infrastructure gaps inctude:

Absence of segregation infrastructure at source, such as cotor-coded bins for wet, dry, and

domestic hazardous waste in residential staff quarters, hostets, offices, academic buitdings,

Waste projection tor 2026- 2035 Uearty rate of increase of waste generation has been consider
to be at 196 overthe previous year)

Year
!h

Projected generation of waste (MT/Day)

rNB WetWaste DryWaste Totat waste

r\ ap?6 3.9 2.6 6.5

2.6 6.6.F )b4y 3.9
6.6lr 2w 4.0 2.7
6.72eizg 4.O 2.7

2.7 6.89t 2ogo 4.1

6.82031 4.1 2.7

2032 4.1 2.8 6.9

2033 4.2 2.8 7.0

2034 4.2 2.8 7.0

2.8 7.',|2035 4.3

a
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markets, and pubtic areas. Un scientific concrete vaVcommunity bins are visibte across the

campus areas especiatty behind every hostel canteens and other areas.

o No secondary storage facitities for dry waste, with waste being temporarity stored in open or

poorty designed concrete bins behind hostets and buitdings, without roofing teachate controt,

or access restriction and most cases ragpickers used to cottect from those areas and sate for

thetr ltvetlhood.

o Non-avaitabitity of dedicated waste coltection vehictes designed for segregated waste; rented

tractors from vendors and trotleys are used for transporting mixed waste and dry teaves after

road sweeping teadingto spittage and secondary pottution'

o No Material Recovery Facitity (MRF) for segregation and storage of recyctabte dry waste such

as paper, Ptastics, metats, and $ass'
o lnsufficient waste processing capacity: existing vermicomposting facitities treat onty a smatl

fraction of biodegradabte waste, white the majority remains unprocessed.

o No designated infrastructure for domestic hazardous waste, sanitary waste, e-waste, or

construction and demotition waste, resutting in these streams being mixed with general waste.

o Unscientific dumping site near Bangtadesh Bhavana, tacking boundary fencing [iners, ieachate

management, stormwater diversion, or environmentaI monitoring systems.

T.2Operalional GaPs

Operationatty, the existing waste management system is timited to basic sweeping and coltection of

mixed waste from generators does not fottow the principtes of lntegrated sotid waste management.

Major operationat gaPs inctude:

'lO,r,F across Santiniketan and Sriniketan.

lrregutar cottection frequency, often dependent on bin overftow rather than planned service

detivery.

No system for waste weighing record-keeping and data management systems tor tracking

waste generation, processing" and disposal.

Event-retated waste management is reactive, with temporaryarrangements made during Poush

Meta, Basanta Utsava, Do[ Yatra, and other events, rather than pre-ptanned systems'

Dependence on externa[ agencies, such as Botpur Municipatity and need based paid vendors

for waste ctearance during peak events, without defined service-tevel agreements.

Absence of partnership modets where the university can seek support from expert agency to

handte the university sotid waste. lt can atso explore support from Corporates for CSR fund to

scientificatty manage the waste. lf the waste manage optimatty it can be proven as great

resources, so in absence of any private or government facitity cottaboration/projects

circutarized economy of waste management is a tong shot.

Lack of capacity buitding activities among existing staff working across the waste management

ecosystem of the universitY.

a
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f
Mixed waste cottection practices across att waste generators, inctuding hostets, canteens,

gardens, and residentiaI quarters.

of a structured primary cottection system, such AS door-to-door or point-to-Point

with detined routes, schedutes, and trequency'

zone-wise operationaI ptanning despite the geographicatty dispersed nature of the campus
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7.3 Manpower & Capacity Gaps

The manpower structure for solid waste management at Visva-Bharati University is inadequate in both

numbers and capacity. Keygaps inctude:

o Severety timited permanent manpower where 4 are permanent underthe sanitation department

and around 150 daity wages labour from women ted SHGs regutarty working in the campus

areas for maintaining its cteantiness, comprising onty a smatt number of sweepers and Mutti-

Tasking Staff (MTS), which is insufficient for a campus of over 1,130 acres.

. Heavy retiance on outsourced and casual workers, inctuding Mahadal Setf Hetp Group

members, without tong-term engagement or defined rotes.

o Absence of trained supervisory staff dedicated to sotid waste management ptanning,

monitoring, and comptiance.

o No formal training programs on segregation, safe handting of waste, occupationat heatth and

safety, or SWM Rutes, 2016.

o Lack of personat protective equipment (PPE) and safety protocols for sanitation workers

handting mixed and hazardous waste.

o No institutional unit or cetl exclusivety responsibte for SWM, resutting in fragmented

responsibitities across departments.

7.4 Behavioural & Awareness Gaps

Behavioural practices and awareness levets among campus stakehotders significantty constrain

effective waste management. The major gaps inctude:

No cutture of segregation at source among students, staff, residents, vendors, or visitors but

are few exceptions in some individuat quarters as noticed during interaction with the

rnt of the quarter. lt atso noted that there is one citizen group used to operate in the quarter

for cottecting onty dry waste weekty with minimum pay but resident of these quarters are

very aware about its detaits.

a

Limited awareness of SWM Rutes, 2016, and the responsibitities of bulk waste generators.

Absence of structured lnformation, Education, and Communication (lEC) activities, signage, or

continuous sensitization programs.

High turnover of students and visitors, making sustained behavioraI change chattenging without

institutionatized mechanisms.

Littering in open areas, ptaygrounds, and event venues, exacerbated by the non-avaitabitity of

bins due to stray animal issues.

Minimat student and faculty engagement in waste reduction, composting or recycting

initiatives, despite strong academic potentiat.

\

I

a

a

a

7.5 Regutatory Comptiance Gaps

The current solid waste management practices atVisva-Bharati University are not aligned with statutory

and regutatory requirements. Key compliance gaps inctude:

Non-comptiance with segregation at source mandates under the Sotid Waste Management

Rutes, 2016.

a
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. Absence of authorization under SWM Rutes, 2016 from the West Bengat Pottution Control

Board for waste processing and disposal activities.

o No system for on-site processing of biodegradabte waste, as required for butk waste

generators.

. Lack of arrangements with authorized recycters or processors for ptastic waste, e-waste,

hazardous waste, and biomedicaI waste.

o Non-maintenance of records and annual reporting as prescribed under SWM Rutes, 2016.

o PotentiaI environmentaI risks due to proximity of dumping areas to forest land and water bodies,

which may attract regutatory action.

7.6 Summary

The gap anatysis ctearty demonstrates that the existing sotid waste management system at Visva-

Bharati University is predominantty disposat-oriented, with significant deficiencies across

infrastructure, operations, manpower, behavior, and regutatory comptiance. Addressing these gaps

requires a comprehensive, decentratized, and phased intervention strategy, which is detaited in the

proposed Sotid Waste Management Ran presented in subsequent chapters otthis DPR.

8. PROPOSED SOLID WASTE MANAGEMENT SYSTEM

The proposed sol.id waste management (SWM) system for Visva-Bharati University is designed to

estabtish an integrated, scientific, and sustainabte framework that addresses the diverse waste streams

rtffe proposed SWM system for Visva-Bharati is guided by the principtes of Reduce, Reuse, and Recycte

(3R) and the lntegrated Sotid Waste Management (ISWM) approach as mandated underthe Sotid Waste

Management Rutes, 201 6.

Key etements of the phitosophy inctude:

o Reduction at source through awareness, behavioral change, and minimization of singte-use

items.

. Reuse and recycting of materiats such as paper, ptastics, metats, and gtass through formal and

informaI recycting channets.

o Decentratized processing of biodegradable waste through composting/vermicompostingwithin

the campus.

o Safe handting and disposa[ of residual and speciat waste streams.

r Stakehotder participation, inctuding students, facutty, staff, hostel residents, and service

providers.

This approach ensures environmentat sustainabitity, regutatory comptiance, cost efficiency, and tong-

term operationat viabitity.

S 1gc
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and institutional estabtishments within the campus. The system emphasizes waste reduction,

at source, decentratized processing, and environmentatty safe disposat in comptiance with

regutations such as CPCB, SWM Rutes and SBM (2.0).

Management Phitosophy (3R & ISWM Approach)
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8.2 Segregation at Source (2-bins System)

Segregation at source is the cornerstone of the proposed system and witt be imptemented across atl

waste-generating units within the university campus.

Proposed Segregation System:

A 2-bin system wilt be mandatory at att points of waste generation, with a 4th bin at setected locations.

Green Bin - WeVBiodegradabte Waste for Food waste from hostets and canteens, Kitchen

waste and Garden trimmings (smatt quantity)

Btue Bin - Dry/Recyctabte Waste for Paper, cardboard, Ptastics, meta[ cans, gtass and

Packaging materiaI

Other Domestic Hazardous & Sanitary Waste for Sanitary napkins, diapers, Soited waste,

Expired medicines and batteries and separate Cotlection (where appticabte) can be done for E-

waste, BiomedicaI waste from heatth facilities and C&D waste.

So, number of cotor-coded bins required in the year 2026 witt be @ 2 Nos. of bins per waste generating

unhs (quarters, shops), hostets, guest house and other areas of the campus.

a

a

a

'l
Dtt

Ho5t

,2

NumberTypes of BinsProposed@2Binsfor
t
.t

1 000tpfffi';rn;'" 10 Litre (500 x 2)

10440 Litre (13 x 8)tb3 adrhinistrative offices where 4 pairs in each office

40 Litre (12 x 10) 120ftFaoemic institutions

40 Litre (11 x 8) 8811 Centers

60040 Litre (30 x 20)
30 hostets (presentty 27 hostets but 3 witl be

inaugurated soon)

10 Litre (100 x 2) 2001 00 shops

100Litre(3x6) 183 Markets

486 Guest Houses 40 Litre (6 x 8)

40 Litre (16 x 6) 9616 kitchens

305 canteens 40 Litre (5 x 6)

100 Litre (1 x 2) 2
1No. of Hospital onty for cottection of organic and

dry waste (except bio medica[ waste)

2003 No of Road 40 Litre (100 x 2)

24 No. of Gardens 40 Litre (24x101 240

3 No of community hatts/marriage hatts 40Litre(3xG) 18

40 Litre (2 x 50) 1002 No of schoots

40 Litre (20x2) 4020 No of waterbodies

40

Meta ground/ptayground and other open spaces

(during melas and festivats additionat no of bins witl

be required)

100 Litre (2Ox2)

40 Litre (40 x 2) 80
Footbatt Grounds: 7 (Seven) in Six Sports Nodat

Areas,

34
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Cricket Ground: 4(Four) in ll,lll,lV and V Sports Nodat

Areas,

Standard Swimming Poot (50 mt. tength) in Sports

Nodat area lll.

Three Gymnasium Hatt in Sports Nodat Areas ll,lll

and lV.,

Four Kho-Kho Grounds,

Four Basketbatl Courts,

One Lawn Tennis Court,

One handbatt ground,

Six Votteybal[ Courts,

Two AthLetic fietds,

Yoga Hatt

"*lt is proposed to instatl community bins atong roadsides and in open spaces. equipped with permanent

iron-frame structures to ensure easy waste cottection and to prevent damage from vandatism and stray

animats.

Cotor-coded bins with pictorial signage witt be ptaced in ctassrooms, offices, hostets, residential

quatters, canteens, and common areas. Continuous IEC and monitoringwitl ensure comptiance.

8.3 Primary Goltection System (Door-to-Door & lnstitutional,)

The primary cottection system witt ensure daity, segregated cottection of waste from att sources within

the campus.

Cottection Mechanism:

srt!1
a

MD *ASLR
t

-rOsSAtr a

NC]TAR
rl plu

a

.{0 I

Door-to-door cottection from residentiaI quarters and hostets.

lnstitutional cottection from academic buitdings, offices, tibraries, canteens, and healthcare

units.

Dedicated cottectors trained in handting segregated waste.

Use of pedat tricyctes van with separate compartments for wet, dry and hazardous waste.

Waste cottectors witl. be provided with PPEs and witt strictty avoid mixing of segregated waste

during cottection.

Waste witt be cottected through street sweeping and drainage cleaning.a

8.4 Secondary Storage & Transportation

Secondary storage points wil.t be establ.ished at strategicatty identified locations within the campus to

consotidate waste before processing or transportation.

Key Features:

o Covered, teak-proof, and cotor-coded secondary bins/containers.

o Separate storage for biodegradabte, recyctabte, and residua[ waste.

. No long-term storage of wet waste to avoid odor and vector issues.

o Transportation witt be carried out using:

35
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o Dedicated vehictes ortippers with partitioned compartments.

o Scheduled transportation to composting units, materia[ recovery facilities (MRFs), or

authorized disposat sites.

o Minimat travel distance through decentratized processing within campus as far as possibte.

8.5 Gottection Frequency & Routing Ptan

A structured cottection schedute and routing ptan witt be fottowed to ensure efficiency and hygiene.

Cottection Frequency:

r Wetwaste: Daity

r Drywaste: Daity

o Sanitary & hazardous waste: Daity

o Garden waste: As generated regutar or (seasonat)

o C&D waste: On-catl basis

- 
Rorfing Plan:

Given the diverse institutionat activities of Visva-Bharati, specific mechanisms are proposed for

managing speciaI waste streams.

a) Ptastic Waste

o Strict segregation of ptastic waste at source.

o Ban of singte-use ptastic up to 120 Micron within campus.

. Storage and handover to authorized recycters or designated agencies in comptiance with

Ptastic Waste Management Rules.

b) Sanitary & Hazardous Waste

Cottection separatety

Safe handting by trained staff

o Disposat through incineration or authorized treatment facitities as per SWM Rutes, 2016.

c) E-Waste

. Separate cotlection and storage at designated e-waste cottection points.

o Periodic handover to authorized e-waste recycters as per E-Waste Management Rutes.

o Awareness among students and staff on safe disposat.

d) Garden Waste

36

. Separate routes for wet and dry waste.

Priority coverage for hostets, canteens, and heatthcare facitities.

Optimized routes to minimize fue[ consumption and time.

Route maps and duty rosters wil.t be prepared and periodicatty reviewed.
\ a

NOTA\.

5
Waste Streams Management
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o Cottection of Garden waste

o Avoidance of burning of garden waste

e) Construction & Demolition (C&D)Waste

. Separate storage of C&D waste at identified locations.

o Reuse of debris for teveting pathways, or authorized recycting, excess quantity other than use

of debris for tevetting to be handed over to the Botpur Municipatity against charges to be decided

by both the authoritY.

o Disposat through approved C&D waste facilities as per C&D Waste Management Rutes, 2016.

The proposed sotid waste management system for Visva-Bharati Universi$ adopts a scientific, need

based centratised or decentratized, and regutation-comptiant approach, ensuring environmentat

protection, campus cteantiness, and active stakehotder participation. Successfut imptementation witt

significantty reduce tandfitt dependency and promote Visva-Bharati as a mode[ green and sustainabte

university.

9. PROPOSED WASTE PROCESSING & TREATMENT FACILITIES

The waste processing and treatment strategy for Visva-Bharati University is designed on a need-based

hybrid modet, combining decentratized treatment at source with centratized processing facitities. This

approach ensures operationat efficiency, cost effectiveness, regutatory comptiance, and long-term

inabitity white respecting the ecotogicaI and heritage character of the campus's
I

a
.t
!A

9.
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Waste Management System

facil.ities are proposed for waste streams that: Require higher technicat controt, are

in butk and cannot be managed effectivety at decentratized levet

r'leca
Griteria for setection of processing technotogt- (Windron Gomposting; Materiat Recovery

Facitities, Sanitary tandfilt) - GPHEEO Technotogy Assessment

9.1.1. Composting:

Municipat sotid waste (MSW) primarity consists of organic, inorganic, and inertfractions. Under natural

conditions, the organic fraction of waste continuatty decomposes, accompanied by a strong fout odour

and production of gases, which are predominantty methane (CHn) or, COz depending on the aerobic

condition of the decomposing mass. Vector infestation duringthe naturat decomposition is a common

phenomenon.

Composting is a process of controtted decomposition of the organic waste, typicatty in aerobic

conditions, resutting in the production of stabte humus-tike product, i.e., compost.

It is the third preferred choice in the ISWM strategy, i.e., adoption of resource recovery strategies and

composting ensures that waste is processed appropriatety to facilitate further use of the materiat.

Composting is a biotogicat process of stabitising biomass either in the presence or absence of free

oxygen, carried out by a host of microbes. Aerobic composting, which is carried out in the presence of
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air, is far more poputar because it is much faster compared with the "trench'compostingwhere direct

access to air is denied. Processing of MSW by this process yietds humus rich compost (organic

manure) atong with macronutrients and micronutrients for ptants.

9.1 .1 .1 . Ctrause 4 Duties of Waste Generator:

Att resident wetfare and market associations shatt, within one year from the date of notification of these

rutes and in partnership with the local body ensure segregation of waste at source by the generators as

prescribed in these rutes, facititate cottection of segregated waste in separate streams, handover

recyctable material to either the Authorised waste pickers or the authorised recycters.

Fig2-z Gomposting in the lntegrated Sotid Waste Management Hierarchy

The bio-degradabl.e waste shatt *880be processed, treated and disposed of through composting or

bio-methanation within the premises as far as possible. The residuat waste shatt be given to the waste

cottectors or agency as directed by the tocat body.

Att gated communities and institutions with more than 5,000 sq. m area shatt, within one year from the

date of notification of these rules and in partnership with the tocal body, ensure segregation of

waste at source bythe generators as prescribed in these rules, facititate cottection of segregated waste

in separate streams, handover recyctabte materiat to either the authorised waste pickers or the

authorized recycters. The bio-degradabte waste shatt be processed, treated and disposed of through

composting or bio-methanation within the premises as far as possibte. The residual waste shatt be

given to the waste cottectors or agency as directed by the tocat body.

9.1.1.2. Duties and Responsibitities of VBU Authorities:

Cottect waste from vegetabte, fruit, ftower, meat, pouttry and fish market on day to day basis and

promote setting up of centratised compost ptant in the appropriate designated [ocations ensuring

hygienic conditions;

o Transport segregated bio-degradable waste to the processing facitities like compost ptant

or any such facitity. Preference shatt be given for onsite processing of such waste;

r Phase out the use of chemical fertitizer in two years and use compost in alt parks, gardens

maintained by the VBU and wherever possible in other ptaces under its jurisdiction.

lncentives may be provided to recycting initiatives by informatwaste recycting sector.
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. Facititate construction, operation and maintenance of sotid waste processingfacitities and

associated infrastructure on their own or with private sector participation or through any

agency for optimum utitisation of various components of sotid waste adopting suitabte

technotogr inctudingthe fotlowingtechnotogies and adheringto the guidetines issued by the

state and central authority from time to time and standards prescribed by the Central

Pottution Control Board. Preference shatt be given to decentratised processingto minimize

transportation cost and environmentaI impacts such bio-methanation, microbiaI

composting vermin-composting, anaerobic digestion or any other appropriate processing

tor bio-stabilisation

9.1.1.3. Waste Processing Facitity

The organic content of municipaI sotid waste tends to decompose teading to various smet[ and odour

probtems. lt atso teads to pottution of the environment. To ensure safe disposat of sotid waste it is

desirable to reduce its pottution potentiat severaI processing methods are proposed. Composting is

an organized method of producing compost manure by adoptingthis natural phenomenon. Compost

is particutarty useful as an organic manure which contains ptant nutrients (Nitrogen, Phosphorous

ilnd Potassium) as well as micro nutrients which can be utitized for growth of plants. Composting can

I
carried out in two ways i.e. aerobicatty and anaerobical.ty. During aerobic composting aerobic

- microorganism oxidize organic compounds to Carbon Dioxide, Nitrite and Nitrate. Carbon

from organic compounds is used as a source of energy white nitrogen is recycted. Due to exothermic

reaction, temperature of the mass rises. However, during anaerobic process anaerobic

microorganisms, white metabotizing the nutrients, break down the organic compounds through a

process of reduction. A very smatt amount of energy is reteased during the process and the

temperature of composting mass does not rise much. The gases evotved are mainty Methane and

Carbon Dioxide. An anaerobic process is a reduction process and the final product is subjected to

some minor oxidation when apptied to [and.

The overat[ aerobic composting process can be exptained as fottows:

Organicmatter+Oz+aerobicbacteria{COr+NHs+HzO+Otherendproducts+energy

The overatl anaerobic composting process can be exptained as fottows:

Organic matter + anaerobic bacteria *CH, + COz + H2S + NHs + Other end products + Bnergy

9.1.2 Aerobic Composting:

ln this process of composting, totatty segregated organic material present in Municipat Waste is

converted into a stabte mass by aerobic decomposition. ln this method, refuse is delirrered on a

paved open space, tevetted and wetl drained in an about 20 windrows.
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This is retevant to mention here that during the devetopment of composting process various

innovators came forward with inocutum, enzymes etc., ctaimed to hasten the composting process'

lnvestigations carried out by various workers have shown that they are not necessary' The required

forms of bacteria, actinomycetes and fungi are indigenous to Municipat soLid waste' Under proper

environmentat conditions the indigenous bacteria adapted to Municipat Sotid Waste rapidty muttipty,

as compared to the added cuttures which are more attuned to controtted taboratory conditions and

carry out decomposition. The process is dynamic and as any specific organism can survive over a

specific range of environmentat conditions, as one group starts diminishing, another group of

organisms Statts ftourishing. Thus, in such a mixed system appropriate tife forms devetop and

muttipty to keep pace with the avaitabte nutrients and environmentat conditions. Hence, addition of

inocutum is unnecessary.

The composting mass shoutd have a certain minimum moisture content in itfor organisms to survive'

The optimum moisture content is known to be between 50 - 600/o'

The temperature, under property controtted conditions is known to rise beyond 70 degrees centigrade

in aerobic composting. During anaerobic composting on the other hand, as the reteased heat is quite

smatt and as paft of it is tost from the surface, onty a marginal rise in temperature occurs'

The organisms involved in stabitization of organic matter utitize about 30 parts of carbon for each part

of nitrogen and hence an initiat C/N ratio of 30 is most favourabte for composting. Research workers

have reported the optimum vatue to range between 26 - 31 depending upon other environmental

conditions.

a,
ir

compost prepared from Municipat Waste shoutd be btack brown or at least brown in cotour' lt

MD NAST be crumbty in nature with an earthy odour. The pH shoutd be neutrat though stightty acidic or

Ft O55At\ t
NOTA RY pH within the range of 6.6 to 7.5 can be toterated. The compost shoutd neither be comptetety

rctl rr nor it be tumpy and water shoutd not come out of the mass when squeezed' The Nitrogen'
,u a

, phosphorous and potassium (NPK) contents shoutd be more than 1olo each. The Nitrogen shoutd be

in the form of Nitrate for proper utitization of by the ptants. The C/N ratio shoutd be between 15 to 20'

Standards for compost is mentioned in the Tabte betow:

Standards for ComPost

Parameters Maximum acceptable concentration

Arsenic 10

Cadmium 05

Chromium 50

300

Lead 100

M 0.15

Nicket 50

Zinc (mg/kg) 1 000

q r
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C/N Ratio <20:1

Ph 6.5-7.5

Moisture (o/o byWeight, maximum) 15.0-25.0

Organic Carbon (o/o byweight, minimum) 12.O

Totat Nitrogen (0/o by weight, minimum) 0.8

Tctal Phosphate (%o by weight, minimum) 0.4

Totat Potassium (o/o byweight, minimum) 0.4
(as per FCO Standard)

9.1.2.1. Process Design for Proposed Processing Plant

Step 1:

The waste is transferred from segregation facitity to the aerobic composting yard.

Step 2:

The segregated waste is sent to the windrow ptatform.

Step 3:

The windrow is maintained for 7 days. The temperature is monitored to ensure thatthe composting

process is on-going. The teachate from the windrow comes out and is cottected in the drain. The drain

is connected to the leachate tank. The teachate from leachate tank is used for makingthe inocutum

sturry.

Step4:

At 7 days from start the first windrow is reorganized. The waste votume woutd have reduced by 15olo

compared to start with moisture reduction and degradation. White reforming the windrow addition of

inocutums sturry and water to maintain the moisture is done using the traiter mounted slurry tank. The

temperature profile in the second windrow

So, the above centratized wet waste processing unit is proposed within the campus to manage

, .81."J;gradabte 
waste generated from:

.. ,/' )..ft1 Academic and administrative buitdings

'/ 'n , * t\)t q\g 
Hostets and canteens not covered under decentratized systems

I :3'.X'ir) furrk"tr, shops, and commonfacitities
'"n\ rclu *3 /^fnesidentiat areas not practicing backyard composting

..-.),)'{io
, r .' i Opdrational Framework:

c Otrty source-segregated wet waste witt be accepted.

o Waste witt be processed through aerobic/windrow composting.

Compost witt be utitized for: Campus landscaping, Horticutture, Sate or distribution, where feasibte

A userfee mechanism witt be introduced for cottection and processing seruices.

Rationate:

Centratized composting ensures scientific management of butk wet waste white maintaining quatity

controt and economies of scale.

4t
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Design of ProcessingPtarrt and Leachate Management:

Design of Windrow Composting of Organic Sotid Waste and Design of Compost Rant (Area

Requirement)

Considering the Year 2035 as the variation of Waste Generation from the year 2026lo 2035 is very

less.

So, Ptant Capacity 5 TPD

Fraction of Urban waste = 5 TPD

DensitY = 600 kgi/m3

Votume= 5/0.6 = 8.3 m3

Consideringthe windrow configurations as ovat shaped, Sptayed base of 2.5m width, and mid height

from base as 1.5 meter. Area of cross section = 0.66 x 2.0x1.5= 1.98 i.e. 2.0m2

Lenglh =8.312.Om2= 4.1 5 say 4

Area of one windrow pad = 4mx 2m = 8m2

Weight of 1 windrow =4x2 x600= 4800kg =4.9 141

No of Windrow pad to be fitted up per day = 574.t- ',

Duration of composting =20 dalrs

Total no of windrow pad= 2Ox1=20

\t r-t,

Total area forwindrow pad = 20x 8=160m2 ----------- (1)

Ctear space between windrow s=2metre

Area of spacing =4mx2mx21= 168 m2 ---------- --------- (2)

Maturatron area (15 days)

= 4Oo/o of windrow ptan area = 0.40x1x 8 xl Sdays = 48 m2------------ --------- (3)

Space forfront toader and movemepl ={(2.0x201+(2x21)lx4= 328m2 -----------------(4)

Untoading area / ptatform = 5x1000/(600x1.25)=6.66 m2 sayT m2 [ Ht=1.25] -----------(5)

Screening and packing area for compost @200m2llOVTlday

Considering 25o/o of incoming waste-

=2Ox5x9-25=25m2 ------- (6)

Tota[ area of compost ptant = (1 )+(2)+ (3)+(4)+(5)+($)= | $Q+1 68+48+ 328+7.0+25= 736m2

Add 1026 for officg wash room and other infra structure etc. = 736x0.01=7.36m2

Total area required =736+7.36 = 743.36 say 743m2 [\Mthout buffer zone]

Add area for green bett @ 2Om2lMT=100 m2

Add area for buffer zone @ 20m2lMT=100 m2

MO tuAsr
t HossAt\ t
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Total area required for compost ptant = 943 m2 = 0.24 acre

9.1.3. Gentratized Material Recovery Facitity (MRF)

A centratized Material Recovery Facitity (MRF) is proposed to handte att dry and recyctabte waste

generated across the campus. As per SWM Rutes, 2016: Ctause 1 5: Duties and responsibitities of [oca[

authorities:

Setup material recovery facitities or secondary storage facitities with sufficient space for sorting of

recyctabte materiats to enabte informat or authorised waste pickers and waste cotlectors to separate

recyctabtes from the waste and provide easy access to waste pickers and recycters for co[tection of

segregated recyctabte waste such as paper, ptastic, metal, gtass, textite from the source of generation

or from material recovery facitities; Bins for storage of bio-degradabte wastes shatl be painted green,

those for storage of recyctabte wastes shatt be printed white and those for storage of other wastes shatl

be printed btack; (r) transport non-bio-degradabte waste to the respective processing facitity or

material recovery facilities or secondary storage facitity;

Transport non-bio-degradabte waste to the respective processing facitity or material recovery facilities

or secondary storage facitity; Speciat waste including domestic hazardous waste that is cotlected either

atong with the dry waste fraction or separatety is atso to be segregated at the materiat recovery facitity

(MRF) and disposed according to the nature of the waste. Recyctabte waste shoutd be sent to the

recycting industry and hazardous waste shoutd be disposed at the nearest treatment, storage, and

disposat facitity IISDF) or as specified by the SPCB or PCC. lt is proposed that a centrat material

recovery centre witt be estabtished where att the recyctabtes and other forms of dry waste witt be

deposited by the primary cottectors deptoyed by the VBU. ln this centre, provisions witl be made;ruhere,

the sor.ting personne[ (Sotety rag pickers) witt segregate each category of waste and keep it in the

designated individual masonry compartments for easy identification of the materials so segregated /
sorted out and sate it to the garbage traders, etc., as permitted by the VBU.

Domestic hazardous waste (Napkin/ Diaper) is 1 1 gml capita/ day, which is to be disposed of in nearby

common bio medicat waste treatment, storage and disposat facitity (CBWTSDF).

Functions:

o Receipt of segregated dry waste

o ManuaI and semi-mechanized sorting

. Storage and bating of recyctabtes

o Sate to authorized recycters

Outcomes:

r Maximum recovery of recyctabte materiats

o Reduction of tandfitt dependency

o Generation of revenue for Visva-Bharati University
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Rationate:

Dry waste handting requires market tinkage, storage, and aggregation, making a centratized MRF

ope ratio n a [ty eff ic ie nt.
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9.1.3. 1. lndicative MRF
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Fig-3: lndicative MRF

9.1.3. 2. Design of Seml-Automatic MRF (Area Requirement)

YEAR.2026

MRF CAPACITY- 2.8 MT Considering the Year 2035 as the variation of Waste Generation from the
yeat 2Q26 to 2035 is very [ess.

Recyctable fraction of Urban waste =2.3MTlday

Domestic hazardous waste = 0.5 MT/ day

It is to be kept separatety for cottection by agency authorized by State Pottution Controt Board. Since

partiat handting and storage of 0.24MTis invotved, this quantity has been taken into account in the total

quantity of waste in MRF for the purpose of area catcutation. = 2.3-O.5=2.8TPD)

The area required for sorting and storing of 2.8MT/day @25m2lMT of drywaste:

= (2.8x 251=7g^' ----------(1)

Considering additionat 50 o/o area for storage of materiats & equipments,

=JQx$Q0,/s=t5 m2------------- (2)

Add for 30o/o for infrastructure fucitity= TOx3Ooh=21m2--------(al

Total area required = 70 + 35+21 = 1 26 say 126 m2 =0.031 5 acre
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9.2. Summary of Land Requirement:

',
{t't,

M D lq>t R

Fig4: Mass Batance Diagram

9.2.1. Avaitabitity of Land as lderaified Sites & Ownership Details

Att identified sites are owned byVisva-Bharati University, free from encumbrances, and readity avaitabte

for the devetopment of waste management infrastructure.

J

Year Area required for Composting (Acre) Area required for MRF

(Acre)

Total Area required

(Acre)

2026-

2035

0.24acre 0.03 acre 0.27 acre

Wet Waste-
4ltlTidav

\\/indron s

Cornposting
Plant-.1
\Il-ldar'

Total r*hste'
6.5 llTldar

$[,F-20tt of

totdwerts rs

ioert wmte

MRF 2
[t-I'ldar

D11'\['aste-
2.5 N{T/dav

Hazardous
rvaste 0.5

Details of the tand for MRF

and CPU

Near Bangtadesh Bhavana (Northern side of the campus), LR

Ptot No.:683, Mouza: Botprr, JL No.:99 and Khatian No.: 11228

Vermicomposting

(Existing)

Units Near Rathindra Krishi Vigran Kendra, Surut, LR Ptot Nos.:

7615861 &761il74, Mouza: Surut, JL No.: 104, Khatian No.: 270

Totat tand available 5 Acre

Source: VBU authority

Photos ofthe tand:

Photo-3
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9.3. Land site details:

During consuttations with university officiats, staff, and other stakehotders, it was observed that Visva-

Bharati University presentty operates five (5) composting units and one (1 ) bio-methanation ptant across

different zones of the campus. These facitities primarity manage organic and garden waste generated

from hostets, canteens, residential quarters, and tandscaping activities.

The existing open dumpingground is located on the northern side of the campus, adjacentto Bangtadesh

Bhavana. \rVhite the site has been in use for waste disposat, it presentty tacks organized segregation

adequate processing infrastructure, and environmental safeguards, resulting in inefficient

of biodegradabte, recyctabte, and ptastic waste.

these chattenges and to imptement a scientific, regutation-comptiant waste management

University has identified and earmarked additional land parcets within the campus for

integrated waste processing and recovery facitities. The proposed land attocation supports a

zone-wise waste management approach, integrating wet waste processing, dry waste

recovery and ancittary infrastructure such as bin yards, storage sheds, curing zones, and green buffers.

The tand requirement has been assessed based on waste generation estimates, setected technotogies,

operationat needs, environmental safeguards, and scope for future expansion, in line with CPCB and

SBM guidetines.

Adequate space for green buffer zones, stormwater drainage, internal circutation, and safety

infrastructure wilt be incorporated at atl sites.
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9.3.1 . Site Suitabitity Justffication

The identified sites have been selected based on a comprehensive evatuation of technicat,

environmentat, operationat, and regutatory parameters, ensuring long-term sustainabitity and

comptiance with the Sotid Waste Management Rutes, 2016.

Regutatory and Legat Suitabil.ity

o Att sites are located on university-owned [and, etiminating tand acquisition and [ega[ risks.

o Sufficient separation from sensitive academic and residential zones minimizes potential

nuisance.

o Provision of buffer plantations ensures adherence to environmentat norms.

Environmentat Suitabitity

o Sites are located awayfrom majorwater bodies and ecotogicatty sensitive areas.

o Land topography altows for controtted drainage and leachate management.

o Adequate space is avaitabte for green bett development. enhancing environmental

compatibitity.

Operationa[ Feasibitity

o CPU and MRF near Bangtadesh Bhavana are strategicatty [ocated for efficient cottection from

maior waste-generating zones, inctuding hostets, canteens, markets, and academic buitdings.

o Co-tocation enabtes shared infrastructure, centratized supervision, and cost optimization.

o Vermicomposting units near Rathindra Krishi Vigyan Kendra are wetl suited for garden and

organic waste management, with immediate utitization of compost in nearby green areas.

Scalabitity and Future Expansion

The identified Land parcets provide sufficient ftexibitity for phased devetopment and future

capacity enhancement.

|The sites can accommodate additionat processing units or technoloBy upgrades as waste

increases over time.

and SociaI Acceptabititv

DAr s
a The proposed sites are atready associated with waste-retated activities, reducing social

resistance.

Decentratized ptacement suppotts zone-wise monitoring and institutionaI ownership.a

The identified tand parcets and proposed area attocation are technicatty suitabte, environmentatty safe,

operationalty efficient, and institutionatty acceptabte for estabtishing a scientific waste management

system at Visva-Bharati University. The integrated land-use ptan supports the transition from open

dumping to resource recovery-based waste management, ensuring regutatory comptiance,

environmental protection, and long-term sustainabitity of the campus.

9.4. Centralized Handting of Reiect & lnertWaste

. Reject and inert waste witt be aggregated centratty.

o Waste witt be stored in covered containers.
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o Periodic transportation to authorized disposat facitities wit[ be ensured.

Rationate: Centralized handting avoids scattered dumping and ensures regutatory comptiance.

9.5. Sanitary Landfitl, Linkage (Externat Facitity)

o No sanitary landfitt is proposed within the university campus.

o Residuat waste that cannot be processed or recycted witt be transported to the scientific

sanitary tandfitt facitity of Botpur Urban Locat Body (ULB).

o Disposal. witt be carried out on a payment of prescribed tipping/user fees to be decided by the

Botpur Municipatity and VBU authority.

Rationate: Utitizing an existing ULB tandfitt avoids tand acquisition, environmentat risk, and tong-term

tiabitity within the campus.

9.6. Technotogy Setection Rationate

The setection of decentratized and centratized technotogies is based on:

Waste quantity and composition

Density and land avaitabitity

OperationaI feasi bitity

Cost efficiency and O&M simpticity

Regutatory compliance

Environmentat sustainabitity

User participation potentiaI

The hybrid approach attows:

Decentralization where feasibte and efficient

Centralization where technicaI control is essential

a

a

a

a

a

a

O

t
MD NA5b

Ho5SAI\
nroTgF a

neBo Ya

tao; llc. (

a

t to scate up or modify systems in future

waste management system ensures that Visva-Barati University achieves:

a

a

a

a

Maximum waste diversion

Reduced operationaI costs

EnvironmentaI protection

Comptiance with nationaI regutations

This approach positions Visva-Bharati as a model institution for sustainabte campus waste

management.

9.7. Cottection and Transportation System

9.7.1. Requirement of Vehicte:

St No. Categoryof Vehicte No of Vehicte Remarks

1 Pedat Tri Cycte 30 lnctuding 20olo stand by

2 Fuet Operated Tipper 3 lnctuding 200lo stand by
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Sl No. Gategoryof manpower No of

Manpower

Remarks

1 Waste cottector through Pedat Tri

cycte
28

lncluding 100/o stand by

2. Driver for FOT for Secondary

transpoftation
3

lnctuding 10olo stand by

3 Hetperfor FOT 3 lnctuding 100/o stand by

+L
9.7.2. Manpower Requirements for the Coltection of Waste from the generators to the Unit:

9.7.3. Manpower requirements for the management of CPU and MRF for mana$ng 5 TPD Wet and

3TPDdrywaste:

St No. Categoryof Manpower No of

manpower

Remarks

1 To manage Centrat Processing Unit 6 lnctuding 10olo stand by

2. To manage Material Recovery

Facitity
3

lnctuding 10olo stand by

3. One CPU MRF Manager 1

10. ENVIRONMENTAL MANAGEMENT PLAN (EMP)

The Environmental Management Ptan (EMP) has been prepared to identify, mitigate, and monitor

potential environmental impacts arising from the imptementation and operation of the proposed sotid

waste management system at Visva-Bharati University. The EMP ensures that al.t waste management

activities are conducted in an environmentatty sound, socially acceptabte, and regutatory-comptiant

manner, white preservingthe ecotogicat and cuttural sensitivity of the campus.

1 0.1 Anticipated Environmental lmpacts

The proposed waste management facitities may resutt in certain short-term and long-term

environmentat impacts during construction and operationat phases.

Potentiat impacts inctude:

These impacts are locatized, manageabte, and targety reversibte with proper mitigation measures.

1 0.2 Mitigation Measures

Appropriate mitigation measures wiLt be imptemented to minimize or etiminate adverse environmental

impacts.

49
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Temporary dust and noise generation during site devetopment

,Odour nuisance from handting and processing of biodegradabte waste

of teachate generation from composting and waste storage areas

of vector breeding if waste is not handl,ed scientificatty

Occupationat heatth risks to workers invotved in waste handting and processing

I o Visua[ impacts due to waste storage and processing infrastructure
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Key m itigation strategies inctude:

o Strict enforcement of segregation at source to ensure onty appropriate waste streams reach

processing facitities
o Covered and paved processing areas to prevent tittering and soi[ contamination

o Development of green Lruffer zones around all wa-ste managementfacilities

r Controtted working hours to minimize noise disturbance

o Phased imptementation of facilities to reduce cumulative impacts

o Prohibition of open burning or indiscriminate dumpingwithin campus premises

These measures wi[[ ensure environmentatty safe and efficient operation of the waste management

system.

10.3 Leachate & Odour Management

Effective leachate and odour management systems are criticaI components of the EMP.

Leachate Management

o Composting and processing areas witt be provided with impermeabte ftooring and proper stope

for [eachate cottection.

o Leachate witt be cottected in lined drains and cottection pits.

o Cottected teachate wilt be recircutated in compostingwindrows or treated appropriatety before

disposat.

o Stormwater drainage witt be segregated from leachate pathways to prevent contamination.

Odour Management

Ensuring the heatth and safety of personnel invotved in waste management is a priority.

Occupationat heatth and safety measures inctude:

a Mandatory use of persona[ protective equipment (PPE) such as gtoves, masks, boots, and

uniforms.

Regutar heatth check-ups and vaccinations for sanitation workers.

Training on safe waste handting practices, emergency response, and hygiene.

Provision of drinking water, washing and sanitation facitities at work sites.

Ctearty defined Standard Operating Procedures (SOPs) for handting different waste streams.

lmmediate medicat support and accident reporting mechanisms.

a

a

o

a

a

10.5 Monitoring Ptan
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Processing of onty segregated biodegradabte waste.

Regutar turning and aeration of compost windrows.

Use of bio-enzymes and microbiaI cuttures to control odour.

Timety removal of waste to prevent anaerobic conditions.

Maintenance of green buffers to act as odour barriers.
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A structured environmenta[ monitoring ptan witt be implemented to ensure comptiance and continuous

improvement.

Corrective actions witt be undertaken immediatety in case of non-comptiance.

The proposed Environmental Management Ptan provides a robust framework for minimizing

environmental impacts associated with sotid waste management activities at Visva-Bharati University.

Effective imptementation of the EMP witt ensure regutatory comptiance, safeguard environmental

quatity, protect worker heatth, and reinforce the University's commitment to sustainabte and green

campus devetopment.

11. INSIITUTIONAL & IMPLEMENTATION FRAMEWORK

Effective imptementation and tong-term sustainabitity of the proposed sotid waste management system

at Visva-Bharati University requires a ctear institutionat arrangement, defined rotes and responsibitities,

stakehol.der integration, and robust monitoring mechanisms. The proposed framework ensures

operationat efficiency, accountabi [ity, and regutatory com ptiance

1 Proposed Organizational Structure
I

Campus Sotid Waste Management (SWM) Cett is proposed under the overatt administrative

of Visva-Bharati University.
a

Structure with Rotes & Responsibitities

.'\
J

3
I

n^- I

Monitoring Frequency Responsibitity

Waste segregation eff iciencY Monthty Campus SWM Cel't

Compost quatit-v (where

appl.icabte)

Quarterty Facitity Operator

Odour and

comptaints

nursance Continuous SWM SupervisoryTeam

Leachate management

drainage

& Monthty Facil.ity Operator

Vector and pest presence Monthl,y Heatth & Sanitation Team

Occupationat heatth & safetY

comptiance

Quarterty University Ad m inistration

Environmental

reporting

comptiance Hatf-yearty NodatSWM Officer

Authority Rotes & Responsibiiities

University

Administration

Poticy formutation and aPProvaI

Budget attocation and financiat oversight

Appointment of nodat officers and supervisory staff

Coordination with regutatory authorities and ULBs

Nodat ffiicer
-SWM

Overatt supervision of waste management activities

Ensuring comptiance with SWM Rutes, 2016

Monitoring performance indicators and reporting

51
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11.2 lntegration of lnformal Seetor / SHGs / Waste Pickers

The DPR emphasizes inctusive and tivetihood-tinked waste management, in [ine with nationaI guidetines.

Proposed integration mechanisms:

Engagement of Setf-Hetp Groups (SHGs), locaI cooperatives, or trained waste pickers for: Door-to-door

cotlection, MRF operations and sorting, Composting and vermicomposting activities

Formatization through: ldentity cards, Training and capacity buitding, Provision of PPEs and safety

measures, Preferential tinkage with registered recycters to ensure fair pricing

This approach enhances social inctusion, improves recovery efficiency, and creates locat emptoyment

opportunrtes.

t 1.3 PPP / Outsourcing Modets

on operationat feasibitity, the fottowing models may be adopted:

of Collection & Transnortation

speciatized agencies for: Segregated waste cottection, Transportation to processing

s{nli Performance-tinked payrnent mechanisms

b) Processing Facitity O&M Contracts

Operatlon and maintenance ot:

Composting units, MRFs, Payments tinked to output quatity and uptime

c) Revenue-Sharing Modets

Sate of recyctabtes through MRF, Compost marketing Revenue sharing between University and operator

These modets reduce administrative burden and ensure professional management.

11.4. Monitoring& MIS

,),
I
,o

Coordination with outsourced agencies and recycters

SWM Manager

/ Coordinator

Day-to-day operations management

Supervision of cotlection, transportation, and processing

Training and capacity buitding of staff

lmptementation of IEC and awareness activities

Supervisors &

Fietd Staff

Ensuring segregation at source

Monitoring cottection routes and schedutes

Operation and maintenance of processing facitities

Record-keeping and reporting

Service

Providers I
Contractors

Cottection, transportation, and processing (where outsourced)

Comptiance with SOPs, safety norms, and service-tevel benchmarks

JI
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A structured Monitoring, Management lnformation System (MlS), and digitat integration framework is

proposed.

o Monitoring Mechanism

o Daity operational registers at facitity tevet

o Monthly performance review meetings

o Periodic third-party audits (if required)

MIS & DigitatToots

o Waste quantitytracking (wet, dry, rejects)

. Userfee coltection records

o Compost and recyctabte sates data

o Comptaintredressattracking

loT lntegration (Phase-wise)

. GPS-enabted coLlection vehictes

o Smart weighing systems at processingfacitities

o Fitt-teveI sensors for butk bins (where appticabte)

o Dashboard for reat-time monitoring by University authorities

o Digitat monitoring witl improve transparency, data-driven decision-making, and regutatory

reporting.

The proposed institutionat and imptementation framework provides a robust governance mechanism for

managing sotid waste at Visva-Bharati University. Ctear rote detineation, stakehotder integration,

professionat outsourcing, and technotogy-enabted monitoring witl ensure efficient operations,

accountability, and long-term sustainabitity, positioning the University as a mode[ green and sustainabte

campus.

AWARENESS & CAPACITY BUILDINGtt
-)I Education, and Communication (lEC) atong with continuous awareness and capacity

critical for the successfut imptementation and sustainabitity of the proposed sotid waste

system at Visva-Bharati University. Given the University's diverse poputation-inctuding

facutty, staff, residents, vendors, and large numbers of visitors during cuttural events-a
comprehensive and inctusive IEC stratery is proposed

12.1 Objectives of lEG Strategy

The key objectives of the IEC and awareness strategy are to

o Promote segregation at source and responsibte waste handting practices

o Encourage adoption of 3R principtes (Reduce, Reuse, Recycte)

o Buitd a sense of ownership and accountabitity among atl campus stakehotders

o Minimize littering and eliminate open dumping and burning

o Enhance participation in composting, recycting and waste reduction initiatives

o Support comptiance with Sotid Waste Management Rutes, 2016

m

'l n

53

143



g!-

I

12.2Target Groups

The IEC strategywitt betaitored to the needs and behavior patterns of different stakehotdergroups within

and associated with Visva- Bharati University:

o Students commuting daity to the University and returning home

o Students residing in hostets

o Residents living in University staff quarters

o Teachingandnon-teachingstaff

o Office staff regutarly attending administrative offices

r Vendors, canteen operators, and tocatfood setters

o Visitors and tourists during major cuttural events, such as: Poush Meta, Basanta Wsav

r Convocation and other pubtic gatherings

o Service providers and sanitation workers

Customized messagingwitt be devetoped for each group to ensure retevance and effectiveness.

12.3 Gommunication Toots & Methods

A mix of traditional, digitat, and interpersonat communication toots witl be used to maximize outreach:

Visual communication, Posters, watt paintings, hoardings, and signage in Bengati and Engtish, Color-

coded bin labets with pictorial instructions, Digitat & media-based communication, University website,

emaits, SMS aterts, and social media platforms, Short videos and digitat disptays in common

areas,lnterpersonal communication, Orientation sessions for new students and staff, Peer educators

and student votunteers as "Green Ambassadors", Event-based campaigns Waste-free campus ,

campaigns during festivats and melas, On-site announcements and temporary signage during targe

events

12.4Training & Gapacity Buitding Ptan

Structured training programs witt be conducted to buitd technicat and operational capacity among key

Training Components:

Group Training Component

Iraining witt be conducted through workshops, demonstrations, retresher courses, and exposure visits.

s{tteP

workers andS{Sation
!Servisors

Segregation protocots, Safe handting of waste and Operation of

composting, MRF, and biogas facititates (if any)

hostetStudents and

representatives

Waste segregation and reduction practices

Composting and recycting awareness

canteenVendors and

operators

Food waste minimization

Segregation and hygienic waste storage

SHGs / waste pickers

(where engaged)

Sorting techniques

Occupationat heatth and safety

Administrative staff Monitoring, record-keeping, and MIS reporting
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1 2.5 Stakehotder Participation Mechanism

Active stakehotder participation is essentiatfor sustained behavior change and system efficiency.

Proposed Mechanisms:

o Formation of Green Committees at hostet, department, and residential ctuster [evets

o ldentification of student votunteers and eco-clubs to support awareness activities

r Feedback and grievance redressaI mechanisms

lncentive and recognition programs for: Best-performing hostets, Gtean

departments/offices/infrastructure under the university, Responsible vendors, Cottaboration with tocat

NGOs, SHGs, and communitygroups

The proposed lEC, awareness, and capacity-buil.ding framework is designed to create tong-term

behavioral change, ensure effective participation of att stakehotders, and support the scientific waste

management system at Visva-Bharati University. Through continuous engagement, training, and

communication, the Universitywittfoster a ctean, sustainabte, and environmentatty responsibte campus

cutture.

12.6. Gommunication Toots and Frequency of Messages:

,
..i|

Apt
DF. iNio:1Aotr cero

,( l

l\
s sq

Apan from the above-mentioned communication tools, the tottowlng methods wltt be used for mass

awareness:

12.7.Doorto Door Awareness and lnvotvement of VBU staff association quarter association:

Househotd [eve[ awareness and interaction wil.t be carried out regutar basis.

12.8. Community/resident of VBU Gonsuttation: Community Meetings at regutar interval for

addressing issues regarding SWM.

55

Frequency of disseminationCommunication Too[St. No.

MonthtyHandbitUFtier1

SemiAnnuaI Basis2 Hoardings

Every QuarterBanners3

Every QuarterQuarterty Newstetter4

Once in a yearYearty Magazine5

Once in ayearWattWriting6

One in each Ward in a YearStreet Ptays/Nukkar Natal</Folktore7

Twice in a year3 Local Cabte Promotion

Twice in a year9 News Paper

Once in a year
1 0 Radio Jingte

{4 oF
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12.9. lnvotvement of students from University, boarder of hostets, Schoots and other

institutions tocated inside the campus: Once in a year at least the orientation at Schoot & other

academic institutions shatt be carried out.

12.10. Organising Ratties: Once a year, a raLty with specific focus on SWM shaLt be organized for project

visibitity and wider awareness.

12.11. Ctean Up Drives: Speciat Drives at [east once a year shatl be organized invotving the SHGs and

other community groups towards cteaning of tocatities which woutd boost up the concept of waste

management.

1z.12.Getebration of Major Occasions: Wortd Environment Day, Sanitation day etc. shatt be organized

once a year.

1 2.1 g.l nformation Education and Gommunication lmptementation Ptan

The IEC implementation ptan for first year would be as fottows:

ldentification of

Stakeholders

Preparation of

Messages

Stakehlders

Display &

Dissemination of
lECs

ldentifuing

Appropriate tools

as per the message

and nature of
target audience

Feedback ofthe
IEC from

concenred

audience

'Formulating

involving

t F
F

* Revision of Key

messages based

of feedback

Restrategize of

the IEC tools

Fig:S,: lnformation Education and Communication lmptementation Ptan

First

Quarter

Next Six

Months
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13. COST ESTIMATES

13.1 Non-Recurring Gost (A) (2026-35)

oolt
2

S rDr.F

Amount
(Lakhs)

Source RemarksComponents Number
Rate
(rNR)

st.
No

A.1 Primary SW Storage, Cotlection & Transportation

1.80

Rate

cottected
from Gem
PortaI

10 tts Bins 1 200 150

Rate

cottected
from Gem
Portat

40 tts Bins 1764 290 5.11

nan

Rate

co[tected
from Gem
Portal

8.2 Segregation

at Source (2-

bins System)

100 tts
Bins

60 { nnn

A.1.1

Storage of SW
at HHs/staff
quarters/shops
500 staff
quarters, 100
shops

Rate
provided

by Locat
Market

68 400 0.274.1.2
Gottection of
MSWatPedet
TriGycte

Synthetic
Waste
Cottection
Bag (For

Domestic
Hazardous
Waste)

13.50

Rate
cottected
from
different
sources

Pedat
Tricycte

30

45,000

3,50,000
14.00

Rate

cottected
from
diffcrcnt
sources

Bauery
Operated
Tippcr

4
A.1.3

Primary MSW
Cottection
Vehicte

2Tipperl l
Ward4,50,000

13.5

Rate

cottected
from

different
sources

3A.1.4

Secondary
MSW
Cottection
Vehicte

48.78Sub Totat (A.1)

MSW Treatment and Disposat4.2

8 TPD Capacity300

Different
SWM
DPRs and
Vendors
(Rs 13

Lakhs / MT

Processingof
FrashWaste
(CPU and MRF)

Construction Work of Compost
Ptant (lnctuding Boundary Watt)
of fresh waste for 8 TPD waste
(exctuding machinery) This

amount inctudes etectrification
works inside and outside the
ptant, internal roads, water

4.2.1
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4Wheeter
FueI

Operated
Tipper
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iinctuding
att taxes)

13.2. Recurring Gost 2026-35 (Doorto DoorWaste Goll'ection)

suppty system, teachate
management system, office
buitding and security and controt
room

SubTotat (A.2) 300

Totat (A1+A2) .t 1l,./t

\,

DN
t H

NO
R?td

,21

s

B. Manpower Gost

Source RemarksNumbe
f

Rate (lNR)

Arnoum
(ln

Lakhs)
for 10
years

st.
No

Components

50,000 60.00

Overatt
Project ln-
Charge
(Environment
aI Engineer-

B.Tech, BE in

Civit
Engineering
with M.Tech

in

Environmenta
L Engineering)

- Contractua[

1

48.00
1

40,000

Project
Manager
(Post

Graduate in

sociaI
sciences

124.O0
I

383

B.

1

CPU and MRF

Workers

19.10
1 532CPU and MRF

Opeftor

25,000 30.00

Sanitation
lnspector
(Diptoma in
Civit
Engineering)

1

WBState
Labour
Commissio
n

5 409/Day 638

Cluster
Supervisor
(Fietd

Monitoring )

Project
Management
Team

t

455.00
WBState
Labour28 383/DayB

2
Waste
Cottector

58
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%
Commissio
n

Driver Battery
Operated
Tipper

4 483/Day
69.50

Driver for 3
Wheeler Fue[

Operated
Tipper

3 483lDay
52.10

41.30
Hetper for
FOT

3 383/Day

1,080.0
0

WBState
Labour
Commissio
n

Road

Sweeper &
Drain Cleaner

60 383/Day

1974

Accessing
Present
Rate of
Safety
Gears &
Equipment

Safety Gears

and

Equipment
329 6000/tear

10.80

Accessing
Present
Rate of
O&M Cost

8o/o of
Unit
Purchase

Pricel/ea
r

PedatTricycte 30 3600/Year

8o/o of
Unit
Purchase
Price/Yea
r

28000|/e
ar

11 C

Accessing
Present
Rate of
O&M Cost

Battery
Operated
Tipper

4

2Oo/o ot
Unit
Purchase
Price//ea
r

90000|/e
ar 27.0O

Accessing
Present
Rate of
O&M Cost

3-Wheeter
FueI

Operated
Tipper

3

B.

3

T

150.00

tR
l\
RY

O&M Costof
Primaryand
Secondary
Waste
Cottection
Vehicle and
CPU & MRF

Unit

t
J

Fresh waste
management
unit (CPU

&MRF)

5olo of Non-Recurring
Cost
(300.00*5%)

4,790.O
0

It,s'otat

Project
lmptementatio
nTeam

,

MDl
t Hos

NOT
Reg,o

I
,?l

a .,Q q
0

13.3. Environmentat Monitoring& Contot Cost (Yearty)
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g+
St. No Components in Project Design Gapitat

Cost (lNR)

Operationa[ and

Maintenance Gost (tNR)

E.1
Environmental Monitoring during

construction
1,50,000

E.2 Borewe[[ for Environmentat Monitoring 2,00,000 70,000

E.3 EnvironmentaI Monitoring during operation 4,00,000

Totat 3,50,000 4,70,O0O

8,20,000

rtr

13.4. IEC & Gapacity Buitding Gost (Yearty)

t.
../

( FINANCIAL STRCUTURING

\
MO

t

s
14.1. Cost Recovery

Amount (lNR)St. No Gomponents in Project Design

F.1 Gapacity Buitding & Training

30,000F.1.1 Training of Master Trainer

3,00,000F.1.2
lmptementation of Waste Management Education & Action

Programme in Education Centres

6,00,000F.1.3 Zone wise awareness generation

1,50,000F.',t.4 Monitoring & Evatuation

2,00,000F.2
*,

Communication Toots

12,80,000fotat
Ii'\

nYl

Items Rate Rs, 3000 MTfor organic manure and Rs,

5000 MTfor Drywaste (Rs. ln takh)

2026-2035

Organic Manure @ Rs. 3.00 k.g. 1.25 (conversion

rale25o/o so, 5TPDwetwaste *250lo)* 3 * 365 "10
years*1 000

13,687,500

Recyctabte lnorganic Waste Rs. 5 per Kg (2.3

TPD* Rs.5*365 days *1 0 years *1 000)
41,975,000

60
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a

Manure conversion rale; 20 -25o/o

1 4.2. Budget Sum mary 2026-35:

8. Totat 5,159.78

Contingency 396 = 1 il.7934

GST 127o = 619.1736

Cess 1% = 51.5978

product and userfees Rs. 580.62 - 5,985.34(Totat cost

cooperatton extended by the State Urban Devetopment

Agency (SUDA), Botpur Municipatity, and the district administration, under the guidance of the District

Magistrate, for their vatuabte inputs, coordination, and facititation during the preparation of this Detaited

Project Report. We atso express our sincere thanks to the Visva-Bharati University authorities for their

continuous support, access to information, and constructive guidance, which made the successful

fornrutatiurr of this DPR possibl.e.

User fees ( For 500 staff quarter @ Rs.30 and for
100 shops @ Rs.50) (500*30*12*10)=

18,00,000.00 + (100*50*12"10) 6,00,000.00=
24,00,000.00

24,00,000.00

TotaI 5,80,62,500 Rs in Lakh (580.62)

SL No. Reference Gomponent Amount (Lakh INR)

2. Ref: Tabte 13.1, Non-

Recurring Cost (A) Page no-

58

Capitat Cost (Non-Recurring) 348.78

5. Ref: Tabte 13.2. Recurring

Cost 2026, Page no-59

Recurring Cost 4,790.00

6. 8.20Ref: Table 13.3. Page No-60 Environmentat Monitoring &

Controt (Partty Recurring)

7, Ref: Tabte 13.4. Page No- 61 IEC & Capacity Buitding (Partty

- Recurring)

12.80

61

N

Tr

{c

Proiect) = -5,404.71

s
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E ?ANNEXURES:

Annexure A: Mixed Sotid Waste test report

R. V. BRIGGS & CO, PRIVATE LTD.
Air^tyneAl co'llrEuLTfitc I tEc,.tt{rcAl C}Exft$

nf ItO OOOI;IOI3l lS.ltool : 20tt CtBttltlD COItat"l
TAHER MANSIOil. 1$T FLOOR

g. EENTII{CK 9TREEI, XOLKATA. 7OO {X}1
Fllerc ; {t :}3} {oa{-33to I a36! I 3382 , 3i}C$. Wtbrib : srur-r6.lgeB c(,n

E.rr* : 
^rDrtttF.fo*d.Agril*t.coo, 

rrloorutaggr.coor
CD'l . Uitl08n rBtf,ltPTCS7OO7

TEST REPORT

Itio. Gf25-26/683 Datc l3 January,2026 Page I of I

ls*utd to

Drscription o[ :*nrpk
tlr* on Sunptr
Suplc Submittcd b.r the fartl on
Amlpir$rrrcd ut
Anrlysir Complctcd rm

IIT/$ BITA"{ II{STITUTE FO* TNAII{ IHG A\['^N EH f.S
AilDTETWORXTNG
ll3/l DJt. Choudhury Rq!d.?rd !'hor. Bdgr Budgr:. Pin - ?0011?
S6lid thflc
Mixrd Solad 1ffasc of Visyr Bhrreti Uniwr*ity
07.01.2026
t 1.0t.:0?6
r3.o1.20?6

T}:5T TilIDlr(;I

.15.61

by

Dy- Tachnical Manrg{r
Arlho(it d Siguory.--*

Ior R.Y. BRIGGS & CO. (P) LTD.

d..lo

*wv "ffw
-: END OF TEST REPOKI:-

st.
llo.

'l't*t Peremctcrr

0t l\,loktturs

0i. Orgonic lrteurr

Unit Rcruls

/n

t/o .t0.9t

0-1- C:l.l Rsio ll,5l: I

0.r. Cr*rsr Crlnrilic thlue Kcelft9 4t t5

05. C.hpnic Carboa iJ il 77

Wr. 't'otal Nir$$m % t90

0? Totol Phosfhorur

0t, Tmrl Polassium

V: 0-l l

tutt

ltR

r Thc l'!l rsporr tfi,f, ,tc{ Ec rtp.rdrrcd, er@l Er Arn, Ig[Erd wrtEsn srrg.wal of rhe cqrpa'ty.+ Fcrrrsr totrre snly b o$ garfrfErr 0a or. itl'l] btlod.
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1o
Li q u id wa ste M a n a ge m e nt Pla n fo r vi sva - B ha rati lt nive rsity c a m p u s

1. Background and Context

Visva-Bharati University, a Central University of national and internationat importance, occuples an
extensive campus of approximatety 1,130. acres, accommodating a fixed poputation of about 12,000
and a ftoating poputation of around 9,000 persons per day. The campus is ecotogicatty sensitive and
unique, containing around 20 water bodies covering nearty 50 acres, inctuding targe ponds such as
Bhubandanga Bandh (Latdighi). These water bodies historical.ty functioned as rainwater storage,
groundwater recharge systems, and community resources, and are integratto the cuttural and ecotogicat
[andscape of Santiniketan.

However, existing tiquid waste managementwithin the campus area has remained targety decentratized,
but with its increasing poputation and infrastructure toad now it became unscientific, and inadequate,
resutting in environmentaI stress on surface water bodies and groundwater.

2. Existing Liquid Waste Management Scenario

As recorded in inspections conducted bythe West Bengat Pottution Controt Board (WBPCB)and noted
by the Hon'bte Tribunat, Visva-Bharati University currentty does not have a centratized sewerage network
or Sewage Treatment Ptant (STP). The prevaiting system consists of:

r lndividuat septic tanks and soak pits serving hostets, staff quafters, academic buitdings,
hospitats, and other estabtishments.

o No scientific faecaI studge treatment system; septic tank studge is periodicatty removed and
disposed of by burying in soit within campus areas, which poses risks of soit and groundwater
contamination.

rtl Absence of a structured drainage system, resutting in uncontrotted ftow of greywater and

,
a[ inftow of untreated sewage and suttage from adjoining Botpur Municipatity areas into

MDh
r{O>5Al\ pus-owned water bodies, particutarl.y Latdighi/Bhubandanga Bandh, through municipat

F{OIAF.Y
netd {}

WBPCB inspection further observed that three municipat drains from Ward No. 7 of Botpur

aI
a

,

l
DA9 a( unicipatity discharge directty into Latbandh, a part of Bhubandanga Bandh, teading to severe

eutrophication, proliferation of water hyacinth, and degradation of water quatity.

3. Need for a Comprehensive Liquid Waste Management System

Given the scale of the campus, poputation [oad, and the presence of muttiple water bodies, Visva-
Bharati University quatifies as a Butk Waste Generator and requires a robust, integrated Liquid Waste
Management (LWM) system. The objectives of such a system are:

o Prevention of untreated sewage discharge into ponds, [akes, and naturat drains.
o Protection and rejuvenation of existing water bodies, inctuding Latdighi/Bhubandanga Bandh

and other campus ponds.
o Safe management of faecaI studge and septage, etiminating unsafe buria[ practices.
r Comptiance with NGT orders and environmental [aws, thereby reducing tegat and financiat

tiabitities.
o Promotion of water reuse, contributing to sustainabitity in tandscaping, horticutture, and non-

potabte apptications.

4. Proposed Liquid Waste Management Framework

I

c
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1l-
The proposed LWM framework for Visva-Bharati University shoutd be devetoped in a phased and

decentratized manne6 atigned with the campus tayout and jurisdictionaI boundaries:

a) Decentratized / Ctuster-based Sewage Treatment

o Estabtish decentratized STPs (DEWATS / modutar STPs) near major sewage-generating ctusters

such as hostets, staff residentiaI zones, hospitats, and academic comptexes'

o Technotogies such as constructed wettands, anaerobic baffted reactors, MBBR, or SBR may be

adopted based on tand avaitabitity and toad.

o Treated efftuent shatl conform to CPCBMBPCB standards and be reused for gardening,

ftushing, and dust suPPression.

b) Faecat Studge and Septage Management (FSSM)

. Graduat phasing out of unsafe disposaI of septic tank studge.

o Either integration with a Faecat Studge Treatment Ptant (FSTP) of Botpur Municipatity or

devetopment of a dedicated FSTP/Septage Treatment Unit for the university area outside

municipaI jurisdiction.

r Scheduted destudging and record-keepingto ensure traceabitity.

c) Drainage and Greywater Management

. Mapping and redesign of internaI drains to prevent stagnation and direct discharge into ponds'

o Interception and diversion of externaI municipat drains entering campus water bodies, in

coordination with Botpur Municipatity and the Municipat Engineering Directorate, as directed by

NGT.

r lntroduction of bio-remediation and naturaI treatment systems for greywater where feasibte.

{rr Water Body Conservation

MD hASt
Desitting, de-weeding, and ecotogicaI restoration of ponds, especiatty Latdighi/Bhubandanga

Ho5SAI\ r Bandh.

of buffer zones, intet treatment structures, and prohibition of direct waste disposat.AR
\aa

Regutar water quatity monitoring.
.21 1r ,
ps 5. Arrangements and Monitoring

. Appointment of a Nodal. Officer for Liquid Waste Management within Visva-Bharati University.

o Ctear demarcation of responsibitities between Visva-Bharati University and Botpur Municipatity

based on jurisdiction.

o Regutar monitoring by WBPCB and reporting to the Hon'bte NGT.

o lntegration of LWM ptanning with campus master ptanning and future infrastructure

devetopment.

The tiquid waste management chattenge atVisva-Bharati University is not merety an infrastructurat issue

but a matter of environmental protection, [ega[ comptiance, and preservation of a gtobatty significant

heritage campus. Preparation of a detait project report and its lmplementation of a comprehensive,

decentratized, and sustainabte Liquid Waste Management system, supported by strong institutional

coordination, witl not onty ensure comptiance with judiciat directives but atso restore and protect the

unique water bodies and ecotogicat integrity of the Visva-Bharati campus for future generations.

$
I

t

^l
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\4cnlo No.4602-Gll(My240 I 2/2 OO 12022

Fronr:'l'hc Dcputy Sccrctnry
to the Covcnurctrt ol'Wcsl llcrrgnl.

'l'o : 'l'hc District Magistratc & Collcctor,lJirbltuttt

Dist-Birblrurrr.

District

huuuxt^r&-R/e
qL

GOVERNMENT OF WEST BENGAL

LAND & LAND RETORMS AND RETUGET RETITF & REHABILTTATION DEPARTMENT

GE(M)/LRA'lll BRANCI{, llABAt'lNA, 325, Snfinr cttATTEttJEE ROAO'

E A.sttDruLll-ojryl1A!!7-1fj-0-2 1

it
/c,

I

1

[b)

t6t,Ll L)'r'

Date:04,11'2022

\>

4
&,

Subjcct : Inter-Dcpartnrcntal li'anslbr ttf Govt. land in fuvour ttf the lJrhan Development & Municipul

AffairsDepart,,lc,ll, Got,l. o'f Wesl Bettgal filr .setlinli up ,solicl waste proce,ssing facility ",(,,,i\
Bollttu'Municipalirf in tltc cli'slrict oJRirhfutm' >a' bl

\\,it' r.:fcrcnce to the obo,e, the rrnclersignetl is directed to say that the Covernor is hereby pleased to 
fi

accord sanction to tlre follorving inter-dcpa-rtrnental transfer of Govt' land in favourof the urhan

Davelopnrcnt & Municipal Affairs Departrnent, Govl' of l4lesl Bengal for sellinS up solid waste processing' \6

facility ar Bolpur Munic'ipaliiy in the district of Birbhum,as per land schedule below:

Schedule

,r^ D
-t

N ,cTA T.
Developtrrctil & Mrrnicipat Alfuirs Dapartmenl, covemment ol west Bengal will hold the

a ecd {?
sanctioned on the fotlowing terms and conditions

forms Department when no longer required by the

l.a cf (i) The land will be revertecl to the Land and l-and Re

IJrban Development & Municipol Alfairs Department, Government of West Bengal

(ii) If it is found that the land has not been utilized for a Period of 3 (three) Years from the date ot'

taking over possession, the Land & Land Reforms Dcpartment may resume such qttantum of land fromthe

Urhun Development & MuniciPul Affuirs Depurlment, Govemment of West Bengal

(iii) -rire Itrhurt Devaiopntertt & fuiunicipal AJfitirs Depuri nrcnl, Coverrrtrrcnt of West Beugai rviii noi

alienate the land.

(iv)Thellrban Developntent & Munlcipal AJfairs Department, covernment of west Bengal will not lease

out or lct out or transfer any portion or whole of the land at all'

(v) lf any portion of the land so sanctioned is found surplus to the requirements at any stage for the

purpose afore mentioned, the said portion of land shall be reverted to the Land and Land Reforn'rs

f)epartment. . ^ -- :- -.
(vi) If it is subscqucntly found that tlre subject land ls involved in any Couft Case in any Flon'ble Court of

l_aw including wBLRTI., thcn all concerned slrall abide by rhc ordcrs as may be passed by strch Hon'ble

o5
a lY

,2 iro

t':

Area
(in acre)Plot No'J.L, No.MouzaP.s.

o.44
o.77
1.83
0.19
6.45

60
2l2O4t
21]-579
50l2!4s

8-D*-^k *thPur 
IBolpurBirbhum 

I

e,

Court or WllLRl'f

Contd

KLA

f'd

t

a 4
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1s

sa {*
DeputySbcretary

tothe Covt. of West Bengal

-2-

(vii) 'l'hc lJrhatt Dcttelopnrettt & Munlcipal Alfairc Deportmenl'Covernrnent of West Bengal will not

"""il,fi'#,IiJ.}:[:ffi'l1il'::fierrtrv that rand is being use<l r: "o:'::'11...?lT-'::,y:,:',:y;';i
Deyclopnrcnt & Ilfunicipot A,f/oirs Deportnrcnl, Covernment of Wt't Bengal will be liable to pay full

ntarket value ofthe land as to be assessed on the datc ofsuch detection,

3. It is accordingly requested to hand ovcr possession of land so sanctioned to the authorized representztive

of tlte urbatt Developntant & Mrtnicipnt A.ffoirs DeporlnrcnL Governmenl of west Bengal'tmmediately anrJ

report corirpliance thereof to this Depaftnrcnt early. A copy of the possession certificate should also have to

be furnished to this Department.

I

02l l (6)-c E (M) /240 t 2/200 t 2022

Copy forwarded for information and necessary action to:

l. The Additional ChiefSecretary to the Covt. of West Bengal,

Ilrhan Development & Municipal Affuirc Departnrcnt,

Nagarayan, DF-8, Sector-I, Salt Lake, Kolkata '700064

2. The Finance Department of this Government,

Nabanna, lOth Floor, l-lowrah-7l l 102.

3. The Director of Lanrl ltecords & Survey, WB

35. Copalnagar l(oacl. Alipore' KoljlUUZl '

l( rn- ADM & DL & t-tto,Birbhum
Dist - Birbhum

5. Guard file of CE(M) Branch.

6. Olfice Cnpy.

Date : 04.11.2072

}lk,..",,
to the Govt. of West Bengal
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Bucket distributiom at Ward Number 03
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Fq GPS Ftap Camera

Sriniketan, West Bengal, lndia t
Mm69+w3x, Sriniketan, West Bengal 731236, lndia
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Waste Collection at Ward Number 04
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- iI GPs l.lap camera

,Surul, West Bengal, lndia t
i Mmg4+r9, Surul, West Bengal 731236, lndia

I Lat 23.66983o Long 87.6544580
t, oelrlzozs o8:16 AM GMT +05:30
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t Garbage collection at Ward No-03

I

t.. qEGf,Er"r
B -tl

\

*
6PS

Surul, West Bengal, lndia f,
Mm78+fq4, Surul, West Bengal 731236, lndia
Lat 23.663848" Long 87.66685'
24lAgl2O?5 08:57 AM GMT +05:30
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o Garbage collection at Ward No-05
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GPS Map Camora
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NOTAtcii lr,

Bolpur, West Bengal, lndia r
Mmgh+294, Udayan Pally, Bolpur, West Bengal 731204,

lndia
Lat 23.667858" Long 87.67859'
Monday, 2212,2A2511:43 AM GMT +05:30
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Garbage collection at Ward No-05

;','iEr
i/'uD NASE

'rO5SAr\ 'rl..OT.\Ry
1'r iald tl.

.\. r'f te'r\..-/
'l.e c f'

,

:E

t.:

;nfl
#-r{ ffi g-{!T1- cxt'6;nta

it-
,riI

I

,
fr.p

161



1q

t
Garbage Collection at Ward No-06

-I
I

L:

,"

tEr
,/

a

u
u v I

I
!

e., t---Jffta -/

tI

ff arsx"pGamcra

Bolpur, West Bengal, lnd ta
Mmcp+39m, Sukantapally Rd, Amtala, Bolpur, West Bengal
73'1204, lndia
Lat 23.670208o Long 87.686257"
15P912025 08:59 AM GMT +05:30

iIt
\

7

a

162



100

Drain measurement at Ward No-06

1

I

HapC.maia

235,731

Google
Tuesday, Ogl12l2125 1Q:18 AM GMT
+05:30
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Waste Collection at Ward No-07
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Bolpur, West Bengal, lndia !
Mmgq+j67, Pravat Sarani, Bolpur, West Bengal
731204, lndia
Lat 23.668825' Long 87.687808"
2610912025 08:55 AM GMT +05:30
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Waste Collection at Ward No-09
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Waste Collection at Ward No-09
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Awareness Generation at Ward No-15
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,'frr Garbage Collection at Ward No-01
,a\./
;'1/uo ,, csI

"lO5S^t'\orA RY
\Retd ra

\ I

,\.//1b
i \__,

qt

'fit

, T

,t'-tl*

t-
l'.*n

rI:

(

,J.* #l
:€

J

I

i-t ,BE

3

CaallGra

.*Lry*.AD

168



pb

-r

a, Waste unloading at Secondary Point at Ward No-15
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Bolpur, West Bengal, lndia
Mm6p+j6p, Rabindra Bithi Bypass Rd, Bolpur,
lndia
Lat 23.66148o Long 87.685527'
1911212025 09:27 AM Glt/T +05:30
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Drain cleaning at Ward No-02
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GPS Map Camera

Sauntal Para, West Bengal,
lndia
Mmvf+gf8, Sauntal Para, West Bengal 731235,
lndia
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Drain Cleaning at Ward No-04
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Kabi Mohanpur, West Bengal,
lndia I!
Mmr9+rw8, Kobiguru Rd, Kabi Mohanpur, West
Bengal 731235, lndia
Lat 23.691238o Long 87.670488"
Monday, 05/0U2026 06:30 AM GMT +05:30
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STATE URBAN DEVELOPMENT AGENCY
'!nagyqsr{-{", €ffi3s, 6#T-s, Rqffirfd, F{$M-loo )os, ,fFEffi

"ILGUS BHAVAIY", HC Block, Sector-III, Bidhannagar, Kolkata - 700 106, West Bengal

Memo No.: SUDA-139512O241 lAlg2- Date: J 1., L.24
From: Sri Joly Chaudhurl, WBCS (Exe.)

Dlrector, SUDA

To: M/s. ROHINI FIRE SAFETY PVT LTD,
First Floor, 61, Shambhunath Pandit Street, Bhowanipur, Kolkata, West Bengal ,700025

LETTER OFACCEPTANCE CUM WORK ORDER

Sub: Letter of Acceptance (l.oA) cum Work Order for Disposal of 2.O7 Lakh MT of legacy waste

through Bio-mining and Bio-remediation process and reclamation of the land at Bolpur,
Rampurhat and Suri dump site within Bolpur, Rampurhat and Surl Munlcipallty under

Swachch Bharat Mission/Mission Nirmal Bangla in West Bengal.'.

Ret NIT No.: SUDA-1395/202416743 dated 10.09.2024 , eTender lD 2O24-MAD-748590-L

Sir/Madam,
With reference to the above subject, this is to inform you that your offer for Disposal of

2.O7 Lakh MT of legacy waste through Bio-mining and Bio-remediation process and reclamation

of the land at Bolpur, Rampurhat and Suri dump site within Bolpur, Rampurhat and Surl

IJluuiclpality under Swachch Bharat Mission/Mission Nirmal Bangla in West Bengal.'has been

accepted by the Competent Authority of the Urban Development & Municipal Affairs Department

for being the lorvest financial biclder. Hence, you are requested to start the worl< as mentioned in

the NIT at your offered rate i.e Rs.5z4.oo (Rupees five httndred and twenty-four only) per metric

ton inclusive of all tares & duties and GST. The work is to be executed in compliance with all terms

and conditions as mentioned in the bid document'

2. You are requested to submit-
(i) Balance Earnest Money of Rs.11,69,360.00 (beyond Rs.10.00 lakh) shall be deposited within

1O days from the clate of issuance of LoA cum Work Order in the form of a Bank Draft drawn

in favour of ,State Urban Development Agenc5r', from any nationalized bank phyable at Kolkata.

The EMD will be converted to Security Deposit and additional amount of O87o rvill be deductbd
' 

to*,ards Security Deposit from each running bill. Such deducted total amount rvill be refunded

after O3 months from the payment of the full and final settlement bill of the rvork.

(ii) performance Bank Guarantee (PBG) of Re.54,23,4O0.00 (i,e. 5o/o of the amount offerecl

letter an4 shall remain valicl for a periocl of 24 monthr lncluding 2.8 monthr mobilization ancl

installation of machineries,

4. The entire work will lrave to be executecl as per Ecope of rvork snd terms ancl conditions

meptionecl in the e-RfP, tripartlte agl'eetnellt ancl as stlpulated beloy:

IdvH s (ovv) sseeevoo
Tel : (033) 66366600, E-mull : wbsududlr@gntrll.corn

Account Scctlon : (033) 66366627
nlr*ll*

d'0'Lo2a

F',tEtf including GST) to be submitted and it shall be valid upto 3o months (till the expiry of 06

after completion of the project) from the date of issuance of LoA cum Work Order. The

shall be deposited within 15 days from the date of issuance of [pA cum work Order.

are also requested to please execute a formal tripartite agreement with the undersigned

and Concerned ULBs within filteen (15) daye from the date of issue of this LoA cum Work

and submit to this oflice as per the terms and conditions mentioned in thr"' c-R{P

rlocumcnt, failingwhich this Lctter of Acceptance cum Work Order may be treated as cancelled.
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STATE URBAN DEVELOPMENTAGENCY

'QEo1-4 s<;f :,tqffi Ss, c€T-o, fr{Fffiel;t, o6r<fig'r-c o o ) os, {FETfi

"ILGUS BHAVAN", HC Block, Sector-III' Bidhannagar, Kolkata - 700 106, West Bengal

(i) ComPleti on of the entire work within stipulated time period as mentioned in the NIT

(ii) Payment te rms: As Per commercial terms & conditions of NIT

(iii) Penalties: As Per Terms of Reference (ToR) of NIT

5. The work will be executed subject to the suPervision and control of the Engineers of State Urban

DeveloPment AgencY on behalf of the Urban DeveloPment and MuniciPal Affairs DePartment'

Government of West Bengal along with Engineers of ULBs and subject to periodic aPPraisals

and on-site tests conducted bY the statutory authorities including but not limited to the Central

tion Control Board (CPCB) and West Bengat Pollution Control Board (WBPCB)' ComPliance

periodic directions by the Hon'ble National Green Tribunal are to be adhered to within

the given timeline

6.ThecompanysrraltremainfullyliableandindemnifytheStateGovernrnentforimpositionof
penalty/fineintheeventofanyadversereports/failurereportsconductedbytheWBPCBor
the cpcB as the statutory authorities or any other statutory authorities'

7. Shri Dipak Naskar' superlntenur"a u*teer, suDA shall be the overall in-charge of the

, l*:n:il:l:J':5.'L"Iff:::"H:""" i::"::-:T 
end wrthia sevea (7) davs rrom

the date of i""u"n"" of lrtter of Acceptance cum Work Order'

Pollu
to the

Director, SUDA

Wttu;,,ba4w

Yours faithfully,

zt1

Bengal

{-Nlr s(oee) vgegggoo

Tel: (033) 66366600, E-mail: wbsudadir@gmail.com

Account Section : (033) 66366627

t

retd {1

El*%.t>.otrt4) sc
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VI S VA BHARATI, S RIN]TKETAN

PROJECTPROPOSAI
On

Bio-consortiunr for vermicomposting using the fallen leaves in
Visva-Bharati Campus

TNTRODUCTION:

Visva-Bharati, nestled within the verdant landscapes of Santiniketan and Sriniketan, is
home to a rich biodi,ersity and a vast oanopy of trees. Each year, both campuses generate a
significant volume of'fallen leaves, which, while a sy'mbol of natwal abundance, prescnt a
substantial challenge in terns of management ancl disposal. Currentl.v, these bjomass residues
are cither Icft to dcconlpose naturally or are incineratcd, both of which :re inefiicient antl
potentially harnrful to thc environnrent.

In response to this issue, we propose a sustainable and ecologically beneficial
solution: the large-scale production of vermi-compost from the oollected lcaf litter. vermi-
composting, a biological process that uses earthworms to convert organic waste into nutrient-
rich compost, oflcrs a natural and eco-friendly alternative fo, organi" waste managernent.
This initiative airns to not ouly address the logistical challenges oi t"rf disposal buialso to
create value-added products that can enhance soil fertility and promote organic farming
practices within and beyond the campus. A unique aspect of this project will be the
development and application of microbial cultures for enhancing the oomposting process.
These microbial consortia will be tailored for accelerated decomposition, disease suppression,
and nubient enrichment" making the final vermi-compost more effective and commercially
viable.

I

a

llhe project also aims tcr cxplore lllc esonomic viabil.i1y and scalability 9f
t'ermincomposting as a decentralized rnc,del fur sustainablE u,a-st.e miinagement iurd rural
entrepreneurship. By integrating scientific innovation with ecological stewardship and

r 0ommllnity participation, Visva-Bharati Universify seeks to develop a replicable model of
lircular bioeconomy rooted in Oandhian and Tagorean principles of harmony with nature.

O 'l'his iniriative is nol. only a waste-to-rvealth cndeayor but also a novcl.: \ intordisciplinary research model that blends environrnental science. rlicrobiolog-v.
, " 

, 
,.::.$nomics. and.susl.ainabijifv ctud e(. It aligns n,ith jndia,s soals undcr thc Su,aclrh Bharat

.r'Xblri.t'an' Mission LiFlt (l,ifesry-le fbr Environment). and Sustainable Do,eloprlcnt Goals
(SDcs). especially those related to climate action (SDG 13), srrstainable citics and
communities (sDC I r), zu:rd responsible c.nsurnption (sDG r 2).
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llh
OBJTCTIVES: The present projem will have following objectives-F ro develop an integrated system for the scientific conversion offalten leaves iutohigh-q u ality vermi compost using earthrvorms and microbial consoria.F To establish a sustainabte, replicable moder of wasb-to-resource conversion thatcan be cxtsndod to other academic and rural institutions.

sitc of ihe project and civil works: Two sites for primary composting of fallen leaves werefinalized as a) vacant space near the northem side ofBangladesh Bhavana" santiniketan andb) vacant space in &ont of Rathindra Krishi vigyan Kendra" sriniketan. Leaf oollection andcomposting will be donc in nvo different ,Chatal, or earthen levelled area withsprinkler/wabring will be constructed including arrangcment of shredders and shievers. Thevermi-oomposting will only be done at the Rathindra Krishi Vigyan Kendra Site wherecovered segmented composting pits will be constucted.

collection of leaves; collection of fallen leaves" grasses and other organic matters will becollected by 'Mahadal' Labourers and canied by tractor drawn tolley. Entire collcctionprocess will be suppoded by University Garden Section,

Labour requirement for primary composting and vermi-composting: primary,
composting and vermin-composting wirl be carrie.d o,.i by aeproyrngfoltowing starrs:

Prirnary composting at Santiniketan: I semiskilled labourer
Primary composting at sriniketau: l semiskilled rabourer
verrnicomposting unit at sriniketan: I skilred labourer/MTS

Brief methodology of prcparation of vermin-compost: The methodology of the projectinvolves a systematic, multi-stage approach to transform fallen leaf litter fiom Visva-Bharati's Santiniketan and Sriniketan campuses into value-added vermioompost usingscientifi c and eoo-friendly techniques. Initially, leaf biomass will be collected sorted" andshredded to enhance decomposition. pre-composting will be conducted for partial
t.f wrtl breakdown, followed by with cow dung in specially constructcd vermin-compostinglayering

Selected species of earthworms such as Eiseniafetida will be inboduced into the beds,
environmental conditions like moisrure and temperature will be maintained to suppon

decomposition. Ready microbial culhre will be applied to composting units tothe process and enlance nurrient value. Periodic monitoring of physical
pH, moisture) and chemical parameters (C: N ratio, NPK content) will ensurequality control. The final product rvill be harvested, sieved, and packaged using eoo-&icndly

materials with proper labelling for retail and bulk sales. L)conomic analysis wiil cover cost ofproduction, labour, and market pricing to determine profitability and scalability. The entireprocess will be documented to establish a replicable, sustainable model of campus-tevel
organic waste management integrated with climate action and rural development goals.
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BUDG ET I{EQI"IIREMENT for 2025-2026 :

Total

(in lakh

(Thirteen lakh rupees only)

FTITURE LINE OF WORK:

) To isolate and mass-multiply efficient microbial strains that enhance the
decomposition process and add agronomic value to tlre compost.

) To assess tbe carbon credit potential by calculating greenhouse gas mitigation and
carbon sequestration through ttre composting process.
To conduct an economic analysis of vermicomposting and exploring the potential
for commercialization and local employrnent generation.

identify and valuation of different the ecosystem senices (Provisioning
Regulating services, Supporting services, Cultural servioes) generated by the

a
.,

MD ?rA5b
H05SAI\

ARY
I.

.2r l )

(Ridhan Ch. Roy)
Jt. Co-ordinator

*- .\ .(ldro.o9 u"( r-..t. C.U"s^ 4-[2? os: 1{
(N.C. Mondal) 1

Jt. Co-ordinetor

Q.-ar ,rI*{

t

o .D

(Binoy Kr. Saren)
Chairman

Sl. No Items Estimated cost

(in lakh rupees)

a. Shredder (l nos.)
b. Shier,er (2 nos.)
c. Snrall equipmentsiinrplements

motor etc

2.0

0.25
1.0

2.0
0.s

t.0

2 0.75 0.75
3 Fencing 0.75 0.75
4 9owdung 0.75 0.75

Polythene/Silpauline 1.0 r.0
6. Irrlanpower:

Semi-skilled labourer (Rs. 463. 74lday) (2nos)
Supervisor/Skilled labour /lvlTS (l No)

tu.463.74x20x12x2 ,rt

1
r.02 1.02

TOTAL 10.0
8. Civil work (Vermi compost chamber) 3.0 3.0
GRAI\'DTOTAL 13.0

N

Contingency
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^(}/,\Jl*.t
(Bidhan Ch. Ro1,)
Jt. Co-ordinator

O2. o7't4'
(N.C. Mondal) ^\

Jt. Co-ordinator '

Ib

(Binoy Kr. Saren)
Chairman

rffii[':l

IHMEI
l;riaif;l

VISVA.BHARATT
SANTINIKETAN

REVISED BUDGET RBQUIRBNIENT for 2025-2026 (as decided on 02.07.2025):

(Tcn lakh rupees only)

(. 1d-
4o*fu,ra

't,

'ri'3l

) f\Asf\
rv0 IA EV

! sf

t

A

Sl. No he ms Estimatcd cost

(in lakh rupees)

Total

(in lakh
rupccs)

I Equipnrent:
a. Shredder (1 nos.)
b. Shiever (l nos.)
a. Snrall equipments /implements

(weighing machine, motor, tools and
implements etc)

(detail estilnate attached)

2.25
0.25

t.00

3.5

Civil work (detail estimate attached) 5.00 5.0
Qoqtingency r.50 t.5

10.0TOTAL
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sub: Annual Allocation und.er capital Assets for the Financial year zozs-zoz6.
This is to notify for information of all concernerf that the Pianning Board of the University in itsmeeting dated 26105/2025 has considered and .rppro'r,ed the lolloudng headT item-wise AlnualAllocaliorr under Capital Assets (OH-35) for the year 2O25-202b, based on the approval of UCCru ide letter no. F. No. F. l-3/ 2025 (CU), dated 20 I A5 I 2025 , sub.;ect to availabi[ty of fu nd

beh

,
a

I
t

(

\-

NOTIFICATI:ON

sl.
No. Purpose /Particulars Allocation

(< in lakh)
Execution/

Action1 D ntevelopme
a) Essential orMal Repair Renovation/up- gradation ofRoads, Drains, &Gates Mela(PoushFencing &Ground)

StandsCycle
b) or Re pair ofup-gradation

Hostels Nand an Sadan, Patha-Bhavana, Vidya-Bhavana
Boys, Kala-Bhavana (Amtala and GeneralBoys) Kitchen

theare ofProvision whereverRamps, essentia.i.
c) Repair of Guest

Houses [Rathindra Arithi Griha Purbapalli, SAIL,
tankuthiRa and Can etc.teens,

d)

Installation of LED +^ and forLigh provision Solar
dLPaneisLights various locations of the carnpus

q
for pumpqessential

etc. (hostels are the

Water supply,

200.00
Engineering
Department

Visva-Bharati

8) Restoration/Improvement (cleaniog, deepening,
excavation, of wa,ter Bodies of the campus

ulBh &bandanga, Hatipukur Barobandh for(Sriniketan)l
servadon ofpre wate r thethroughou andyea.r

& PlantaUorr at[,andscaping surtable areas theof

40 Estate Office
Visva-Bharati

Books/Journals
50.00 Librarian,

Central Library
learningcture onlinefor and con tent

Renewal of
2026-2027

at least one year i.elicense for

b) ty at (four)of Video Conferen cing
identi{ied locations

c)

Bhavana,
Library

Centra-l Ad:ninistrative Building & Central
System at Rabindra

Provision for
60.00 Computer Centre

Visva-BharaLi

4 Procurement of E-resources (perpetual) 20.00 Librarian,
Central Library

Page I .

'/1 Dt\

FloTA
tet.

s

Major

etc.)
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SI il .+r
No. Purposel Particulars

r

tn ep9

,

r
I

5

a)
60.00

20.00

Small Equipme nt/ Labo ratories
t of (04 atand

least E-03 Rickstraw for(mainly Heritage Areas,
estGu sesHou forand emergent ASpurposes) ofpart

re trplacemen usive(incl of registration ASs,charge
ble)

of forGenerator stGue Houscs
.thindra A(Ra tithi Griha, GuestPurbapalli ouseH

International Guest seHou and Lipika theate
Procure ment and of andCCTV other modern

fortool at differentsecurity locatior:s theof camPu (vital
andinstallations arehostels the

Watch & ard

Allocation
in lakh)

Centrai

Execution/
Action

Guest Houses
Viwa-Bharati

Cell
Visva-Bharati

(Security Oftice)
Visva.Bharati

b)

c)

d)

6

a)

b)

l0
Visva-Bharati

15.00

IO,

20

Procurement of essential composting equrpment to ensure

Director, NS

Other infrastructure furniture &including
basic furniture for Guest Houses

hostels & canteens
suitable ofprovision wheel andchairs other forgadgets

ableddifferently forSoftwarepersons. differently special
abied

Sign Board/Signage at
campus belayout(Design/ prepared by

the Principal, Kala-Bhavana)

Visva-Bharati

proper of waste materials

at Panchabati are the

Engineering
Departrncnt

Visva-Bharati

Guest Houses
Visva-Bharati

lnstallation of
locations of the

c)

7

(To be considered by the competent authority, as per
requirement of tJee Bhavanas/Deptts./Offices, deems
essential/jushfied)

Drnergent/ unforeseen/ reserved purposes 75.00
(DetaiIed
breakup
shown as

under)

Centra.l Purchase
Section,

Visva-Bharati, in
case of

procure ment
GRAND TOTAL 600.o0

Allocation of fund under unforesee n/ reseryed
sl.
No. Bhavana/ Dept./Office

Name of the
Name of Article/Item Quantity Allocation

{t in lakh}

t,
P.M. Hospita-l Basic/essential

facilitie s / infrastructure
(Bquipment & furniture)

25.0O

vtE P.M. Hospital 05
PSB 15
Library 20
PSV o1

6 Hala-Bhavana 02
7 .-Bhavana 02

Vinaya-Bhavana o2
9 Siksha -Bhavana a2
10 Patha-Bhavana (rncludin g Lab. ) 05
11 Siksha Satra 03
LZ. Granthana Vibhaga 06
13. Reserved

Desktop Computers

(Suitable specification for
all the computers be

determined by the In-
charge, Computer Centre)

04

30.o0

67

V Let$^
Page 2. of 3

C.f

4. r

8.
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Name oI Article/Item Quantity
Allocation
({ in takh)

01 (8.5 Ton)
Conference Room of Central
Librarl,

02

16 Office of Vice-Chancellor

Air-Conditioners

02

5.OO

l7 Garden Section Bush Cutting Machine r0 2.00
18. KaIa-Bhavana Essential Equipment 2.OO

19 Sangit-Bhavana Essentiai Musical
Equipment

2.OO

20. Vidya-Bhavana Partition wall for
Antluopolory Departmen t

1.50

2l Vinaya-Bhavna Essential Equipment 1-OO

Total 68.50

:-;1 .

Ntr

t.t.

N;rmc of thc
13 havana/ Dept. / Office

liabrndra- Bhavana Museum
l5

NOTE

(i) In order to ensure proper & timety utilisaticin of grants and timely submission of UC lo UGC, all
concerned are advised to utilise the allocated grant in observance of relevant rules, norms,
procedures, guidelines etc. including provisions under GFR, 2017.

{ii) As advised by the Hon'ble Vice-Chanceilor, aLi are requested to ensure that the allocated grants
be utilized il terms of Govt. Ruies (i.e. 33% by June, 507o by September, TSoh by December and
the entire fund (i.e. 100%) bV March of each financial year, in order to avoid any adverse
observations from C&AG ald no purchase/procurement be considered in March. Status of
utiiisation be reviewed by the competent authority periodically.

(in) As far as projects under Campus Development [sl. no. 1 ($] is corcerned, a committee consisting of
the following members has been constituted for suitabie recommendation/guidance. Estate Office
is advised to issue necessary notification in this regard.

(0 Principal, PSB, V.B. - Chairman
(ii) Prof. Goutam Kumar Ghosh, PSB, v.B.
(iii) Jornt Registrar (Estate), V.B.
(iv1 Dr. Kalipada Pramanik, Vice Principal, PSB, V.B,

Joint (Development)
Visva-Bharati

\
,ee

lo
1. Directors/Adhyakshas of Bl.avaaas/Vibhagas, Visva-Llharati
2. Heads of Academic and Administrative Departrnents/Centres/Units/OIIices, Visva-Bharatj

Copy lorwarded for information & necessary action to:

l. Registrar (Acting), Visva-Birarati
2. Frrance Officer (Offg ), Visva-Bharati
3. Joint Pina:rce Otflcer, lnternal Audit, Visva-Bharati
4. Joint Regrstrar (Accounts), Vtsva-Bharatt
5. Joint Registrar & C.S. to Vice-Chancellor, Visva-Bharati
6, Joint Registrar (Estate), Visva-Bharati I wih a reqtest to submit esrimares of the utork(st

'rnrversitY Engineer, Visva-Bharail f under Campus Deuelopment (in prescibed format af

,-: 
Capital Assets, 2025-26 -'' UGC) at 1n eorliest Jor ptacng beJbre the- Joml

Committee of Building Committee and Building &
Campus Commitiee for opProual.

PaBe 3 of 3

no. Dev. /Annual Allocation I 29 I 2A25-2A26

2710s/202s
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Engineering Department

'A1pu.','crz -{
ACCEPTANCE.CU T!,i.WORK O P.DER

Work Order No, Engg .lWOlAY I t2025-25

To

Sudip Dutta,
C/O-Chandra Shekhar Dey,
Bolpur Station Road,
P.O.- Bolpur, Dist- Birbhum.

Dated r?*u- 25,

Sub:.Construction of Vermicomposting Unit (1"1 Phase) at Sriniketan, Visva-Bharati.

Ref: Our earlier Order No. Enqo / 853/2025-26, Dated: 10. 11.2A25.

Estimated Cost: Rs.4,18,261.00

Dear Sir,

\ryiih reference to the subject mentioned above the University has approved to award the above work in your
favour. The tendered amount for tlre work is as per the Annudl Rate Cbntract (A.R.C.), i.e,7.0Zo/o (Seven point
zero two percent) less than the estimateC cost, amounting to Rs,3,88,Bgg.0O (Rupees Three lac eighty eight
thousand eight hundred ninety nine only). Additionally, Labour Welfare Cess (LJN. Cess) and csi srratt 

-be
levied as per appllcable statutory regulations.

Payment &. Security Deposit Terms:

1' Retenticn of Security Deposit: i0% of the executed value shall be deducted from your bills as a security
deposit, which sha'l be refirnded as ter the applicable rules.

2. Defeci Liability: Any defects arising dr.rring the defcct liability period rlust be rectified by you at youi" olvp
cost, failing which the University res()rves the ri.qht to recoverthe rectification cost from the security deposit.

Io.Lttp.f)quested to conrplete the work rn'ithin 31 .12.20?-s in all respect in consultation urith the Junior EngineerSri Bapi Das.

[4}"*-:'t--'q'i)-lrt(zS.
Estimator

Yours faithful ly,

rd;
Professor ln-Charge (EnSg.

Visva-Bharati
Merno No. Engg./ ggT* 12025-26, Dated : lr.
Copy to:

frileo

1.

2.
1

4.
5.

b_

7.

The Accounts Officer, Visva-Bharati.
The Security ln-Charge, Visva-Bharati
The Joint. Registrar & ln-charge, Estale Office, r/isva-Bharati
The LegalCell.
The Junior Engineer-sri Bapi Das for execut;cn. biiiing & qrality ccntroi.
TheProfessor ln-Charge / section officer, Gerierai I Firiginecriiig Accounts & Estin.lator Engg. Dept.File No.-CA./25-26-03

Budqet Head : capital GranF 202b-26-smail Equipment / Leboratories, psB, visva-Bharati.

SdL

Professor ln-Charge (Engg. Dept)
haratiVisva-B

N

.p

a 1.rt C,

t
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Visva-Bharati

En gineerirrg Department

ACCEPTANCE-CUM.WORK ORDER

Ifit la*l
Lx;flfrI*l
l,mrral l2-v .x

Jiban Sardar,
Moldanga, Sriniketan,
Bitbhum.

Sub: Erection of new pVC pipe ri,e for Vernricomposting Unit at srirriketan.
Ref: 1' Our earrier order No. Engg. t 84612025-26, Dated: 10.11.2025

' Estimated Cost: Rs.41,350"00

Yours faithfully,

Professor n-C arge (Engg. Dept),

Dated : rt lUlz5
VIsva:Bh arati

- 
Budget Head: Maintenance repairs to water lvorks Tanks and crrernicars, water suppry section 202s-2

Work Order No. Engg ./WO/ 07./1/2025_26

Memo No. Engg./gfC 12023-26,

Copy to:

Professor ln-Charge
VlsVa-B

\l l1{-

L,{rr\vy

(Engg. Dept).

Dated

sd/-

Dear Sir,

with reference to the subiect mentioned above the University has approved to award the above work in your favor.rhe ienclered amount ror the;;il;;;;;;iie nnnuar nrtf c*t,!!iqn.n c 1,.i.u.,6.5% (six point five percent)less than the estimated cost, amorntrs ir'n".4u,447.00 rnupees iniriy eight'inousana-rlri'r,rnored forty seven
l4yui;,tii1t'"nallv' 

Labour welrare c'it" ii w 'cu.rt 
"'nJL-di srrarr be revied as per appricabre statutory

Payment & Security Deposit Terms:

' ffL"Jll"J""irtff:['J"Ti"'""1t;J':f ;JJg#ffli::i,l1;;.sha, 
be deducted rrom vour bi,s as a security

'2' DefectLiability Any defects arising during,the defect liatJility perrod mustbe rectified by you atyourown'. cost' failing which the University,.r.ruuitru right to ,;;;;;rij;; ,u.tiri.ri[n..*irr"rin" security deposir

IitiF, 
requested to complete tlre work within 31 .12.2025 in ali respecr in consuttation with the Junior Engineer

k},,=:iv-"'a"'t}\ru2s
Estimator

1.

2
3.

4
A

7.
a

the Chairman VermiCgmnoliUnit & the princioai, pSB, Srinikeran.The Accor.rnts Officer, Visva-Bl-larati,
lhe Security ln-Charge, Visva_Blrarati
lhe 

.Joint. Registrar & rn-charge, Estate ofrice, Visr,a_BharatiThe Legat Ceil.
The Junior Engineer*sri Bapi Das for execution, biriing & quaritv contror.

IIE ff:,,i,T,T#;:#tT 
r slctio,, oli,.*,, 6olu,.ur I rn3rneeriris nriornt, & Estinraror Enss Dept.

t
harati
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Bhubandanga, Botpur
- Santiniketan Rd,
Bhubandanga. Botpur
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BEFORE THE NATIONAL GREEN TzuBTINAL
EASTERN ZONE BENCH, FINANCE CENTRE,

3M FLooR, NEW TOWN, KOLKATA.

Miscellaneous Application No.3 0/2 025 /EZ

Arising out of:

Original Application No.l29 12022/EZ

In the matter of:

Subhas Datta

...Applicant

Versus

Viswa Bharati University & Ors'

...Respondent (s)

REPORT ON COMPLIANCE FILED ON BEHALF

OF THE DISTzuCT MAGISTRATE, BIRBHUM, TO

THE DIRECTION DATED 22.12.2025 PASSED BY

THIS HON'BLE TRIBLINAL IN MISCELLANEOUS

APPLICATION NO. 3OI2O25IEZ IN ORIGINAL

APPLICATION NO. 129 I2O22IEZ.

t

Sudip Kumar Dutta
Advocate

Mobile No.9874782072
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